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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OANoe. 172 of 2021

HE MATTE
PO AT BBV oo oo i siatasssseraiss s s s soregor bt o s i e Applicant
Versus
M/s Ecogreen Energy Py, Ltd, B OrS s Respondent(s)
With
DA No. 109,/2022
TG TR L] o) [T £y S —————————— Applicant
Versas
U0 OF IO B OES coriioinmeiesssismsasssssbrmises e i smims e ase s snsn st .Respondent(s)
With
LATEST REPORT ON BEHALF OF COMMITTEE CONSTITUTED AS

1.  That Hon'ble NGT was pleased to pass the order in OA No.17Z of 2021 on
30.01.2023, the operative part of the order read as under:

7. We have considering the above report and heard learned Counsel
for the appearing parties. It is seen that against the estimated
waste generation of 1200 TPD in Gurugram, only 270 TPD of waste
is being processed at de-centralized processing sites and Beribagh,
Radshapur, Sector-44, Carterpuri and Darbariur and by the 220
Bulk Waste Generators. It is mentioned that waste to extent of 500
TP will be processed from 20.02.2023 and 100 % waste will be
processed by 31.03.2023. It is not clear as to what would be the
necessity to set up WTE Plant if 100 % processing will be achieved,
as stated. MCF is not pracessing any waste. [n respect of onie of two
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sites identiffed for waste processing, order is reserved in High
Court and for other site at Sotai work is accorded on 15.02.2023
but quantity of waste to be processed is not specified. With regard
te legacy waste, multiple agencies hove been appointed o
remediate specified quantity. Out of biomining, there are 40000
tones of rejects which have to be routed to end users in Cements
plants for Power generations. Only 10000 Tones have been
transported to the cement plant in Rajasthan (1000 tone). Rest is to
go to WTE plant at Murthal and for which no proper manifest
system is shown to be followed. Monitoring of rejects management
in the context of remaining components and likely to be generated
during the course of further remediation requires careful manitor
able data. Remaining leqacy waste is estimated to be 32 Lakhs MT
proposed to be remediated by November, 2023. This muy require
[ixing of daily targets for quontities to be remediated. Space
management may alie be required for bioremediation and
temporary stocking of refects. This exercise will be futile if fresh
waste continues to be dumped. As per the commitment of both the
MCs, entire generated waste of 2200 TFPD has to be processed by
30.01.2023 fellowing proper compliance as per MSW Rules
particularly for Schedule | & [1,

8 In view of above, we are disappointed at the state of affairs.
There is no credible progress in the matter. A part from
shortcomings noted earlier, there does not appear to be necessary
linkage of the rejects arising out of biomining with the end users,
There is nothing to show that transportation of such rejects to the
end destinations is with GES system, as expected. Further steps for
recycling /reuse are also not clear. Setting up of Waste tw Energy
plant is proposed by 30.11.2024. If the MCG is processing 1200
tonnes of lts waste and MCF will also process all waste by
15.03,3023 which is arcund 1008 tonnes per day, how WTE
projects will help. There is no ¢lear and sound roed map for
achieving targets excepted in term of order doted 23.09.2022

There is no defined accountabifity and ownership.
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9. Learned Counsel for the parties have suggested course
correction. Heaving regard to difficult task at rand. there has to be

ownership and accountability, measurable targets and rigorous
manitoring. This requires review of processes/ agencies/ persons
engaged in the process, including modification of the constitution
of committee in term of order dated 23.09. 2022,

10.  Accordingly, we direct that the oversight Committee will
now be headed by the Chief Secretary, Haryana who will be mainly
assisted by the Commissioners, Municipal Corporations, Gurugram
and Faridabad (who will act as nodal agencies for all purposes,
subject to order of the Chief Secretory Besides, Deputy
Commissioners of the two Districts, Greater Gurgoon Metropolitan
Development Authority and Regionol Officer, CPCB are to be
suftable associated in the process. Chief Secretary will be free Lo
designated any other officer of his confidence to assist him or to
hire on contract basis any suitable person for the purpose using
available funds. The committee will be free to tuke assistance of
any other expert/institutfon. It may meet within two weeks and
take stock of the situation and brainstorm about the changed
execution strategies, roviewing processes/agencies/ person
engaged in the process, particularly suitability of human resource
currently employved and strengthening of ather infrasiructures.
Individuals/ Institutions who have successfully executed such works
need to be involved in replacement of those who have not been able
to deliver. Hiring of professional(s) reporting directly to the Chief
Secretary utilizing che ring-fenced funds may be considered, if
necessary, In consultation with Municipal Commissioners, Indaore
and Ahmedabad where such work has been successfully executed
on reasonable terms. Measurable weekly targets be identified and
with reference to the same daily progress be taken by email and
assessed. Ownership and accountability be defied with clarity,
including consequences for not meetings targets. If targets ond
timelines remain undefined and loose ended, nothing Is achieved.
Failures of the past have to be remedied. The problem is hanging
fire for long to the utter detriment of environment and public
health, Situation is of emergency. The Chief Secretary may hold

meetings with concerned at least once in o week unless due to pre-
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engagements, weekly meetings are not found viable, in which case
any other suitable effective arrangements may be made. Meetings
can be online or affline as viable. Proceedings of the meeting may
be preferable placed on the website of the State. The Chief
Secretary will be [ree to take on board Members of Civil Society/
Corporates, Veluntary agencies, if found viable by him. With such
changed approach, we expert progress at ground which is utmost
necessary in the interest of environment and public health. Further

progress report of compliance status as on 31.03.2023 be filed by

15.04.2023 by e-mail at preferable in the form
of searchable PDF/OCR Support PDF and not in the form of Image
PDE,

That a status report dated 17.04.2023 was filed by the Commissioner,
Municipal Corpotration of Gurugram. Present report is being submitted to
place on record the latest status of progress at Bandhwari site and

disposal of waste.

That review meetings of committee members is being done periodically
under chairmanship of the Chief Secretary or of the Chairman, Municipal
Corporation of Gurugram. Meetings of the Committee were held under the
Chairmanship of Chief Secretary of Haryana on 03.03.20Z3, 13.04.2023,
26052023 and 13.10.2023 in addition to the meetings held on
14,02.2023, 21.02.2023, 07.03.2023, 15.03.2023, 24.03.2023, 06.04.2023,
18.04.2023, 02.05.2023, 09.05.2023, 16.05.2023, 24.05.2023, 29.05.2023,
08.06.2023, 14.06.2023 21.06.2023, 11.07.2023, 21.07.2023, 24.08.2023,
06092023, 14092023 & 10.10.2023 under the Chairtnanship of the
Commissioner, MCG. In these meetings, all the issues as directed by this
Hon'ble Tribunal vide order dated 30.01.2023 were deliberated [copies of
the minutes of meetings are atached as (Annexure-R/1). Minutes of
Meetings and progress of the work done has also been uploaded on the
website of Urban Local Bodies, Haryana, MCG & MCF. Action taken upon
on the issues highlighted in the orders of this Hon'ble Tribunal are

summarized in the succeeding paragraphs.

That Fresh Waste Generation, at Gurugram and Faridabad is about 1200
TPD and 1000 TPD, respectively. MCG and MCF are conducting regular
awareness program regarding segregation of waste at source and daily

monitoring of the same is being done. Segregation level has been achieved
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upto 46 % by MCG and upto 44 % by MCF and efforts are being made to
increase the level of segregation at source. [Copies of news clipping are
attached as Annexure-Rf2). The segregated waste is processed at
decentralized locations as explained in succeeding paragraphs, where
biodegradable waste converted into compost which reduces the guantity

of waste to be dumped at Bandhwarl.

That the Municipal Corporation, Gurugram has started de-centralized
fresh waste processing at 5 locations Le. Beribagh, Badshahpur, Sector-44,
Carterpuri and Darbaripur and additionally 3 nos. Transfer station namely
Beri Baszh, near Paras Hospital and near Atul kataria Chowk are in
operation for processing of fresh waste on daily basis. 350 Nos. Bulk
Waste Generators [BWGs) are also processing their waste within their
pwn premises. About 370 TPD of fresh waste is being processed at
aforesaid locations, while Municipal Corporation, Faridabad is processing
140 TPD fresh waste at de-centralized locations. 77 Nos. Bulk Waste
Generators (HWGs) are also processing their waste within their own

premises in Faridabad.

The Commissioner, Municipal Corporation, Gurugram constituted 4 teams
for implementation of BWG's norms as per the SWM Rules, 2016. For non-
compliances of the norms, MCG has penalized 163 BWGs and MCF has
penalized 70 BWGs. In addition, the Municipal Corporation, Gurugram
explored other sites for processing of fresh waste at Basai, Begampur
Khatola, Daultabad, Kherki Majra and Balola. The development works at
Kherki Majra for processing of 500 TPD was started. However, work at
these sites could not proceed further due to public protest.

It is submitted that while handing over the site to Concessionaire ie M/s
Ecogreen Pvt. Ltd., it was ohserved that the developed area of site was 27.5
acre instead of 30 acre. After examination of revenue record and obtaining
report from Patwari, MCG, it was observed that 2.5 acre land is still lying
unused. The said 2.5 acre land {part of 30 acre Site) lying unused has been
developed for processing of fresh waste by the Municipal Corporation,

Gurugram.

That Municipal Corporation, Faridabad has also identified land at village
Sotai & Pali and tender to develop this site was alse Roated but MCF could

not execute the development work as there was large public protest. With
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respect to land at Pali Village, judgment reserved by Hon'ble High Court of
Punjab & Haryana in CWP No. 13647 of 1992(0&M] and CWP No. 13944
of 2004[0&M] was delivered on 06.02.2023. Both writ petitions secking
various reliefs including direction to restrain the respondents from
interfering in the possession of the petitioners were dismissed. Thereafter,
MCF allotted following works for development of MSW Processing facility

at Pali site: .
Construction of Prefab Boundary wall (6ft high)
Leveling works
Construction of Laying of granular sub-base and HDPE Liner
Construction of RCC Floor for Bio-mining & DTRO machine
Construction of Drains & leachate tank
The remaining works to be allotted includes:
Construction of compost pits
Transportation of RDF, compost, inert for its utilization /disposal
Hiring/purchase of trommels.

However, Special Leave Petitions (Civil) has been filed against Judgment ol
Punjab & Haryana High Court and Hon'ble Supreme Court vide order
dated 18.05.2023 directed the parties to maintain status quo in respect of
the nature and possession over the property in dispute as it exists today
shall be maintained by both the parties. Therefore, work allotted are on
hold due to the status quo granted by Hon'ble 5C.

Thereafter, MCF has identified three alternate sites i.e. Riwajpur, Mujheri
and Partapgarh to process the approx. 700 TPD fresh waste in
decentrallzed manner. The development of work of Riwajpur site has also
been held up due to large public protest. The MCF has discussed the issue
with local representative multiple times to resolve the issue bur still the
residents objected for development work at Riwajpur site. Development
work of Mujheri site has been eompleted and Partapgarh is under
progress with more than B0% work completed, however, same resistance

from the residents have been faced at these two locations.
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That with regard to Legacy Waste processed till 31st Oct 2023 and to be
processed thereafter, it is submitted that :-

(I)  Total legacy waste assessed in January 2023 = 30.43 Lac MT,
(II) Fresh waste dumped from January to 314 Qct 2023 = 5.20 Lac MT
(I} Waste Processed from January to 31st Oct 2023 = 14.67 Lac MT

(IV] Balance waste to be processed on 31st Oct 2023 = 20.96 Lac MT

In compliance of directions of Hon’ble NGT, MCG proactively floated
tenders for processing of legacy waste works and work was allotred to
multiple agencies i.e. 05 agencies namely M/s Bhoomi Green, M/s Green
Concrete Company, M/s Daya Charan & Company, M/s Aadarsh Bharat
Enviro Pvt Ltd. & M/s Zigma Clobal Environ Solution Pvt Ltd. so that
work can be treated effectively. Total waste processing capacity 1s 13,000
TPD (avg.).However, due to non availability of space to install trommeis,
processing of solid waste got delayed as there was no other option but to
installed the machinery on dump its self which was challenging task took
considerable time, The above details shows that during the last ten
month {till 31st Oct 2023) approx. 14.67 lics MT (approx. 48.20 % of the
waste assessed in Jan 2023) work has heen processed after sincere

efforts despite space constraint, monsoon, large public protest etc.

That, to further augment the treatment capacity, MCG intends to enhance
the work allotted to existing agencies engaged for treatment of legacy
waste as well as has floated tenders for processing additional 15 Lacs MT
(three tenders for 5 MT each) for treatment of legacy waste at Bandhwarl
site on dated 16th march 2023 but no agency qualified in that tender due
to which the above sald tender were re-called 4th time for which bids
have been received & tenders have been opened. After engagement of
new agencies and enhancement of work, processing capacity will be
increased to 20000 MT in November, 2023. Tt is pertinent mention here
that there is no scope of engaging additional agencies/ machinery for
treatment of legacy waste at site due to space constraint. Accordingly,
action plan to treat balance legacy waste has been prepared to achieve
the target by April 2024, which is attached as Annexure-R/3.
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That the fraction to be disposed off is an obligation at the end of agencies
as per terms & conditions of contract themselves as per CPCB guidelines
and payment to agencies is subject to successful disposal of the fraction.
Fraction such as RDF, Campost, Inert are being transported by agencies
engaged, through GPS fitted vehicles and connected with Integrated
Control & Command Centre of GMDA. The movement of the vehicles is

monitored from Control Room. The fractions are weighed at Bandhwari

gite and a challan is issued for each vehicle. Agencies wise loghook is
maintained. After disposal of RDF in Cement Industries ie. | K Cement at
Mangarol Rajasthan, Ultratech at Chittorgarh, Shri Cement at Beawar
Rajasthan or in Waste to Energy plant at Murthal, Sonipat, East Delhi
Waste to Energy Plant, Gazipur & Waste to Energy Plant, Okhla, receipt of
each vehicle is obtained from the consumer. To further cross check the
proper disposal of RDF, confirmation on official email is being taken from
Cement Industries and Waste to Energy Plants [copy of the some log
baoks, challans, receipts of the Cement Industries, WTE Plants & print out
of official emails are attached as Annexure-R/4). Hence, requisite
measures have been taken by MCG to validate the disposal of fractions as

per guidelines of CPCB.

That with regard to Leachate Management, it is submitted that the
legacy leachate stored at Bandhwari SLF site has been disposed off. Two
empty pond has been filled with earth. It is further submitted that
approximate 400 KLD leachate is being generated al dump site which
increases during rainy season depending upon the quantum of rainfall,
moisture content and meteorological conditions, Although, treatment of
fresh leachate @ of 480 KLD in 02 DTROs (capacity of 200 KLD each) and
150 KLD leachate treatment plant at the end of M /s Ecogreen Energy is a
challenge at present, however shifting of the leachate through tankers is
being ensured by Municipal Corporation, Gurugram for treatment at 5TPS

of GMDA. There is no discharge of leachate on the surrounding land.

That the target for all the sub-activities has heen fixed and are being
monitored on weekly basis. The following official have been made
accountable for achieving the target, in additional to the agencies
empaneled:-
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Sr. | Activities | Agency Concerned Municipal | Remarks {Status of
No responsible Official responsible for | Target Achieved)
supervision
1 Developm |M/s  Ecogreen | Secretary, Chief | Status quo granted
ent of | Energy Pvt. Ltd Engineer, Joint | by Hon'ble
fresh Commissioner . | Supreme Court in
waste Executive Engineer - | SLP No. 9953 of
processing SWM, Assistant | 2023 w.r.t land at
sites at Engineer-SWM  and | village Pali.
Faridabad Junior Engineer-SWM | 2 other sites also
Municipal conld not be
Corporation, developed due to
Faridabad. large public
protest.
Only Mujhedi site
has been
developed all
_ necessary steps is
; being taken by
' MCF for
processing of fresh
waste on mujhedi
site. Municipal
Corporation
Faridabad will
| start the
processing of fresh
waste by
21/11/2023
2, | Target 11M /s Ecogreen | Additional 14.67 lacs MT of
base Energy Pvt. Lid. Commissioner, wasle has been
legacy 2} S nos. Superintending processed  since
waste Agencics Engincer, Joint [ 01.01.23 so the
processing ' engaged at the Commissioner-3BM, target achieved is
Risk and cost of Executive  Engineer, | 4820 % of the
M /s Ecogreen | Assistant Engineer & waste assesses in
a)M /s Bhumi | Jupior Engineer of | Jan, 2023.
Green Energy, SBM of Municipal | Total Pemalty
b)M/s Zigma Corporation amounting to
Global Enviro Gurugram. 34556 lacs has
Pyt Ltd, been imposed on
c)M /s Aadarsh all defaulter
Bharat Enviro agencics.
Pvt. Ltd.,
d]M/s Daya
Charan &
Company e)M/s

Green Concrete
Construction are
bound as per the
provision of
Agrea ment
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3. | Leachate M/s Ecogreen | Additional Total capacity for |
Manageme | EnergyPvt.Lid | Commissioner, treatment of |
nt Superintending Leachate is 550

Engineer, Joint | KL, Although,
Commissioner-SBM & | treatment of fresh
Executive  Engineer, | leachate at the end
Aszistant Engineer & of M/s Ecogreen
Junior Engineer of | Energy is a
SBMof Municipal | challenge at
Corporation present, however,
Gurugram. shifting of the
leachate through
tankers s being
ensured by
Municipal
Corporation,
Gurugram for
treatment at STPs
of GMDA.

4. | Disposal of | M/s Ecogreen | Additional Concerned
RDF lying | EnergyPvt.Ltd | Commissioner, Joint |nfﬁ::ia|s made
at Plant Commissioner-SBM |, | sincere efforts to

Superintending | disposed of all
Engineer, Executive legacy RDF &
Engineer,  Assistant | 100% disposal has
Engineer & Junior | been achieved.
Engineer of S5BM of

Municipal Corporation

Guragram.

Thar with regard 1o necessity of Waste to Energy Plant, it is submitted
that the waste processing at decentralized locations is a temporary
measure acting as a stop gap arrangement. It is not a permanent solution
as these sites are close to populated area. The permanent solution for
waste processing is the erection of Waste to Energy plant. For setting up of
Waste to Energy (WTE) Plant at Bandhwari landfill site leveling/dressing
work had been Initlated by the concessionaire, however Financial Closure
documents were submitied by the concessionalire on D4.08.2023 and same
were examined by MCG Numerous deficiencies fflaws were observed in
the documents and were conveyed to concessionaire on 15.09.2023. The
clarifications submitted by M/s Ecogreen are being examined by MCG. The
mobilization plan timelines submitted by M/s Ecogreen along with

Mnancial closure documents has not been adhered to.

Recovery notice amounting to Rs. 12920 Cr. Has been issued to M/s
Ecogreen Energy pvt. Ltd for recovery of dues against expenditure done
by MCG at the Risk and Cost. Further, Municipal Corporation Gurugram
submitted a draft of Preliminary natice for termination to Govt. which

under consideration.
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It is therefore, submitted that sincere efforts are being made for treatment
of legacy waste, Fresh waste, leachatle and for erection of the Waste to
Energy plant as per directions of the Hon'ble Tribunal. Further directions

that may he passed by this Hon'hle Trihunal will alse be complied with, in

letter & spirit.
Place : Faridabad Commissioner,
Date: £ |} 2023 Municipal Corporation,

Faridabad

LR
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1] Shri Jitendra Kumar, 1AS
Commissioner, Municipal Carporation Faridabad.

0

Z2) 5hri Nishant Yadav, IAS
Deputy Commissioner, Gurugram

3) Shri Vikram, 1AS
Deputy Commissioner, Faridabad

4} Sh. Sanjay Sharma
Deputy CED
M/s Ecogreen Energy Prt. Ltd.

Memo No. [C-SBM/MCG/2023 5w Dated: el oo Ejf iell

Subject:- Minutes of review meeting regarding decision made by the committee,

constituted as per the orders of Hon'ble NGT in OA No. 172 of 2021, held under
the Chairmanship of Commissioner, MCG on 14.02.20Z3 at 11:30 AM at
Conference Hall, MCG office sector-34, Gurugram.

A review meeting regarding decision made by the committes, constituted as per the
orders of Hon'ble NGT m DA No. 172 of 2021, held under the Chalrmanship of
Commissioner MCG on 14.02.2023 at 11:30 AM at Conference Hall, MCG office sector-

34, Guragram
The Minutes of the same are heraby sent to you for information and necegsary action
please,
g1:51'1.1'11“.
arporation,
Endst No. [C-SBM/MCG/2028 /.5 4 Dated: 29/o0fya 13

A

copy of the above is forwarded to Private Secretary to Worthy Chief Secretary to Government

Harvana for kind information of Worthy Chief Secretary Government Haryana,

Ak
C’Q/ issioner,

al Corporation,

2 i
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g s ZofL]deldy
Endst No. JC-SBM/MCG/2023 /545 Dated: 29)4]

A copy of the above is forwarded to the following for information and necessary action please,

|, Commissioner, Municipal Corporation, Gurugram.
2. Addl. Commissioner-IV, Municipal Corporation, Gurugram.
3. Chief Engineer, Municipal Corporation, Gurugram
4. Dr.Babu Ram, (Technical Expert of Monitoring committee of NGT)
5. Sh. Krishan Singhal, {Chairman, BSP, (Mb. 8750055504)
6. Regional Officer, HSPCE, Gurugram.
7. Executive Engineer-SBM, Municipal Corporation, Gurugram
8. Consultant-SBM, Municipal Corporation, Gurugram.

i
joint Commissioner,
Municipal Corporation,

Gurugram.



Sectur-34, Gurigranm.

List of Particlpants js dktached as Annexure-A

The Chatrman welcomed all the participants,

Issues raised i :
Fatsed in the order of Hon'hle NGT passed on 30.01.2023 in 0A Mo, 172 of 2021 were discussed. It

was deliberated that Hon'ble NGT expressed dicappointment over the progress of MCG & MCF regarding

legacy waste processing, fresh waste management leachate management and not having clear road map
for achieving targets expected in terms of order passed by Tribunal, Purther measureable weekly target be
identified and with reference to the same daily progress be taken by email and assessed. Ownership and

accountability be defined with clarity, including consequences for not meeting the target.

1. Fresh Waste Processing:

It was informed that MCG is processing 330 TRD fresh waste in de-centralized manner as under:

Reri Hagh | Badshahpur | Sec44 | BWGs Darbaripur Carterpuri Tatal |

107D 0 TP 60 TPD 1 14 THD 18 TR 40  TPD 330 TPD

The Joint Commissioner-SBM informed that development works for fresh waste processing at Village Sotal

have been stopped due to Public Protest and estimates for development of site for waste processing at

willage Pali have heen prepared and tenders will be inwited shortly.

After detailed discussion, it was decided that:

The MCF to invite the tenders to developed site at Fali immediately and siart the work in time
bound manner so that fresh waste processing may be initiated by 20.03.20232,

The capacity of de-centralized waste processing (at MRFs) should be increased to optimum level,
The de-centralized waste processing at MREF at Ullawas should be started mmediately, 1tshall be
ensurcd that no foul smell comes in the surroundings of this MRF,

The dumping of fresh waste at Bandhwari shall be reduced in properiion of decentralized waste
processing.

For proper disposal of inert obtained fram decentralized waste centers, facility may be created at
Badshapur so that same could be utilized for filling work and quantity of dumping of waste at
Bandhwari may be reduced. For hiring/ purchase of machinery required at Badshapur MRF, @
committee of [C-5BM, EE-S5BM, AE-SBM, CAD and representative of M/s Ecogreen (5h. Sumit
Kumar) is constituted to avoid the delay in erection of machinery.
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2. Legacy Waste Processing: 7 O 7

It was delibernted that at present capacity of legacy waste treatment is G000 TPI. The work of /s
PATHYA has not be enkanced, M/s Bhoomi Green has erected second unit to process the waste and
capacity has been incredsed to 5500 TPD: The second umit will be functional by somoerrow
fw.e.£15.02.2023). In the month of January 1.8 Lac MT of waste has been processed against the target
of 1.9 Lac MT. During the February 2023 only 40000 MT waste has been processed against the target
of 2.25 Lac MT. It was informed by EE-SBM that LOI for 04 works to process 02 Lac MT legacy waste
in each work has been issued and agencies have been directed to deposit the performance security.
02 tenders to process 06 Lac MT in each work have been floatad The Chairman expressed his

disappointment in delay to invite these tenders.
After detiiled discussion, it was decided that:

a. There shall be no delay in completing the tender process and allotment of works.
b. A meeting be fixed with the 04 agencies to whom LOI has been issued on Friday 17.02.2023 at
11:00 AM to discuss the waork plan in the office of undersigned.
c.  Work order shall be issued to WEERI to assess the waste immediately.
3. Bulk Waste Generators (BWGs):

It was deliberated that most of the BWGs are not complying the SWM Rule 2018 and dumping their wasta
at secondary collection point or unauthorized dumping sites, The Chairman directed that:

a. An action plan shall ke prepare to enforce the SWM Rule 2016 on all BWGs in MCF & MCG
Jurisdiction.

b.  AddlL Commizsioner-1 & IV, Addl Municipal Commissioner, Chiefl Engineer and Joint Commiissioner-
SBM MCG shall motivate the BWGs for onsite waste processing as per Rules, |oinl Commissioner-
SEM will organize a joint Visit of all the above officers to show the best performing BWs se that
they can motivate the RWAs accordingly for implementation of SWHM Rules 2016, JC-5BM 1o
prepare a list of BWGs and earmarked the same for implementation to officers mentioned abeve.
These officers to conduct the visit from next week ie. from Monday, 20.02.2023 and have meetings
with a2l the respective RWis/ BWGs by 26.02.2023.

c  To motivate the RWAs sample of compost should be distributed in packets with the message that
this type of arganic compost may be produced by the BWGs which can be used for green belts,
parks and plants maintained by individuals. The matter of the message be gol approved from
undersigned. For procurement of bags/ packing material a committee of JC-58M, EE-SEM, AE-SBHM
and CAO is constituted for purchase of 10000 bags initially.

d. A negative list of the agencies, who are working in BWGs and are not performing well be pre pared
and published in News Paper.

e A meeting with RWAs of good performing BWGs be arrenged in the office af undersigned on
Tuesday, 21.02.2023, to apprectate and honor them and Publicity of the same in Media he ensured
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4, Leachate Treatment: 7 O 8

EE-5EM informed that the &
S Hir ite has beag Analized for erection of 02 DTROs of 200 KL
5 UAteT prepar ) ? B gach: Tend
N Preparation, Tender will is invited shortly Lepary leachate is hal ;ﬂ :I :
‘ Dleach : ! # X ng uisposcd of o
chite is yet to be disposed of. This work will be completed by 21.03,.2023,

After detailed discussion, jit was decided thar

A 0 DTROs of 200 K1

: T eapacity each shall be procured and made operational witheut any delay.

Entire Le
BACy leachate shall be treated)/ disposed-off by 31.03.2023 in such a manner that every

liter of leachate is aecoy nted For
=

2. Waste to Energy Plant;

Tl [

1w l‘EFI'FEF':-'iI'I kat e -ﬂr th B roncassio “;]-im Hll'IE Emgmn infnm&d lhgt Englnﬁeﬂng Procurement 3“{1
Construction contract has been finalized. The construction work of Waste to Energy Plant has been started
on 23122022 He assured that WHE plant will be completed as per COD.

The Chairman directed that:

a.  The sincere effort by concessionaire be made to complete the work of WEE in tme bound manner,
b Substantial progress shall be made by 11.03.2023.

6., Weekly tarpets and progress repori:

In the orders of Hon'ble NGT dated 30.01.2023, it has been directed that measurable weekly targets be
identified and with reference to the same dally progress be taken by email and assessed. Ownership and
accourtability be defined with clarity, including consequences for not meeting targets. The proceeding of

the meetings may preferably placed on the web-sive of the state.

After detailed discussion, it was decided that:

a CF, JC-SBM and EE-SM MCG will prepare a time bound action plan and S0F for the [llowing

activities:
i. Processing of lagacy waste and disposal of fractions as per guideline of CPCE/ NGT

ii. Implementation and enforcement of SWM Rule 2016 for BWGs.

fil.  Optimum utilization of MRFs and its monitoring

iv. Monitoring of fractions i.e. ROF, Compost, Inert being disposed-olf by MLG

v. [EC activities to be cxecuted for awareness and encouragement of the RWAs and residents.

vl  Timebound activities for inviting tenders, issue of LOT/ work order and start of work

7. Action to be taken by MCF;

it was deliberated that MCF has done very little progress even after the orders passed by Hon'ile NGT on
73.09.2022 & 30.01.2023. The Chairman directed that all the above activated mentioned at point no. L to b
shall be implemented by MCF also.

The meeting ended with vote of thanks to the Chair and sll the participants.

T B¥ pulf 3
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Anngexure-A

List of participants whe attended the review mesting regarding decisions i o Commige,
canstituted in 0A No. 172 of 2021 titled as Poonam Yaday Vs M/s Ecogreen Encrgy Pve Lid, &
ioner, MCG on 14.02.2023 at Conference

ireld under the Chairmanship of Sh, PC Meena, Commiss
Hall MCG Office Sector-34, GUurigran.

ES = :
::; Natia Designation Contact Details
1. | Sh.Satish Yadav coM
3 |' P Sea——— Joint Commissioner, Municipat B901453584
Corporation, Faridabad - |
3. | Dr. Naresh Kumar Joint Commissioner-SBM, Municipal 9BuIZ20003
Corporation Gurugram
4. | Shri Anil Mehta Consultant-SBM, Municipal Corporation 9711005709
Gurgram _
5. | Shri Vishal Garg EE-SEM, MCG 921395275
. | Shri Padam Bhushan EE-SWM, MCF
7. | Shri Kuldeep Yadav Assistant Engineer-5BM, MCG
g. | Shri Arun Kumar junior Engineer, MCF _
; Deputy Chiel Executive Oilicer, Ecogreen 9R99404979
9. | ShriSanjay Sharma Energy Put. Ltd, 99
epres i £ Pv
10, | Shri Sumit Kumar Etd entative of Ecogreen Energy Pyt gH18299782
Re tive of Ecogre Pve
11. | Shei Vikrant Bakshi -y LR LS 8901449840
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Minutes of the review mecting regarding decisions made by the Committee constituted in A No.

172 of 2021 titled 2s Poonam Yadav Vs M/s Ecogreen Energy Pvi Lod. &0rs held under the
Chalrmanship of $h. PC Mecna, Commissioner, MOG on 21.02.2023 at Conference Hall, MCG Office
Secior-3 4, Gurugram.

List of PFarmuicipants 5 attached a5 Annexiire -3
The Chalrman welcomed 1l the participants.

The progress on the decislang taken in the previeus meetings were reviewed and weekly tarzet and
progress was discussed. [ was alse deliberated that awnership snd accountability be defined with cla rity,

including consequences for not meeting the tarpes
1. Fresh Waste Processing:

It was observed that average waste processing in MOG area in De-centralized was 250 TPD. It was alsn

observed that S0-60% waste recebred at MREF is dry wazie. The izssie regarding BWGe, nonslunctioning of
MEFs was deliberared (o detail.

After detailed discussion, it was decided that:

a. The capacity of de-centealized waste processing (st MRFs) should be Increassed wo optimuam leyvel.

b The de-centralized waste processing at MRF at Ullawas should be started immediately. It shall be
ensired that no foul small comes in the surroundings of this MEF.

e [oirt Commissioner-1V will ensure nursery established at MOG lind adjacent te Ullawas MEF shall
I removed immediately,

d. For proper disposal of inert obtalned from decentralized waste centers, lacility may be ereated at
Badshapur so that same could be atiized for filling work and guantity of dumping of waste at
Bandtnaar asay be raduced. For hiring/ purchaze of machinery required at Badshapur MAF, EE-
SBM shall invite short tender immediately to avold the delay,

2. Legacy Waste Processing:

It was deliberated that M/'s Bhoom] Green has erected second unit to process the waste and caparity has
been incressed to 5500 TPD, The scoond unit is expectsd to be functional o its optimum level wef.
£502.2023. In the month of January 18 Lac MT of waste was processed against the target of 1.9 Lac
MT. During the February 2023 oaly 55000 MT waste has boen processed against the target of 2,25
Lac MT. It was informed by EE-SEM that the site has been allocated to all 04 agendes for erection of
machinery to procace 02 Lac MT legacy waste by each agency. A PERT chart has been prepared for
these agerctes Lo finish the werk in all respect by 30.06.2023. The SOP for disposal of RDE, Inert and
compost was also discessed,
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After detailed discussion, it was declded that:

2. ‘The timeline given for the work of waste provessing by 04 agencies in the PERT chart shall be
strictly adhered to,

b The process of dispoeal of RDF, inert and compost as discussed in the meeting shall be strictdy
followed and confinmation from the client for consumption of RDF chall be takan on Offlcial email
hefares releasing the payment.

£ AE-SHM will produced the photographs of disposal of compost and inert with Latitude and
longitude in the next meeting,

3. Bulk Waste Generators [BWGe):

Tt waz deliberated that most of the BWGs are nol complying the SWM Rule 2016 and dumping thelr waste
At secondary collection point or unauthorized dumping sites, The expressed his disappaintment for nat
implementing the decision taken in the meeting hald on 14022023, The Chatrman directed that:

4. An action plan shall be prepare to enforce the SWM Bule 2016 on all BWGx in MEF & MOG
[nrisdiction,

b Addl. Commissioner-1 & IV, Addl, Municipal Commissioner, Chief Engineer and Jolnt Commissioner-
SEM MG shall motivate the BWGs for onsite waste processing as per Rules. Joint Commissioner-
S [EM will organize a Joint Visil of all the above officers to show the best performing BWGS so that
they ran motivate the RWaAs accordingly for implementation of SWM Rules 2016, [C.SHM to
prupace a list of UWGs and earmarked the same for implementztion o ofMeers mentioned above,
These efflcers to conduct the visit of BWGs without further delay.

€. [C-SEM ko submit waskly report regarding progress of on-sile composting by BWGs. He will also
submit the details of challans an non-complying HWis during the last ene month

d. The daily progress report of waste processing. dispesal of fractions, progress of BWGs =hall he
uploaded an wehsite,

4. Leachate Treatment:

FE-SBM informed that the quotations have been reccived for erection of 02 DTROS of 200 KLD cach.
Tender dooument is under preparation. Temder will is invited shortly. Legacy lsachate s being disposed of
o §TPs 11000 KLD leachste is yet to be dispased of. This work will be-completed by 31032023

After detailed discussion, it was decided that:

4. To procure the 02 DTROs of 200 KLD capacity each, tenders shall be invited immeadiately.

b Incrcase the number of tankers for tansportation of legacy leachate upto STPs Entire Legacy
leachate shall be treated/ disposed-off by 31.03 2023 in such 2 manner that every Hter of Teachate
is accounted for and i shall be ensured that all the tankess arm GPS anablod and Hve feed of the
sarme 18 Avallable at control room.

& Ecogreen will erisure that existiog DTROs shail work at its optimom capacity.
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5. Other lssues:

It was discussed that waste iz seen spread over large area at secondary goints which glves viery bad
impressions and unhygienic conditiong in the surroundings,

After detalled discussion, it was decidied that:

a EE-SHEM fAE-SAM will prepare the estimates and invites tenders for view cutters and C0 floorings
for $-10 secondary collection points in the Arst phase.
b EE-SBM /AE-SBM will make arrangements for cloctric connection and fiving of CCTV camers at the
secondary oollecton points.
6. Action to be taken by MCF:

It was deliberated that MCF has done very litile progress even after the orders passed by HonMe NGT on
2093022 & 20.01.2022, The Chairman directed that all the above activated mentionosd at Point me. 1 o ¢
shall be implemented by MCF also and MOF shall alss snsure to setup at least one MBF within this weel
for decentralizged waste processing

The meeting ended with voie of thanks to the Chair and all the participants.
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Annexure-A
List of participants who attended the review meeting regariing decisions made by the Committes
constituted im OA No. 172 of 2021 tithed as Pvonam Yadav Vs Mjs Ecogreen Energy Pyt Lid, &0

held under the Chairmanship of $h. PC Meena, Commissioner, MOG on 21.02.2023 at Conference
Hall, MCG Office Sector-34, Gurugram.

5".1 Il
f Na Name | Pesignation Contact Details
' fnint Commisstoner, Mumicipal AUMN453584
L | Shrl Gawvray Ancil '____,]'-‘giru‘]:fnﬂ I bW
Jaint Commissioner-SEM, Municipal
o) 0. MG
T, Maresh Kumar Corparion Ca " E?EEEIE}{!EIH
3. | Shri Anil Mahta Canzaleus SEM, Mumicipal Corporation 9711005709
Guragram
4. | Shrl Vishal Garg EE-58M, MCG UHZ130527S
. — —= 7042144566
5 | Shri Paclam Bhusha EE-5WM, MCE
e : Through VC
G | Shr lﬂlﬁ&ép ¥adaw Azgigtant Engineer-58M, MCG SBZEF95241
| 3 Depasty Chist Executive Officer, Ecogroen OHSU4NAYTY
: 5 E rovgh
_ 7. | Shrd Saniy Sharma " Bt Lol T Ve
H. | shriShivendu Operation Head Foopresn LRIRGTaa1H
g, ] Shed Vilrant Bakshi Egrtm of Beogreen Encrey Pyl B0 449841




Subjects-

MO4

1) ShriVineel (o 145
Anletitional Ghief Secratary to Gavernment, Haryana,
Enviromment and clinste chango Department

7} Shri Arpn Kansar bupk 1as
Aduln Chibet Seerotary to Gove, of Harsind
Uprbun Locl Bedies Departiment.

1) Shrl Sudhir Rajpal, LA
(el Fxocutive officer,
Gursram Mettopaiivan Dhiziinprment Authoritr,

4) Shr fleendia Rumar, 145
Commissiency, Munieipal Comporation Parkdabad.

=) Shed Mishant Yalav, AS
[heqauiy Conmissioner, [Elarispram

%Y Shyd Vikeam, IAS
ThepaLity Commigsioner, Fasidahad

71 Sh, Garenam Singh,
Repmnal Dinecin,
contenl Pollation Conkrol Board, Delki,

Mume Mo, CMC/MOG/2023/3 3 L2 Dated: | Lj. £ 2. 282 £

Winmtes of meeting held on 03, 32025 b5 M at Connmibttea Room 4th
Floor, llaryasa Civil Secretariat, Chandigarh of the committee constituted
a8 per the orders of Hon'ble NGTin 0.A No. 1722021,

A nigekivg of Uhe Commiites constiuted as per thie arders of Hon'hle NGT in &4 No.
(FasE] wins Dbl wnder e Chairmomedin of Chiod Seeretary o fovermeak
oy gn Friday, e 03.03.2023 ot 04®5 PM at Comimittes Room 4™ Floor,

Haryana Civil Secretariat, Chandigarh.

The wilsates of tho tieeting of the same are hereby sent 1o you for Information and

e iy wpcessary imfommation please,
ot
mmisskner,

Mumnictpul Uorporscion,
[el31 LA,
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Enddst Mo, CME/MEG/ 2023/ 5 Dutec: JLf. £2-202°L

Acvnpy of the alove is forwarded to Private Secretary to Worthy Chief Sscretary to Governnsenl
| Laryaasia T kined information of Worthy Chicf Secretary Goveriment Haryana,

E::Emissiunm.

Municipal Corparatinm,
Cour g,

st Mo, CME/MCE /2028759 L i Pated fLf-& % Dol 3

i |-|'|.:||-.- ._.I_ |.|.||.' i_l]“-“_lti S f:l.l"-'l.'ilrl]!l;.'d [ 7] r':'l#'“m Sftrl’_"tl'lr'll' Eca Wl!l"ﬂ.'l}' Ehﬂi'lTlLﬁj‘l. HSIMZH fﬂl‘ “Il“’
mfermation of Warthy Uhalrman, HSPCE.

[ornmassion e,
B unieipal Corporation,
Gurugrant.
st Mo CHC/MOGI2023/ 73 2 L % Dated: ) L Ga e A

A oy of this abave s fersrrded b the following far information aid necessary action please.

I, Lrrector, Urban bocal Bodies, $Hlaotyema.

L Clief Eagineer, Municlpal Corparation, Gurugram

Chiel BEngineer, Municipal Corparation, Faridabad

&1 Anil Komar Bhardwai, Districr Attorney O/o €5 Haryana,
Ui, Dby R, [ Tochadesl Bmert of Mmitoring committoe ol NOT]
i Sh Ansstul Apen]| Execative Enpginece, ULE

st o] Ciificer, HSTEHE, Guragenm

Fxueittive Enginoer-SEM, Municipal Comporation, Garugrao
Constiltant-SEM, Municipal Corporaton, Gurugram.

o e LS

.

{ammisnginner,
fdvemi eyl Corepaorating,
Gmrugram.
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Minutes of the meeting of the Committee constituted in OA No. 172 of 2021 titled as
Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. & Ors. held under the Chairmanship
af Sh. Sanjeev Kaushal, 1AS, Chief Secretary, Haryana, on 03 March 2023 at 04.45 PM
in Main Committes Room, 4™ Floor, Haryana Civil Secretariat, Chandigarh.

List of Participants is attached as Annexure-A

The Commissioner MCG explained in brief, the directions issued by NGT on 30
lanuary 2023 along with the action taken thereon. It was informed that there are 04
major issues in the directions of NGT such as (i) processing of fresh waste at any other
lbcation than Bandhwari so that dumping of fresh waste could be stopped hy 30
March 2023; (il) processing of lepacy waste (Approximately 32 Lac MT) in a time bound
manner to complete the same by 30 September 2023; (iil) disposal of RDF; and (iv)
proper treatment and disposal of Leachate and erection of Waste to Energy Plant to

have a permanent sclution for the waste heing generzted by MCG & MCF.
(i) Processing of Fresh Waste:

The Commissioner MCG briefed that a3 per the orders passed by NGT on 30
lanuary 2023 the entire fresh waste of Faridabad and Gurugram (2200 TPD) has to be
processed in a decentralised manner by 30 March 2023. MCG is processing fresh waste
at 05 lpcations, i.e., Beribagh, Badshapur, Carterpuri, Sector-44 & Darbaripur and
about 30 TPD waste is being processed by Bulk Waste Generators. The total waste

being processed is around 300 TPD while the generation of fresh waste is 1200 TPD.

The Deputy Commissioner Faridabad has informed that about B0 MT waste is
being processed in a decentralised manner against the generation of 1000 TPD, It was
also informed that both the Corporations have tried at their level best to identify and
process the fresh waste at alternative sites but could not succeed due to large scale
public protest. The alternative site explored are Begumpur Khatola, Kherki Majra,
Daultabad, Balola in MCG area and Village Sotai & Pali in MCF area., The only possibility
at present is pracessing of waste at Pali. Chief Engineer MCF informed that tenders
have been floated to develop the site for fresh waste processing at Pali and are

scheduled to be opened on 01 April 2023, The work is likely to be allotted by 10 April



25

717

2023 and the fresh waste will be processed at this site. Although there is some

resentrment at this site but the same will be overcome by the District Administration.

After detailed discussion, the following decisions were taken:

a.

B.

The timeline given shall be strictly adherad to.

Simultaneous action shall be taken for obtaining Environment Clearance, if
required for Pali site.

Fresh waste processing at Pali shall be started by 22 April 2023 and time
may be fixed with concessionaire accordingly. Any delay in this regard shall
be penalised. Commissioner MCF and MCG shall name the persons
responsible for start of work by 22 April 2023 so that in case of faillure in
adhering to the time schedule, the officer/official concerned shall be
penalised.

Both the Corporations should motivate the BWGs to process the fresh
waste within their premises as per SWM Rules, 2016 by making strict
enforcement and regular monitoring.

Both the Corporations must make continuous efforts to increase the leve| ot
segregation ot waste at source and progress of the same be submitted in
the following meetings.

Chief Engineer & respective Joint Commissioner MCF & MCG will be
responsible officers for execution of the work in a time bound manner and
strict action shall be Initiated, if any laxity is noticed.

Pert Chart of each work shall be prepared and to be monitored at the level
of Commissicners of both the Corporations to achieve the time bound

progress.

{ii} Processing of Legacy Waste

It was informed that sincere efforls are being made for treatment of legacy

waste. Present capacity of legacy waste processing is 5500 TPD and MCG has allotted

04 more works to process 02 Lac MT each and the work will be started by the end of

March 2023. Thus, the processing capacity will be increased to 13500 TPD by the end

of March. It was further informed that to enhance processing capacity, the tenders are
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in process and will be allotted by 10 May 2023. The processing capacity in the month
of Jurne will be increased to more than 20000 TPD. The disposal of fractions is being
monitored regularly and GPS enabled vehicles will be used for disposal of RDE. The
GPS will be linked with GMDA cantral reem by 30 March 2023, Although there is 2
land constraint at site and sufficient land is not available for establishing of a new
processing plant but the land will be recovered by processing of legacy waste and
same will be given to new agencies to install their plants. The road map to process the

legacy waste was discussed is at Annexure-B.
After detailed discussion, the following decisions were taken:

a, The timeline given above to increase the capacity for processing shall be
strictly adhered to.

b. The periodic assessment of legacy waste shall be done in a scientific
manner, preferably software based monitoring system shall be developed.

c. Strict penalties as per agreement shall be imposed on the defaulting
agencies. Similarly, the Chief Engineer, Joint Commissioner B Executlive
Engineer concerned shall be responsible for not meeting the time line for
which they will be penalised.

(iii} Disposal of RDF lying at Plant

it was informed that after bio-mining of waste by trommels about 40,000 MT
RDF was lying at plant since September 2022. So far 13000 MT RDF has been disposed-
af by MCG. Balance 27000 MT RDF will be disposed-of over a period of 05 months in
IBM plant at Murthal.

After detailed discussion, the following decisions were taken:

a. The timeline given above shall be strictly adhered to and in case of failure,
the responsibility be fixed and action be taken thereof.
h. The respective Joint Commissioners & Executive Engineers will be

responsible for not meeting the target within stipulated period,
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(iv) Leachate Management

It was informed that at present leachate treatment capacity is 550 KLD which
works at about 80% of its capacity and daily generation of the leachate is about 450 KL
and only 300-400 KLD is being treated. In the rainy season, generation of leachate
increases manifold which is stored in leachate collection tanks. The tatal capacity of
leachate collection tanks is 36000 KL. At present 10000 KL legacy leachate is stored in

tanks and the same is being disposed of through tankers to 5TPs. This work will be

completed by 31 March 2023,
After a detailed discussion, the following decisions were taken:

a. Entire Legacy leachate shall be treated/ disposed-of by 31 March 2023 in
such a manner that every litre of leachate is accounted for.

b. Joint Commissioner & Executive Engineer will be responsible for adhering to
the timelines and in case of default they shall be penalised.

(v)  Waste to Energy Plant

it was informed that the work for erection of Waste to Energy Plant has been
started on 23 December 2022, Site levelling work and testing of soil is in progress. The
concessionaire has assured that Waste to Energy Plant will be completed by 30
Movember 2024 whereas the Government has extended the date of Commencement
of Operations (COD) upto 31 October 2023. The progress of work is very slow and a

natice has already been izsued to the concessionaire by MCG.
After detailed discussion, the following decisions were taken:

a. Sincere efforts by the concessionaire shall be made to complete the work of
W1E in a time bound manner. Commissioner MCG fixed the timelines for
each of the activity. Agency/officer responsible for non-adherence to the
timelines shall be punished.

b. Progress of the work shall be monitored as per the work plan and detailed
procurement plan.

c. Software-based monitoring of the progress shall be adopted and any laxity

on the part of the concessionaire or any officer shall be taken seriously.



pa

720

d. An expert legal agency shall be hired by MCG to study the various aspects of

the concession agreement and Environmental issues exclusively.

The meeting ended with thanks to all the participants.

L L T LT
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Annexure-A

List of participants who attended the 7" meeting held under the Chairmanship of
Sh. P. Raghavendra Rao, Chairman, HSPCB on 30 January 2023 at Conference Hall at

3" Floor MCG Office Gurugram in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s
Ecogreen Energy Pvt. Ltd. & Ors.

| sr.

Corporation Gurugram

No MName Decignation Contact Details
4. | Shri P. Raghavendra Rao | Chairman, HSPCB hspcb@hry.nic.in
5 | Shri Sudhir Rajpal, IAS | CEO, GMDA ceo.gmda@gov.in
_ | ACSItI:: Government of Haryana Through VC
3. | Shri Vineet Garg, 1AS Ervironment and Climate Change -
psenvZ0lB@gmail.com
I;{e partment )
i5si Municipal
4, | Shri PC Meena, |AS Cﬂmmma}ﬂner, s CMCE@MCE.gov.in
Corporation Gurugram 2
5. | Shri Dushyant Behra Director, ULB dulbhry@hry.nic.in
6. | Shri Nishant Yadav, IA5 | Deputy Commissioner, Gu HHEERIEN V5
+ | 5hr Mishant Yaday, | Deputy Commissioner, rugrarm dogr . o
7. | Shri Vikram, IAS Deputy Commissioner, Faridabad defbd @ hry.nic.in
B. | Shri B. K Kardam CE, MCF 9717170360
: ) Yol baburampatiala@gmail.
Technical Expert, Monitoring
% | PrRatliam Committee of NGT riih
SR72R44400
1 ——_— p_— Regional Director, Central Through VT
A% [T IR pollution Control Board, Delhi 7840015561
loint Commissi -SBM,
11, | Dr. Maresh Kumar o ISSIDner_ E DH99220003
Municipal Corporation Gurugram
12. | Shri Anand Aggarwarl Executive Engineer, ULB 8168138774
.| P By District Attorney 0/o CS Haryana 9417398111
Bhardwsaj
Consultant-5BM, Municipal
14. | Shri Anil Mehta o 2 9711005709




3o
(22

Annexure-B
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Minutes of the review meeting regarding decisions made by the Commities constituted in 0A
No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogrecn Energy Pyl Lid, &Ors. held under the
Chairmanship of Sh. PC Meena, Commissipner, MCG on 07.03.2023 at Camp Office Clvil Lines,

Gurhgram.
List of Participants is attached as Annexure-A
The Chairman welcomed all the participants.

The progress an the decisions tmken m the previous meetings was reviowed and weekly targets and
PrOEress were discussed. 1t was also deliberated that ownership and accountability be defined with

darity, including consequences Tor not meeting the target.

1. Waste To Energy Plant:
1 was deliberated in the meeking that work of erectinn of wasle to energy plant is going at very
slow pace, Even the site leveling work and designing palt of the plant have not beea completed
yet. In the absence of stru ctural design and drawings the construction work cannot be executed.
M /s Bcogreen has not meahilized the project beaim for WE hence; it appears thal intention o eract
the pant in time boundl man net 15 not there,
After detalled discussion the Chairperson directed that:
a. M/s Ecogreen will submic +he detailed work plan, bar chart and procuremert plan for
machinery and equipmants within seven days.
b, M/s Ecogreen shall pxpedite the activity of designing and execution and mabilize the
project team for WiE ar site

7. Fresh Waste Processing:

It was observed that average wasle Processing in MCG area in De-centralized was 300 TPD and no other
<ite could be finalized for decentralized wraste processng <t Faridahad and Gurugram. The Pali site is the
only nption with the MCG & MCF to process the fresh waste hence the development of this site shall be
dope in ime bound manner. Lommisslaner, MCT informed that tender process have heen sta rted for the

development of Pali sive and works will be allotted by DB.04.2023.
Afrer detailed discussion, it was decided that:

a  The works at Pali should be allotied by 03.04.2023 and execution of the same may be done in

such a manner that the site is available for waste processing wef 25042023,
3. Legacy Waste Processing:

It ueae deliherated that M/s Bhoomi Green has erected second umit 1o process the waste and capacity has
been increased to 5500 TPD. It was informed that the work of eraction of plants of M/s GCC, M/s DCC
and M/s AADARSH is in progress and waste will be processed by these agencies w.e.f 20.04.2023.

The site for 4" agency M/s Zigma has been finalised and this agency will install the plant by
30042023,
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After detailed discussion, it was decided thaik

a.  The timeling given for the work of waste processing by 04 agencies shall be strictly adhered to.

b The disposal of RDF, inert and compost ag digcussed in the meeting shall be strictly monitored
through GPS portals and link of the same be provided in GMDA control room and MCG control
roam by 13032023 GPS reperts of vohicle may be obtuined from Mre. Amrik Singh of GMDA
hefore making the payments to the agencies.

¢. AE-SBM will produced the photographs of disposal of compost and inert with Latitude and
longitude In the next meeting,

d. Three teams having one member exch from MCG, MCF and Ecogreen be conshituted [or physical
verification of disposal of RDF, These team will visit the actual locatlon where RDF is disposed off
by the agencies and submit their reports in the office of CE MUG.

4 Leachate Treatment:

it wag informed that RFP for procurement of 02 DTROs of 200 KLD each has been prepared and is in
privcess of approval, The tenders will be invited shortly. Legacy leachate 15 hemng disposed of to 5TFs.
10000 KL leachate i vet to be disposed off. In tha last week 650 KL Leachate has baen disposed in 5TPs.
This work will be completed by 31032023,

After detalled discussion, it was decided that:

a. Timeline given ahove shall be strictly adhered
5. Disposal of RDF:
[t was informed that transportation of RDF to waste to energy plant at Murthal was stopped in the
recent past which has been started again. Now 200 TPD RDF will be disposed off at WEE Murthal.

After detailed discussion, it was decided that:

3. EE-SBM JAE-SEM will ensure that transportation of ROF to WtE Murthal is done without any
interruption and GPS monitoring be ensuted through GMDA portal.
6,  Development of 02 acre Land:

It was deliberated that the 02 acre land which was unutilized at Bandhwari so far has been taken in

possession. The measurement of land has been dene in the presence of Officials of MCG, Revenue
Nepartment and Forest Department.

After detailed discussion, it was declded that:

i EE-SBM JAE-5BM will ensure that the 02 acre land is developed in time bound manner so that
fresh waste could be dumped there w.el 01042023,

h. Thework being executed to develop site at Kherki Majra for fresh waste processing and has been
stopped due to public protest shall be shifted to develop to D2 acre land at Bandhwarl, If there are
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any eddition, deletion or alteration same will be approved by the competent authority in due

course of Bme.

The meeting ended with vote of thanks to the Chalrand all the participants.



Anncxure-A
List of participants who attended the review meeting regarding decisions made by the

Commitiee constituted in 04 No. 172 of 2021 titled as Poonam Yadav Vs M5 Ecogreen Energy Pyt

Lid. &0rs. held under the Chairmanship of Sh. PC Meena, Commissioner, MCG on 07.03.2023 at
Camp Office Civil Lines, Gurugram.

:‘; Name Pesignation Contact Details
i e Commissioner, Municipal Corporation, GGOIGa0095
D hnlendecBobys [Fadabad | ThroughVe
O [ [oint Eurrlrmlssmner -5B M, Municipal 999220003
Corporation Gurugram
A [oint Commissioner, Municipal 816H895552
il B | Corporation, Faridabad Through ¥C
%. | Shri Anil Mzhta CIFUNRR S BOUCH ) SR i 9711005709
Gurugram
I T
5. | Shri Rakesh Komar JE, MCG BE10A5420R
6. | Shr Himanshu Rag JE, MCG 48215955268
iz, FO4214450:6
7. | Shri Padam Bhushan .I.EE-?WH. MCF Through VC
= . Deputy Chief Executive (Mificer, Ecogreen 9895404979
4. ..Eh ri Sanjay Sharma Energy Pvt. Lid.
%, | Shri Shivendu | Operation Head Ecogreen 9H99979418
it | kit Wikratit Babehi Ill:a;;l:nrnsentaﬂm of Ecopreen Energy Pvt. A001449840
11. | Liu Quugtao Ecogreen G667 502365
[ 12 | Anand Suthu Ecogreen GH1141560H
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Plimubes of the peview mocting cegarding decisions mdde by the Commitioe constituted in OA No.
172 of 2021 titled o5 Poonam Yadav Vs M/s Heopreen Energy Pyl Ltd. £0rs. held under the
ClElrmanalip of Sh, 'C Medna, Gonvmizsiones, MOG on 15032023 al Coamp Oifice Civil Lines,

L,
[ e Prartiefpoas s sttt ns Anneoune-A
The Chalema walepmod ol the pacticipants

{hie priseress i e devisiogs saken in the provioes mectings was roviowed and weckly tarpels aid
prrammesn waer e abiacussat, 1L was adso dolilerined that ownendilp sl accounlility be defined with

ity e corpeguenges oo nng meeting The rgei,
I Fresh Wasto Processing

It s abervi] Ut mverape wasle processivgg in MOG are in De-centralleed was 300 171 and no other
ciler e i)l fige e B deceil el wiasie processing a6 Faridabod wind Goragrome. The Pali i is the
predy oot st e B0 8 MGT to proeess Lhe [resh wiste Bonge the dovelopnint of s site shall bo
dhertre b D i st Commilssioner, MEF informed tat teoder pravoss haes hees sigried lae i

tevehprnetil ol Pl site aod warks will be alisttod by OF G4 2023
Alter detailed scusson, it was decided that:

a0 Pl ek ot Ball sadd be allotied by D8.04.2023 and gxecution of the same may be done in
spih oo Vst the sitieis sviila bl G weste processiang wel 25.00,2073.

b, weative Eoglsver 83M Lo inform Uwe Mfe Feopreon accardingly so thal arrangomest for
Ergsly vwnste prvrcesaiog com [ gl al Pabi il

L Legaey Wiste Procossing:

{wvins dhelibserat sl Tt # s Whaoomil Groen Das crocied seconil undt o process U veaste ansh eapacigy ik
vty teresied e 5500 TP, 1L wis mlormed Ut the wark ol enection of plants ol 806 GEC, M /s DO
andd W AADARSH 35 o pragress aml waste will be processed by hese-apengies woel 23032023,
e sl Bae a0 sipegey M Egomn oy boen innllseed and ihis aneney will imstall the plant by
LA The BE-SEM inforared that 03 tendors o process 068 Loe M wiasie inocach woek havo

P iapitas L anmed Ve el witll b nllintued after telking appeaval from Staie Government,
filer detailed diicussicn; iUwas decided that:

P S ke piven e v work ol wasie pracessing by Odagoemeios shall be sticty adbered to,

b The sl af IOE, [nest i compest s disenssed i U snetiog shall be stricdly maniored
thieiggh G148 pactaly and Tad ol Use spny by provided in GHDA conlrel room sd MEG nntrnl
P By R0 GRS reporis af vebicke may be ablained from Mr. Ameik Singh of GRGA

Pl vk Lo payiaesite o hie apencaes,

.
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B ALSHM Wil produced the photographs o dispasal of comprish amed il with Fatitsde and
i ot Bn thee nest inoeting.

il Thres tonms hoving one miciobier soeh from MCG, MOCF i Henpreen be eonstituted Toe physial
verificalion of disposal of RUF, Thise team will visit the agtual lcnion where RIE & disposerd off
Ly that angjermcics el subatit teeir reports 0 the ollice of CF MGG

£, Execulive Engineer-SBM o ensure that te taraet of waste TR por action plhang oo
i whall e achiowgd,

J. leschate Frosoment:

IE was mifarmed that BED for procuresnent of 02 TR08 of 200 BLO cich las beegs prepared ancd iy i
prorcess o approval. The tenders will be invited shortly. Logacy leachate i heing disposed of o 871
PG KL henchate = yel W be disposed off, EE-SBM andored tat in the sl week me Lesdhate el
been dizpesed i 5TPs due 1o pending payment of the apency, howeer this work will be eevmplioy by
1.085002%

Hlber detaibed discussion, It was dedbded (hak

A Vinelioe glven aboyve shisll be serictly adbered;
b KE-SEM to cosure the dispesal of leachate theough tankers shill e ongired and vaport of Use
st Lo b preedocied Do she ext maesine
& Disposal ol BI:

It i Indiarwied That trnsportation of RINY ta wivile Lo éncrpge plant ol Murthal was siopped in the
Ferenl sl whtich s hoen sanod apain, Now 20010 RIE will be disposed off of WS Mucthal, BE
SHM indovmced that oo WDF was disposed-ofl in Jast week [0R032023 10 16.032023) due 1o
nLLLCe 0f wisie 16 endoy plant al Muothal, Afer the comspletion of WS Murthal O #95 will
D his provsstsebanfl o £ TR 32008,

Alter detaiiey] discession, it wers decided thai:

e FE-REM CAE-SHM will onsune thal teespartdian of ROT to W Muruet i done st any
rrtoreupiion and GI'S monuboriog e eosired e uph GRIA ol

f, Development of 02 acre Land:

L waars aleliberated thal tho 02 oeie land sehiich vess unofilived o Banedlseast so B Tias beeni Laken in
pemsessn The measercment of laod has been doine i the presence of OMicials of MOG Revensie

Heparinient md Fopest Deparinent
After detsiled discossion, i1 wos docided thai:

g, FE-%144 ll'ﬂﬁ-l"ﬂ'”-ﬂ will evienrees thon e D32 aoTe lraaaed i |_|“a|_|.||].|-|.I:||-_.|' Iy Lo I-H-“r“l'“ TER TR s il
[egessdy v eoniebel e o pesd there weed QL0F202E,

e Thee work beime esecuted o develop e ol Kherki Majr for (resh saste procesig ansd Boas e

stnprpeel dae to prulilic protest shall be shitted to develop te 02 aere and i Mosdbser, I oee sre

2.

!
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i acliditism, debetion or alueration sone will be approved by the compelent authority in due
denrree el Lingee,

fi. Waste To Enorgy Piani:
s feithwrated in the mieling that wark of erection o waste 1 COCCRy planl is golng ol wery
o e Bven the site kg work amd chesifgning, part ol the plant hiave ook been cerrnpleLel
ek [ Ll ibsivnce of stroctursl discdj o drtwings the construdion werk connot be exooled,
M Ecepeeen has ool sl Use profeet tesm for Wi honge: 1 appirs st tntention Lo erecl
the ot o Lo e raanmer $ not e
Alor delailed disenssion the Chalrperson divected that:
A M Feagreeen will subiit the deaited work plan, har dae g procurement plan o
sianery sd ctpuipsentsweithin seven days,
0o MY Heagroen shall expedite (he aelivily o thesigming, ol cxevutiom and mobiliEe the
Prroeic Leai Do WO al site

o Ol il seellamems issues

Thiriimsuie ol weiste proscessiigg iy Balk Woste Sonemiors wos Sisciiesod anid Closinvman expressed his
Aisarpsalnt meet 1t fresh wiste: processing e Balk Wavsle Gonerators i sl heding onforced praperly,
Vs pnsntity of frosl waste redessEne by Bl Wiaside Genarmiess s nok incrsing durlg last Lwi

sl

Alter deailed discission iU woas decided thats
A BEC setiilies regianding Bulk Waisto Generators shall be fnteosiBed ; 1 neadsd 3n ageiiy S
PR iy b Tired excesively oo meivace and e 1E5 of Bulk Waste Genoraters,
B BRCSEM vl pnsure that DlEaems site o made opoerstional witbin 03 dayve sochat 80 - 100
TR lresh winsle eould be processed at this gile
e JLSHM will osire thist sector wise [sl of Bulle Wosge Gotkeralors 1 [Heuired showing
i szl oo Trosh ooty prodesesiog, complybng S48 Rule, Potal activn biken ApainsL

el B ey

Pl st iopg st el lvsssst ol Bianles G U Clust e aneball 1he priicyyinis,

oreerd
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ARnCRULE-A

utel of participants whe attended the roview mecting reparding . decksions mate hy tho
Committie constitated in OA Mo, 172 of 2021 tilled as Pecram Yadkow Vs M/s Ecopreen Foergy Pet

Lich, &Ors, beld under the Chairmanship of Sh. PC Meena, Commissioncr, MCG on T5.03.200% ot
Camp Office Civil Lines, Gunagram,

. ::1. Mame J Tresigmatinn | Coniacl Delagls
1o | sheic Wadhe Shiviar Chicl Engineey, MOG STIG0ATIY
Z. | Ma Shikhn [ [l Cosnuniagicner, #MCE H1GHHSL55Y
i | SHe Al Mottt | ':{:cla;:?m:lrl::::-_'qlifﬁ. M nieipal Curporat jun 911 ST
THFRLLT

4 She - Nagemsder Suhiag EESHM, MG b 3 7 B L A
| e e

5. | Shri Padam #hinslan EE-5W, BT " EHE'I H‘”:":r’

Fhiauah VE
e | Sk Moba Hussam Assiuliont Engelnpess B, W U Laun 241
. b ey Chiol Exveutive Offoer, Koopoeen SR (R4
iR | Shiri Sangay Bharma i Bh FiL Threvagsh VC
H | Shei Bhivendu Crpperat oy Dcagd ol M #8 Foogreen b el i
U Sl d Suemil Al Engitcering [ond of NP5 eaproiy SHTRZY97 R

Hepresastelative of Eeoproen R gy il

T4h, ! Shef Wikl Makshi .
lakel,

R B AHE T
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Flnoies of U roview mecting regarding decisions made by the Committes constiluted in OA Ko,
EYL of 2021 tidied as Foanam Yadav Vs M5 Fongroan Encrgy Pl Lid S0is held under the

Lherinsmansldp of Sk, 170 Meena, Commissioner. MUG on A0 ot Copference Roou, 3 Floor,
Serlor-30, MOG OMoe,

Fdnd ol P S - e b s Annesure-A
Clie Lhsirngur welcomod gl gl alat AT THER

Fhit progriss an the decisinns tan n the i mectingy was covicwied ane wiselly Larpels wid
iregiie witre thiscerses, 11 s s delilseraed that emers iy aned :|-r.'r_'n.'.||,||!|L'||'.|i|;il:||' e i fmed wiLd)

elivriby. dodtuching cewsegumcns o na L the Largesl,
L. Frosh Waste Processing:

Hastiil Ly fevehoprocmm aof Pali Gite BESWM MeE infesrimied Uil 01 twender has been apened on
TLIAINZE and there wass o respralse in 03 enders, These 03 tenders are rescheduled with Sase thate of
sathierrissimy of TROEIDZL Mo alo Infarmed that bur [elling of trees the permissinn hes been applicd with
I Farsdlaliod, wihis bis gasined P U same for pra of permtission o e esrtiosl, e further

Bt it St vebilod with cevelapmment ol Balisite will be allstte by BHOAE023,
Aler delailisd discussion, il wes docided that

o T wrrkes ol Pali shaudd be allomed by OHAML A0S anel sscodiitiom oF | e sanio Ay b done (i
ety s iswagne ol Urgsiie 5 svadibibbe for waste [rTicesgsgm v | RN N 20,

B I 2 asere Bnd e beong deeckeped 5 Phase-al Pali hemee §he esl faibasy et Phaese [F Lo fac
ha venmsinivgs Taod at Palishall he prepaned imemnediately by MCE 0 that thore i ne hindesnes
b peoiress e frosh saiste of Fardabm! ol Corigrsm in fature,

Lo KESEM, MG will enstre thy development of 02 sere G b Batisthiar is completed by
LA s Dt Trest veast G b chuimped al U wlbe weel 01042022, The cha njie al st
arder brovn Kherki Majra Stea 1o Bandbwart iy b dssuced Lo the ageacies in consuliation with
fEmMoG

2o LAzphay Wi e J*rucr.-.-.'sirl.g.-

Landsisicile liberotiond Uhast M7 |8Resissmi Gt 1s heiessiing Al an avissage of S000 AT wasto aed hiss procgs
(IR MOF st dveeingg e snonth ol Mareh A0ES agama Uhe Wrgel of 125000 MT, 1t was infoemed by
AEREM MUG tuit Uy work ol prection ol planis of M/ GO M 1D6E and M /s AADARSE has been
dvagbistest ad preecessing, of waste has Ieen startod iy M fs GG while the wead ronis ping on ar
P pant of 8BSy 1B e Mg AADARSIE The shie fne A agernes My Y las boon Goglised bl Uie
Ll el s ehd apetye M Sussaginoare imsatlod et g Secatien s loeg] poople e making
Pisshpgmmae st ling of existing vronmaels The TE-5EM infarited that 03 lenduers 1o process 05

Fap MT swsste o candy work bive beon imted and the work wil be allowed after laking approval

|I|II:I:"i|-|.|':"'“'\.l-"r'l.'l"l'||13|-|'|||- C("
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Altar detmiied distdadion, I was docided thiag

ac BEESHEM, MEG W cnsurestrcl monlosog of wasts provessime aod b acbicve the wreet et ined
el imap e process the iy waste Thie Umeline ghan Ter U sk of wishe proocssiog te 04
apeneies shoall e soeloly sdherdd b,

T chapesat of KB fnert anid comtgmst as dieoesed in Uhe st bl e steielly mosioeed
phrcih GEES porticds T Nk w0 e s b privided in GETR womet ol wooae ond MO g il
ot by AR G roperts ol el sy e ofstasied fron M Al Simh of G
L Fore enakiang the guiemiomis T ahe ageng e,

A, Léachsic Troatment:

It veas fnfiveoed L E1-SHM, MEG U existhop RTER e wear kimgt st Bty Lepaiy boeachaie 8 i
tHaptiand wof Lo ST TS0 KL fachate s et b b s peesiil o KE-S00 dnloomiced it mothe st sweek
Leachate sould heen disposed i ST due toopesding payvegent of 1he ageney The wesdors ave e
invited to trianspeeen the dopney g habe L 5T s

Adlerr deth el disoussion, 11 saisafecidodl Ui

g BE-SEM, MEG i ensuee ol beachate bedog pemeralenl 5 collectim i polbation ank point nn, 3
& Hienly,
b WS Eegireen to G ap ake eachate eollegtine ganl existing vl aeg sacmaeeed Tur Wi
i BE SHE S ems e e III.‘|E:I'|.I!1.'|I o] lisacheate !|'|I:'|:I|I-i.}h tomnbers vanthy G115 I:III:lIll!,|I|'|.IFF ab R Poatal
4||1|.|. CLpRnTy 11[[||¢ s Bas |.1-L' prudum;d_in L|1.-|..= el I.1H.'¢'Li|:u_:;_.
1. Bisposal of B1IE
I sy [nfarmredd shisk Srraspariatioe of RO to seste e encegy ikl Boek bk wers sinppasidtin fe
redtomt e wwinich kg Do stated -:IH.ﬂIr. Bt T ETI T Al Tsee ol ssprianaicl ol T ant WL Murihial. ki
SR bedarmed Shat po BIOF oy dispaesod-oil in lest ook (ORIE0ET Lo 20202 dioe Lo
Fasinteasnnge ol whiosse T e ny !1|;|:||L at Barthal, Afuss the |:u|:|:i!!|:'lii|rn ol W Murthal che 2138 vl

L ahispmime ol sep L0 TLORLZ028,
Aner delailed discossion, 1§ oweas decided U

o, BEASEM SATESTM will cosure Uit tnmesporgation of ROF 1o WA Murthal b done withiont any
Pt errrnpedioy eid TS o itorig be casprcd trangl GMDA ol
Ao Woagle 'To Erdrpy Plint:
1 s Hebihemaiidd oy dhe kgt thal wark of ereetion pl wigsie o R RILTRIRY ;Ihnll it gu:i.un_ il wery
bt praces, g D sili el werdi aiml ekesmiiimg gaet ol Hhe planl love ol been comgilsted
wiel, D the abediice ol sbinctmial |1|_-_-i11'_\-|n el b Uhee coead gt wirl s el o oreepil
s Eotmerien s uot el saedd i progect tesm Toe WA hence, Me, | N Redddy of M eeprees
ivdoer e Lhat dietoaled sk plan e cmsiraet e nd WL hos heen submmilicdand M/ s Bospmsen

Fraas camipirniitidd Lo asrinjalote the S as e Dele msentioned an e sk ki

+
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After dotntled distussion the Chalrporson diraeiod Ueat:
a M5 Eeogreen will revisit the detadled work plan and prepoese Lhe setivities of
cwirted Feed e WL pd ee-sohierl Use soine am the nest reviews |.11-u|:l.in|..;.
Mo Eereann shall expodive the scimitg ol diogigeing and oxecubion sod aobilieg the

Lot Lesanns Tor Wil al sile.

o e onelc Svieth vate of thanks i 4l Clhaire amd bl Lhie marlicipanls,
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List of participanis whe adended the review mecting regarding decisions made by the

Lommilleoe comsUluled n OA Na. 172 of 2021 titlegd as Pooozm Yackav Vs M,l':i. EF:I.I-ﬂ_!“'l}I!II Enwv Iy el

Lk Bl¥es, held onder the Chaicnranship o She P2 Meenn, Commissonnr, MOG on 240020207 a1

Coplerence Keom, 3™ Floor, Secter-34, MOG Ofce.
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Minutes of the review meeting regarding decisions made by the Committes constituted in OA Ne.
172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvi Ltd £O0rs. held under the
Chairmanshlp of Sh. PC Meena, Commissioner, MCG on 06.04.2023 at Conference Mall, Camp oflfice,

List of Participants isattached as Annoxure-4
The Chairman welcomed all the participants.

The progress on the decisions taken in the previous meetings was reviewsd and weekly rgets and
progress were discussed. It was also deliberated that ownership and accounubiity be defined with
dlarity, including consequences for not meeting the target

1. Fresh Waste Processing:

Regarding development of Pall site EE-SWM, MCF Informed that tender to be opened 07.04.2023 and the
same to be silated by 15.042023 and the development work should be complets within 1 month Le
15.05.2023. EE-SWM Faridabad informed to the chalrperson that the MCF Faridabad identified three
additional sites namely Riwajpur, Pratapgarh & Munjeri and for the development werk for these three
siies the ienders has already been floated. He also informed that for Felling of trees the permission has
been applied with DFD Faridabad but DFO Faridabad informed that the permission will grant for 8 acre
arnily.

Alter detalled discussion, it was decided thak:

a. The works at Pali should be allotted by 15.04.2023 and execution of the same may be done in
=ucha mmtm..-:r that the site [z avaflable for waste procossing weel, 15.05.2023.

b. Only 25 acre land Is belng developed In Phase-[ at Pali hence the estimates for Phass-1[ Le. for
the remalining land at Pali shall be preparcd immediately by MCF so that there s no hindranee
o process the fresh waste of Faridabad and Gurugram in foture.

¢ EE-SWM, Faridabad will ensure to discuss with DFOQ Faridabad to grant the permizsion of 25
Acre land instead of B Acres.

d. EE-SBM, MCG will ensure the development of 02 acre land at Bandhwari is completed by
15.04.2023 so that fresh waste can be dumped at this slte w.e.f, 15042023, The chenge of site
order from Kherki Majra Site to Bandhwarl may be Issued to the agencies in consultaton with
CE MCG.

2. Legacy Waste Processing:

e was deliberated that M /s Bhoomi Green is processing at an average of 3500 MT waste and has process
93200 MT waste during the month of March 2023 against the target of 125000 MT and 17 (o 58 April

2023 agency has processed 14000 MT waste. It was informed by EE-SBM MCG that the work of
erection of plants of M/¢ GCC, M/s DCC and M/s AADARSH has been complated and processing of
waste has been started by the agencies approx. 20000 MT waste hes been processed by the agendes
in the month of April 2023. The site has been cleared and the trommel machine of M/s Sussaja



43
736

Enterprises had been shifted to Darbaripur store and land has been provided to the for 4% agency
M/s ZIGMA and the work for installing the machinery has been started by the agency. The EE-SBM
informed that 03 tenders to process 05 Lac MT waste in each work will be opened on 10.04.2023
amel the wark will be allotted after taking approval from State Government

Alter detailed diseussion, it was decided that:

2. [EE-50M, MCG to ensure strict monitoring of waste processing and to achieve the target mentioned
In road map to process the legacy waste. The timeline given for the wark of waste processing to 04
agencies shall be strictly adhered-to,

b. The disposal of RDF, inert and compest as discussed [n the mesting shall be strictly monitored
through GPS portals and link of the same be provided In GMDA control room and MCG control
room.. GPS roports of vehicle may be obtained from Mr. Amrik Singh of GMDA before making the
payments to the agencies,

¢ EE-SBM w0 ensure to issue the penalty notices to the agencles for delaying the work as per the
rgets.

3. Leachate Treatment:

itwas informed by EE-5BM, MCG that existing DTRO are working satisfactorily. All the Legacy leachate is
dispased of to §TPs, Gurugram and no legacy leachate is pending at SLF site and fresh leachste is being
Stored at Ponds and same has been treated through DTRO and LTP sysiem by M/s Heogreen . The tenders
are being invited o transport the legacy leachate at 5TPs. Representative of Mfs Ecopreea has also
informed that the work of filling of Pond No 8 with soll is under progress.

After detalled discusyion, it was decided that

a. EE-5BM, MCG to ensure that leachate being generated Is collection in collection tank point no. 3
& 5 only.
b. M= Ecogreen to fill up the leachate collection tank existing in the area earmarked for Wt
€ EE-5BM o ensure the disposal of leachatz throegh tankers with GPS monitoring at GMDA Portal
and repart of the same to be produced in the next meeting.
4. Disposal of RDF:
It was informed that ransportation of RDF to waste to energy plant at Murthal was stopped in the
recent past which has been started apain. Now 200 TPD RDF will be disposed off at WiE Murthal EE-
SBM informed that no ROF was disposed-off In last woek (08.03.2023 to 23.03.2023) due o
maintenance of waste to ensrgy plant at Murthal. After the completion of WEE Murthal the RDF will
ke disposed-off w.ef 01.04.2023,

After detslled discussion, It was decided that:
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a.  EE-SBM /AE-5BM will ensure that transportation of RDF to WIE Murthal Is done without any
interruption and GPS manftoring be ensured through GMDA partal.
b, EE-5BM will ensure to find alternate disposal and engags more cement Industries of exisiting
RDF matertal withoat any delay and same may be produced in nicset meeting,
3. Waste To Encrgy Plant:
It was deliberated in the meeting that work of erection of waste to energy plant Is golng at very
slow pace. Even the site levellng work and designing part of the plank bave nat been completsd
yet. In the ahsence of structural design and drawings the eonstruction work cannot be executed.
M/s Ecogreen has not mobilized the project team for WiE henee Mr. |. N Reddy of M/s Ecogreen
informed that detafled work plan for construction of Wit has been submitted and M/'s Ecogreen
has committed to complete the same as per timelines mentioned in the wark plan.
After detailed Iﬁ!ll.‘.l.ilﬂinl'l the Chalrperson directed that
a. M/s Ecogreen will re-visit the detmiled work plan and prepone the activities of
construction afWiE and re-submit the same fa the next review meeting.
b. M5 Ecogreen shall expedite the activity of designing and execution and mobilize the
preject team for WEE at site,
© M/sEcogreen shall submit Anancizi closure report without further delay.

The meeting ended with vote of thanks to the Chair and al! the participants.

@
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List of participants whe altended the review meeting regarding decisions made by the
Commitiee constituted in OA No, 172 of 2021 titled as Paonam Yadav Vs M/s Ecogroen Energy Pve
Lid £0rs. beld under the Chairmanship of Sh. PC Meena, Commissioner, MCG on 06.03.2023 at

Conference Room, camip office.
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| ::. a— Designation Contact Detalls
1, | Shri. Jal Desp Kumar Additional Commissioner- IV adcmed@meggovin
| 2. | Shei. Radhe Shyam | Chief Engineer, MCG 9711005719
HE" Dr, Naresh Kumar |oint Commissionser, MCG jesbm@meg.gov.in
i Shri. 0.P Goel Consulmni-Engineering & SEM, MCG 9212485300
5. | Shri Narender Subag EE-SBM, MCG 9821395275
| 5 | Stri Pacam Bhashan EE-SWM, MCF ﬁm
7. | Shri RKm Mongia Aggistant Englneer-SBM, MCG
b 9. | Shri Sanjay Sharma mﬂw Mimmtim Dfficer, Ecogreen m
%, | Shri Shivendy Operation Head of M/s Ecogresn 9699979618
10. | Shri Sumit Allawadhi Engineering Head of M,/s Ecogreen 9818299789
L1. | Shri Vikrant Bakshi E"‘m afEcogreen Enargy Pyt 8901449840
12. | Shri J.N. Reddy Cheif operating officer of M/s Ecogresn 8303200322
13. | Shri Asant Suthoo Representative of M /s Ecogreen 9811141568
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Minulesof the review mecting regarding decisions made by the Committee constituted in OA No.

172 of 2021 tithed as Poonam Yadav Vs M/s. Ecegreen Encrgy Put, Ltd, & Ors. beld under the
Fhairmanship of Shi P. C. Meena, Commissioner, MCG on 18.04.2023 at Conference Hall, GMDA,

GUETLEE AL,

Ligt of Participants s oteched a5 Anuexare-o
Ihe Chatrman welommed ol the partiei s

“The propress on the decsions waken i the previous metlings was reviewed and weekly largets and
progress were disoised. 1D was aso deliberared that ownership and accouncability be defined with

ey, neluding conseguences [or not mecting this Larpet.

1. Fresh Waste Processing:

EE-SWM, MCE infarmed to the Chabrpersen regarding the progress al tender process for Pali,
that scheduled date of allotment of works was commiteed as 17.042023 but the same s
resehediled due to mishappening with family of contracior. Now, the expected date of

cllgiment is 20.04.2022 Resarding completion of development works for Phiase-l 25 acre land.

il (& inviniated that the same will be completed and fresh waste processing will be started by

20052023 4 Pali. Avcardingly, M/fs. Bcopreen will be inforned.

it s oo nfarnicd By EESSWM thal for permissional eee cultng itisalready applied and same
wall be given on or hiefere 2042020 as per thie BFQ, Faridabacl. Ivis further informed that the
tendors for developnient of additional 3 no, sites at Riwazpur, Mujedt and Partapgarh areunder
process. Alse prepargtion of estimate o develepment of Pall site for Phase-ll (ie. for
pemaining land)] 18 under progress.

FESEM MOG has infurmed that the Fresh waste dumping Jas boen starced after development
uf 2.5 acres Tand Al Bandhwari. Fusther, tender had been invited for purchasing of trommel
saching for processing of resh wasie, bul no agoncy bas participated in the tender, S0 same

bas been reswhautted for approval te recall the tender.
meeting on deted: 13.04.2023

It weas informed it 45 per the directions received during the
o comunittae s to be

wnier the: Chaitmanship of Chief Secretary Haryan al Chandigaii,
comstituted for exploring the availability and feasibility for allernate sites at Sghna and

fMlanesal,
Afeer detailed discussions, L was decided that:
o Develuprent works for above said 03 sites iy Faridahad shouid be allotted on or before
20,04 2023, and develnpment works shauid he compleied by 25.05.023 for Pali slte and
29.0%.2023 far other 01 sites, Fresh waste dumping be started at Pali site wef

25052023,
ho It ks alsn directed to prepare the guidelines for (he ageades or coMirAcIors (o start

ulilization of inert waste, and reduce the waste to be dumped al tandfill, and also
e (0 b installed at Badshahpur site, immediately.

e Cateh dvain and reiaining wall be constructed immediately al 2.5 acre site as directed
during stie visit dated 14.04.2023 by Commissiener, MCG

& ADCME-IV will issue letter (o MCF to stop sending the fresh waste after committad date
joo: 2500520024,
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2. ARCME-IWV will constitute the committee for exploring the availability and feasibility
for alleranie sites al Schea and Manesar with necessary directions

2. Legacy Waste:

't was deliberated thin M /s Bheomi Green is processing ol an average of 3500 MT waste and
hag processed approx, 49000 MT ol legacy waste rom 19 1o 17 April 2023, It was informed
iy EE-513M MCG that the work al erection of plants of M /s GCC. M/s DEC and Mfs AADARSH
hat been completed and processing ol wasta has been started by the agencies. Approx. 416000
MT veaste has been processed by the agencles from 1st to 170 Aprit 2023 The site has been
cleared, the trommel machine ol M/s Sussaja Enterprises had been shilted to Darbaripur store,
fanil hag been providel tothe 4% agency M/s ZIGMA and the wark for installing the machinery
has been stavted hy the agency. Fuether, s infornied by the agency, the eraction work of
teomimel machine will e completed by 27 April 2023, The EE-SBM informed that 03 tenders
o process 05 Lac MT waste in each work will be opened on 10:04.2023. Due to the reason,
single agency ls qualified in all 03 tenders, hence the tender has been recalled after getting
epproval of the competent authoricy.

Alter detailed discussions, it was decided that:

f. Chairpuerson directed 1o adbere o the time lines for processing the legacy waste as
per revised road map submitted ta NGT,

b, EE-5EM, MCG, bas been directed to elear the village road and construct a drain for
beachate along village road.

¢ EE-SBM, MCG, bas been direeted Lo get calibrated all the weigh bridges at landfill
site which are being wsed for fresh waste weighment by M/s Ecopreen and far
weighment of fractions obtained after bio-mining of legacy waste by agencies.

d. Chairperson directed EE-SBM, MCG, to prepare the process for the payment of
electricity hill at land il site.

3. Leachate Managemend:

Itwas informed by CH-5AM, MCG that existing DTRO are working satisfactorily. All the Legacy
ltachate is disposed-oll 1o §TPs, Gurogram and no legacy loachate Is pending at SLF site and
[resh leachate is belng stored at Ponds and same has been treated through DTRO and LTP
syslens by M/fs Eengrecn, The tendecs are being invited 1o tra napart the legacy lzachate al STPs.
Hupresentalive of M/s Ecogreen has alse infermed that the work of filling of Pond No 8 & 7
with soilis under progress.

After detaiind discussinns, IE was decided that:

a. To preven leachate [rom golng into che forest area, UGG drains should be
canstrueted at boundary wall of Bandhward, (il then a temporary bandh will be
construe Lk,

b 2 DTROS to be installed at 5TP for treatment of leachate waste water,

G _
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4, [Disposal of ROF;

owas nlormed st transpartation of RDF o WLE plant at Murthal was stopped in the recent
past which has been started again. Agency have to transport 200 TPD RDF at jBM Waste ta
Energy plant and the sime will be disposed-oflf at WtE Murthal. EE-SBM informed that no RDF
was disposed-nll in lagt previous weeks by the agency due to maintenance of WtE plant at
Murthal, EE-SEM Turther informed that as per the directions received in last meeting to find
Mternate WiE and coment induestries for the dispesal of RIYF, a file is initiated for approval of
shid Cement an o terms & conditions of the previovs agreement signed between Municipal
Cerparation and Cemeont industries,

Aler detailed discussions, it was decided thar:
. File for Shii Cement witl b pul up with previous agreement for disposal of RDF.
b, Chairpesson directed 1o wrile o letter te PS/ULHE regarding that WEE Murthal,
spnipat 5 aking RDF fram ather States, where the decision was taken by the DULS
that ROF wall be consumed by [BM from Sanipat and Panipat cluster anly.

3. Wasie o Encrgy Plaol;

Teobtainand discuss the final work plan and names of ERC contractorgas to be given in writing
hy Mfs. Eeagreen: Major dmelines fixed with EPC contractors and the milestones are to be
Eiven by M/s Heogreen by 20.04.2023 as directed by W/CS Haryana in meeting dated
13042023 Status of site leveling, soil testing and fogndation work. Financial closure status,
Regulatory elearances copies to be shared hy Ecogreen to MCG. Status of discussion with Sh.
Shardl Bhatnagar, Chairman HPGCL Ter FMUFIE.

Sofiware hased moniloring te be adopled wo achieve the tmelines.

Status of mobilzation of team for constiiction of WiE and finalization of designs and drawings.
Status ol Logal advice as to be given by repoted lapal firm.

Further, 8 representabve from 875 Ecogreen has informed that the EPC detalls and financial
glosure was already submitted by My/s Ecopreen to MG in manth of Dec-2022.

After dotailed discussion, It was decided tlat:
# As the documients related te EPC have been sibmilled again in the meeting itself,
same will e oepmined by Additional Commissioner-1V, MCG.
b, All ether documents related to financial closure, reguiatory clearances also be

sulmitted by M /s Ecogreen Lo Additional Commissioner-1V, MCG at the earliest. '

The mecting ended with vate of thanks to the Chairand all the participants.

e
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Annexgre-4

List of participanls who attended the review meeling reparding decisions made by the
Committee constiluted bn 0A No. 172 of 2021 tithed as Poonam Yadav Vs M/s Ecogreen Energy PyvL
Lid, & Qe held under the Chairmanship of $h, P, C. Meena, Commissianer, MCG on 18042023 al

Conference Hall, GMDA, Guritgram.

5. No. F-f:_qnq of Participanis Designation
1 [ShmdeepRomar | Additional Commissioner - IV
|2 | 8h Radie Shyam Chief Engineer, MCG
__"3 i a._l';lrl;L;ﬁll F.'v;jm.:r Jainl Coenmissianer, MCG
_4_‘_56 P Goel ] ey e Comsulrant - Enginsering & SEM, MCG

5 Sh. Marender Suhag " EE-58M, MLG
Operation Head of M/s. Ecogreen
| Engingering Head of M /5. Ecogreen

{y She Shivendu

7 5k Sovid Adlawwadhl

e P

| _E._ _5I_|__‘!'_1@'1-1_ nt I:_’!:ﬂ;*-z_s,-hi - Fiz-;frcm_r.mwe ¢f Ecogreen Energy Pt Lid,
Cd_ e
M":' )
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Minutes of the review meeting regarding decisions made by the Committee constituted in
OA No. 172 of 2021 titled as Poonum Yadav Vs Mis. Ecogreen Energy Pyt Lid. &O0rs. held
under the Chairmanship of Commissioner, Municipal Corporation, Gurupram on
02.05.2023 af 3:30 PM in the Conference Hall Sector 34, MO, Gurugram.

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE ~“A"

The chairperson weleomed all the participants,

At the beginning of the meeting. the chairperson discussed the abjectives of the meeti ng
un the commitment of MCG wowards resolving the issucs in a limely manner as per the
dircetions of the llon'hle NGT. The outlined agenda was discussed point-wise and Lhe
chairpersun was updated aboul the progrest made by each siakeholder. | was communicated by
the Chairperson thal ewnership and accountability would be defined with clarity and actions
would be taken for any lapse in fullilling the responsibilities assigned, Comprehensive summary
al each agenda point. decisions ken. und directions issucd are as under:

3
I. Fresh Waste Processing:

EE-SWM, MCF informed the Chairperson about the propress of (he tender process for
ali, and & work order has heen ssued.

It is also informed by EE-SBM MCF that permission lor tree culting has already been
applied lor. and DFO has sent the matter for legal opinion 1o the AG ofTice. been allotied, but the
work has not been started due to pending environmental clearance. It was also apprised JC, MCF
that CMC, Faridabad have telephonic conversetion with AG regarding the Environment
clearance o expedite the work.

Furiber, Lhe progress on enders for the development of additional 3 sites at Riwaepur.
Mujedi and Partapgarh was discussed. The work order for the Mujhedi and Riwazpur sites has
already been allotied. The tender lor Pratapgarh is still pending. but they commilted that a work
order would be issul.;:l by the next week, The work &t the Riwaepur site could not be started
because of public protest. Tt has been submited thet help would be taken (rom the police
depariment, and work would be started again at the earliest

It waz informed that lor the development of the Pali sile For Phase 11 (f.e. Tor the
remaining lond). 2 cstimaies have been finolized and the remaining are under progress.

EE-SBM. MCG informed that the Fresh wasie dwmping has been staed zlier the
development ol 2.5 acrcs of land at Bandhwari and lemporary drain has been constrocted. the
work for the construction of permanent dmin has been started und il was commitled by AR
(SI3M), thai the drain work will be compleled in one month, and the work lor the detaining wall
is in progress. EE (SBM) informed that the wender [or purchasing trommel machines lor the
processing ol lresh waste is under recall and will agnin be opened on 11-05-2023,

=
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It was dirceted that as per the dircctions received during the meeting dated 13.04.2023
uneler the chuirmanship of worthy Chiel’ Seeretary 10 Govt larvans o1 Chandigarh, MCF should
develop the entire 32ucres land and use it according 1o the requincments. hut planning and
preparation [or the entire 52 acres land must be dane.

Regarding the availability snd feasibility for 100 acresMancsar site. a leiter has been seni
i M. HSNDC. Reparding the 100 acre land acyuisition ot the Sobna sile. the land Hes in the
L pie village i Nub District, Afer appeoval from the worthy CMU. MO o proposal will be
seirt o the Director. DULD for directions reganding the Taod segaisition. whether it needs 1o be

done under the preseribed policy for purchase of land on the - BHUEML Porial o at collector
nile,

After detailed discussion, it was decided that:

Ao T was dirceted by the Chairperson that. s per the direction reevived during the meeting
dated: [3.04.2023 umder the Chaimmanship ol worthy Chicl Seerctary w Govt, Harvana w
Chandigarh, MCT should prepare Toe the development of entine 32 acre land aod use i
secording 1o the requirements, but planning and prepartion Tor the entire 52 aere land
st be done,

B. Details of work urders for PALL site development as issued by MCF should be shuned
with the MCG.

(", Proposal Tor 100 acre land acquisition st Sohna Siw w be sem o the Director, DULE
aller wpproval Bom UM, Curorgram.

2. Legacy Waste

It was submitted that Mis Bhoomi Green is processing an avempe of 3500 MT wasie and
s processed approx. 83723 MT of legacy waste Trom 1April 20230 2™ Mav 2023 I was
mlomaed by El-5EM, MOG that the work of erection of plints s Mos GOC. M s DOC and Mis
AMIARSI has been completed and the processing ol waste has been siariad by the spencies.
Approx, 98730 MT ol waste have been provessed by the agencies from | April 2023 1o b e My
223, Mis Zigma has sct up the processing plant, but the processing bas not staned yer. The EL-
SN, MOG inl'::-mu.}l that the e for U3 waders 1o process O3 Lac M1 waste has been sem
the CE. MOCL

After detsiled disenssions, it was decided that:

A, EE-SBM., MCG has been dirccted o submit agency wise ceports on a daily, weekly umd
monthly busis for legacy waste & report of penalty imposition also w be submited,

13, FE-SEBM. MUCG has been dirceted o submit ageney wise lngping repors as per the romd
map lor correction.

. EE-SBM, MCG has been directed 1o issie a notice on the digposal of fructions. AP dotw
has Been linked 10 Mfs Bhoomi Green,

13, EE-SIM. MCG has been dirccied 10 clear the village road and construet o druin for
leuchate slonge the villnge rosd.

@
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« El-SUM. MOG has been direvwed o pet all the weighbridges calibraed at dwe basdiill sine

which are being used for fresh woste weiglinent by Mes Eeugreen and for wicighment al’
Iractions obtained aller bio-mining of legacy waste by agencies.

Linkage with the GMDA portal must be expedited, EE-SBM, MCG is 1o sond @ ldier L
GMIIA repanding the swme sind tie matter must be resolved by the nest mecting,

- The chairperson dinceted LE-SIM, SOU w0 prepare ilie prowess lor the pavment of the

electricity billan the landiill siwe,

- U MUG waes directed fo expedite e (il T the 03 |ae M1,

Leachaic Muypngement:

Bowas informed by BE-SIM, MOG that the existing 1)) RO is working saltishuciorils . Al

the legaey leachane is disposed ol at 51Ps, Gurugrm and no lesacy leachate is pending at SLF
st andd fresh leachite is being stored a1 Ponds and the same has heen trested through the 1VTRO
and LT systems by M7 Feogreen. Tonders are being invited 1o trupspert the leguey leachaie
STPs. A reprosentative of MYs Eeogreon has also informed tha the work of [illing of Pond No,
& Towith soil i under prowress.

Aller detailed discussions, il was deetded

A

B,

<.

A Tile for 2 IYTROS hiis Been put upr i is pewding for sdmimistenive approval.
Chaeperson bas direcied o nereuse the capaeny af IR & LT Infonned w viis
Eeogreen accondinghy,

Disposal uf RDI:
T

Btwas infommed da wansportation of RUDF w WilS plam al Murthal was stopped in the

recent past which hes been started again. Ageney have o ransport 200 TPD RDF w JBM Wasie
to Lnergy plant and the same will be disposed-olT al Wil Murthal. FE-SBM informed that small
geantity ol RDF was disposed-oft in lust previous weeks by the spemey due 19 continuots
maintenanee of Wik plam a1 Munhal.

After detnited discussious, it was decided that;

A,

1 was desired 10 write g letter 10 the Commissioner & Scerctary o Govt Harvama, LI
Department thst WiliMurthal, Sonipatl = taking BEE P other Stites, where the
decision was wken by the DULE thn RDE will be consumed by JBM trom Somipal am
Panipal clusier only,

- MU wasanformed by the BEE-SHM. MUG that there s o welmical faw in Noating the weader

for engaging other agencies for disposal of remuoining RDEF. 11 was dirccted 1o diseuss the
matter betwegen Ok BE-SBM & Consullant-50M. MOCG and resolve the issue os

approprie.

@
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5 Wasie 1o Eovrgy Plant:

i
Whereas the ducuments with respeet o FPC conteeton subiiiiied e the Mes Bevasreen
are under study but the financial closure and regulatory clenrances are yet 1 be submitied by
them. Accurdingly, Mfs. Ecogreen has been recuested 1o supply the copies of francial closure
nd regulatory elearmnces immediately, It was discussed that Soibware hused monitoring o be
dopied toachiose tie tmelines. 1wy divemsed 1o expedite the process W take legal advice [P}

the reputed begal Hon,

After detailed discussion, it was decided that:

Au The documents relied 10 EPC may be examined by the Consultam, MCG within a week.

13 Al sher documents related wo Bnoncial clisune, repilutory eleamnees also be submined
by s Lenprcen o Clonsulime, 3G w il o week

C. Mis, Eebgroen will subumin the tinanesal closure repmart and copivs of regulawonydstaton
clearinees w onee without any furtler delay,

13, Neeessary action may be taken tor soflware based muonitenng of timelines be wken by
CEEE. MO,

. Stanus of lepal adyviee be piven by O within a week,

Phe meeting ended with vote of thanks w the Cliair and all the PRErnicipants.

meom - (F

MGy,
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Annoxure-A

List of participants who attended the review meeti ng regarding decisions made by the
Committee constituted in OA No. 172 of 2021 titled as Poonam Yaday Vs M/, Ecogreen Encrgy
Pl Lid. &0rs. beld under the Chairmanship ofCommissioner, Municipal Corporation Gurugram
o0 02052023 st 3:30 PMin the Conference Hall Sector 34, MCG, Gurugram.

e —— = =

: | Name of Participants Designation ]
LE. No, | : |
— ==crn T — | = e
|--l Sh. Jaideep Kamar | Mdditional | Comnussioner -1V ~
(2 | 5h Raﬂhﬂ.‘ﬂur&m = Chiel Engineer, MEC e B }
i :Ir_ Dl‘E"th Kumar - Inint Commissioner, Hl’.l": o ___j
T | Consultant - Englneoring & SBM,MCE |
] E_i_ e Sll h. Narender :-u!ng = | El-5EM, MCG . il
irE—- Sh. LK Mongia ““i | AL-SBM, MCG -
i Dr. Anita Phalswal - Consultant - SSE. MEG
' 8 | Sh.Manpreel Singh e ___I-_*_IEESL MsG;
:-‘J Ak 5]1 hivende Bperation Headal M/s Ecogreen !
1| Eh blUiﬂ_ﬁﬂﬂii\':ldhf . . __ Eogimecring Head of M/s. Ecogreen !
111 5!1 Yasin Anzar . Project Hedd, HMS ===l
_ | Participants,through VC _ A syl
I 12 + S, Shikha | Jeine L{:mmlwumr MCF _ )
(13| Sh.Padam Singh lEEsBMMcE o -
14 ShSwnjaySharma [y CEO,Mfs Ecogreen 2

Q.
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Minutes of the review meeting regarding decisions made by the Committes constituted in
O Mo, 172 of 2021 tithked ay Poonam Yaday Vs M/s, Ecogreen Energy Pyvt, Lid, & Ors. held

wider the Chairmanship on 09,05,2023 at 3:30 M in the Conference Hall, Sector 34, MCE,
Gurugram.

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE — %4®

The chairperson weteomed all the participants,

Al the beginning of the meeting, the chairperson discussed the objectives of the meeting
il the eommitment of MO towards resolving the issues ina timely manner as per the directions
of the Hor'ble NGT. The outlined agenda was discussed point-wisz snd the chairperson was
updated about the progress made by cach stakeholder. 1t was communicatad by the Chaitpersen
thit ownership and accountability would be defined with clarity and actions would be taken for
any tapse in fulfilling thie responsibilitios assipned. Comprehensive summary of each agenda point,
decisions taken, and directions fsswed are s andep:

. Fresh Waste Processing:

EE-SWM, MCF informed the Chaimperson about the progress of the tender process for Pali,
ard o work ordel has been issued,

It is also informed by EE-SWMMCF that permission for tree sutting has already been
Applied for, and DFO has sent the matter for legal opinion to the AG office, been allotted, but the
wark hes not been started duc to pending environmenial clearance. [t was also apprised by JC,
MCE that CMC. Faridabad have elephonic conversation with AG regarding the Environment
clearanes 1o axpedite the work.

Further. the progress on tenders for the development of additional 3 sites at Riwazpur,
Mujedi and Panapgarh was discussed, The work order for the Mujhedi and Riwazpur sites hes
alrendy been ailotted. The tender for Pratapgarh is still pending, but they committed thet & work
odur would be izsued by the next week. The work at the Riwazpur site could not be started because
af public protess, [ was intimated that help would betaken from the police depannwnl, and work
wourkd B sried pEain o0 the earliest,

i wis informed that for the development of the Pali site for Phase 11 (i.e.. for the remiaining
a1, 2 estimates have been finalized and the remaining are under progress,

FE-5BM, MCG informed that the fresh waste dumping his been starcd after the
deviloprment of 2.5 scres of land at Bandhwari and temporary drain has heen constructed, the work
for the construction of pesmanent drain has been started and it was comimitted by AE (SBM), that
the drain work will be completed in one manth, and the work for the detainin g wall is in progress.
FE (30M ) mtormed thut the tender for purchasing tromme! machine for the processing of fresh
wimte is under recall and will again be opened an 11-05.2073.
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It was divected that as per the directions recelved during the meeting dated 13.04.2023
under the chairmanship of worthy Chicf secretary to Govt, Harvana st Chandigarh, MCF should

develop the entire 52 aeres land and vss it sccurding to the requirements, but planning and
preparation Tor the entire 52 acres land must be done.

Regarding the availability and feasibility for 100 seres Manesar site. a letter has been sent
W ML, HEIDC, Regarding the 100 acre land acquisition at the Sohna site, the land [ies in the
Uiina villege in Muh District. A fler approval from the warthy OMC, MCG, a proposal will be sent
ter the Director, DULB for directions regarding the land acquisition, wherher it needs ta be done
under the preseribed policy for purchase of Tand on the e-BHUMI Portal or at collector rate,

Aller detmiled discussion, it was decided that:

A, It was directed by the Chiirperson that, ag per the direction received during the meeting
dlated: 13.04.2023 under the Chairmanship of warthy Chiel Secretary 1o Govt, Haryana at
Chandigarh, MCF should prepare for the developmem of entire 52 sere land and use it
actording to the requirements, hut planning and preparation for the entive 52 acre land must
be done.

i Deiails ol work onders for PALT site developinent as issucd by MCF should be shared with
the MC.

L. Prmposal for 100 acre land scquisition at Sahna Site, to he sent to the Director, DULB after
spproval from CMC, Gururzram.

0. Tt waz direcled by the Chairperson that, the progress of allotted works for development
wark of Pali site to b completed by 20,05.2023, lime line to be adhered tey strictiy.

E. Fresh waste dumping must be started at Palifother sites in Faridahad by 25.05.2023 ag
commitied by MCF,

¥, Mis Eeogreen is also asked to do data analysis at its own level alse.

[uk

Legacy Waste

It was mibrnitted that MY Bhoomi Green is processing an average of 3000 MT waste and
s processed apprex, 92297 MT of legacy waste from |# April 2023 (o B® May 2023, It was
infonied by EE-8BM, MCG that the work of erection of plants by M/ GCC, M/'s DCC and Mis
AADARSH s been compleisd and the processing of waste has been started by the agencies.
A, 125969 MT of waste have been processed by these 3 agencies from [# April 2023 to g0
My 2023, Mfs Zipma has set up the processing plant. but the processing has not started yet, The
L ESLM. MOCG informed that the fils for 03 i2nders to pruvess 005 Lac MT waste has been sent to
the O'F, MCG.

After detailed diseussions, it was decided that:

A, Sinoe the progress achieved is very lsss in comparisi to the wrgets, Hence, showeanse
notices be given to the defaulting agencies by the FE-SBM, Also. TC-5BM, MCG may
550 e displeasure notes to concerned JE/AEEE, MCG,

H. EE-SAM, MCG has heen directed to submit agency wisc reports on daily, weekly and
munthly hasis for processing of legacy waste & report of penalty imposition also o be
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submitted. The agency wise monthly targets must be intimated by EE-SBM within 3 days
o varions agencies as submitled to NGT.

C. EE-SBM, MCG has been directed to submit agency wise lagging reports as per the road
mup for eorraction.

D, EE-SBM, MCG has been directed to get ail the weighbridges calibrated at the landfil site
wiich are bring used including for fiesh waste weighment,

k. Bt was directed by the Chairperson that, linkage with the GMDA portal must he expadited
of ull the agencies, otherwise progress will he assumed as Nil. EE-8BM, MCG is to send
A letier to CiMITDYA regarding the same and the malter must be resolved by the next meeting,

. AP dsta mizst be given by all the agencies 1o GMDA for placing live data in public domain
throwgh GDA portal and MOG portal. The earlier bills may also be checked for vehicles
duration and leadingfover-loading data analysis. All unethical practices may be checked
and stopped otherwise legal action could be initiated,

3. Leschate Management:

It was mformead by EE-SBM, MCG that the existing DTRO is waorking satisfactorily. All
the legacy leachate is disposed of at STPs, Gurugram and no legacy leachate is pending at SLT
“ife andd fresh leachate is being stored @1 Ponds and the same has been treated through the DTRO
ek LTP systems by M/s Ecogreen. Tenders are being invited to transporl the legacy leachate at
A TP A representative of Mis Feogreen hag also informed that the work of filling of Pand No. 8
& T wilh oil is under progross.

Alter detailed discnssions, it was decided that:

Ao A file for 2 DTROs has been put up and {5 pending for administrative approval, Hence, be
expadiie,

B. Chairperson has directed to increase the capacity of DTRO & LTP, Informed 1o Mis
Lietgreen accordingly.

U BE-SBM, MCG has been directed to clear the village road and eonstruct a drain for leachate
along the village road.

4. Digpoasal of RDF;

It was informed thai transpertation of RDF o Wil plant at Murthal was stopped in the
recent past which has been stared again, Agency have to transpart 200 'IPD RDF at JBM Waste
o Energy plant and the same will be disposed-off al WEE Murhal, EE-SEM informed thai small
quantity of RDF was disposed-off in last previous weeks by the agency due te continuous
mginienanee of WiE plant ot Murthal,

Viter detailed diseussions, it was decided that:
A. The location of stock ol legacy RDF be verified by the EE/AE-SBM and other EEs wha

have been assigned duty 1 visit cement factories and verify its disposal may be ensured as
per the timelines given to NGT. by Septermber-3023. Penal actions may be taken against

(&
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defaulting sgencizs, Also, house expressed displessure over imaction on part of JE/AE/EE-
Sl .

B, Alse, netion may be initizted by EE-SBM. MCG against the defaulling agencics for nen-
disposal of RDF as awarded 1o them.

C. EE-5BM, MCG has been directed to issue a notrce on the disposal of fractions. APl data
has been linked te M/s Bhoomi Green,

. The disposal of imerls from MRF may also be ensured at proper place.

& Wasie tv Energy Plant:

Whereas the documents with respect to EPC contractors submiticd by the MYs Ecogreen
tre under study bat the financial closure and regulatory clearances ars vel to be submitted by them.
Aceordingly, Mis. Ecopreon has been reguested 1o supply the copies of financial closure and
repulatory clearanees immediately. It was dizcusged that Software baged monitoring to he adopted
wiachieve the tmelines. [t was discussed to expedite the process fo take legal advice by the roputed
lezal firm,

Alter defailed discussion, 1! was decided that:

A, The documents related o EPC and regulatory clearances have been examined by the
Consulinnts (SBM & WTE), MCG and examination repor sent 1o W/CMC by ADCMEC-
v, MCG,

. All other documents reloled b financial closure, balnnce design and deswings, mobilization
plan and remaining regulaiory clearmnces also be submitied by Mfs Esogreon to MCG
immedianely.

i, Mecessary action may be taken for softenre based monitoring of timelines be taken by
CL/ER, MOG.

13, Status of legal advics be given by CE withm a week.

The meeting ended with vole of thanks o the Chair and all the participants.

78
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Annexure-A

Ligt of participants who attended the review meeting regarding decisions made by the Lommittes
consttuted in OA Neo. 172 of 2021 titled as Poonam Yadav Vs M/s, Ecogreen Energy Pvt. LU, & Ors.
held under the Chairmanship of Commissioner, Municipal Corporation Gurugram on 09.05.2023
at 3:30 PM in the Conference Hall, Sector 34, MCG, Gurugram.

|_E. ].Iu: | Mame of Pa:ﬁri_{l?nls . Designation
| 1 | Eh.IaJdEE_p Kumar - Additional Commissioner = Y
Z ' Dr. Naresh Kumar jolnt Commissioner, MCG
_j = 5]?] P, Goel — Eﬂnmﬁ-'l;nt— Enginearing & SBM, MCG
4| ShSheradBhatagar | Consuhant-WAE MCG _
| & Sh. LK Mongia AE-SHM, MCG
| & Dr, Anita Phalswal Consultant- 53C, MCG
7 Zh. Manprest Singh Mi5-55C, M50
5 Sh, Shuvendy Uperation Head of M/s. Ecogreen
| & i, Sumit Allawadhi Engincering Head of M/s. Ecogreen
__I;‘I Sl m]-[:ﬂ_ﬂt_ﬂ_akﬁhl Representative fram l-{,.l': E_i:_ngmen
11| Sh.N.Reddy = COO of M/s. Ecogreen.
|12 | sh.Yasin Ansari Project Head - HMS
1;'._- ;h Abhijesr Representative from M /5. Bhuml Green
| | Fﬂl‘i_-'i.-{'ipﬂlllﬁ ﬂn‘ﬂugh Ve R
| i4 | ;@}_ﬁmkhm{t_ﬁ i Joint Commissioner, MCF
115 | $h. Padam Singh EE-SBM, MCF
i_lﬁ Zh. Sankay Sharma =g = AR EE_D, M s qug:raE s
17 | Sh. Ajay Arora | Representative [rom M5, Zigma
| 18 _.E_h_.Sn:'hin = — | F‘.fpreseuhliuu from M /s Green Concrete

@
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Minutes of the review meeting regarding decisions made by the Committee constituted in 0A
No. 172 of 2021 titled as Poonam Vadav Ve M/s, Ecogreen Energy Pvi. Ltd. & Ors. held under
the Chairmanship of Commissioner, Municipal Corporation, Gurugram on 16.05.2023 at 12:45
PM i the Conference Hall, Sector 34, MCG, Gurupran:.

LIST OF PAETICIPANTS ATTACHED IN ANNEXURE = A"
The chalrpersan welcomed all the participants.

At the beginning of the meeting, the chairperson discussed the objectives of the meeting and
the cormmitment of MCG towards resolving the issues In a timely manner as per the directions of the
Hon'ble NGT., The outlined agenda was discussed point-wise and the chairperson was updated about
the progress made by each stakeholder, It was communicated by the Chairperson that ownership and
accountability would be defined with clarity and actlons would be taken for any lapse in fulfilling the
responsibilities assigned. Comprehensive summary of each apenda point, decisions taken, and
directions issued are as under:

1. Fresh Waste Processing:

IC & EE-S8WM, MCF informed the Chairperson aboeot the progress of the tender process for
Pali,and a work erder has been issued.

It is also informed by Smc Shikha, Jolnt Commissloner HCS, MCF that permission for tree
cutting has already been applied, and DFO has sent the matter for legal opinion to the AG office, been
allotred, but the work has not been started due to pending environmental clearance, the same is still
pending.

Further, the progress on tenders for the development of additional 3 sites at Riwazpur,
Mujedi and Partapgarh was discussed. The work order for all 3 sites have already been allotted and
the work of the development af the Pratapgarh and Mujhedi sites are under progress. The waork at
the Riwazpur site could not be started because of public protest. 1t hag been submitted that help
would be taken from the police department, and work would be started within @ week.

It was informed that for the development of the Pall sice for Fhase 1] (Le., for the remaining
land], L estimates have been finalized and the remaining are under progress,

AE-5BM, MCG hes infermed that the drain work will be completed in the end of the month
[May 2023), and the work of the estimate for retaining wall is in progress, for the 2.5 acre fand.

Regarding the availability and feasibility for 100 agcres Manesar slte, a lettor has boen sent to
MD, HENIDC. Reparding the 100 acre land acquisition at the Sehna site, the land lies in the Ujina village
in Nuh District. After approval from the worthy CMC, MCG, a proposal will be sent to the Director,
BULE for directions regarding the land acquisition, whether it needs to be done under the prescribed
palicy for purchase of land on the e-BHUMI Portal or at collector rate.

After detailed discussion, it was decided that:
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A. Chairperson has directed to JC, MCF that to adhere the timeline for the development of all
sites for the fresh waste processing without oy further defay as committed during the review
meeting on dt. 13.04.2023 under the Chairmanship of Chief Secretary to Govt, of Haryana.

B. Chairperson has directed to JC, MCF and [C-58M, MCG to write a letter to the Chief Secretary,
Govt of Haryana and ACS, ULB regarding not providing the permission of tree cutting applied
by MCF after necessary direction given by Chief Secretary, Govt of Haryana during the
meeting on di. 13.04.2023, due to which MCG and MCF facing difficulties to adhere the
timelines gliren by the Hon'ble NGT.

L. Proposal for 100 acre land acquisition at Solna Site, to be sent to the Director, DULB after
approval from CMC, Garurgram,

D, Itwas directed by the Chairperson that, the progress of allotted works for development work
of Pali, Mujhedi and Pratapgarh site to be completed by 20.05.20232, and fresh waste dumping
must be started by 25.05.2023 as committed by MCE.

E. Chairperson has directed to M/s Ecogreen o make arrangemoents for the fresh waste
processing at the sites developed by MCF and MCG as per the concessionaire agreement,

2+ Legacy Wasle

It was subimitted that M{s Bhoomi Green is processed approx. 102,084 MT of legacy waste
from 1% April 2023 to 15 May 2023, It was also informed by AE-SBM, MCG that the M/s GOC, M/s
BEC and M/s AADARSH has been processed approw. 1,59,215.87 MT of waste from 1% April 2023 to
15 May 2023, M/s Zigma has set up the processing plant, and started the processing of legacy waste.
The AE-SEM, MCG informed that the file for 03 tenders to process 05 Lac MT waste ks under progress.

After detalled discussions, it was decided that:

A. Since the progress achisved 15 very less In comparison to the targets Hence, showcanse
notices be given to the defaulting agencies and imposed the penalties as per the agreement
by the EE-SBM.

B. EE-5BM, MUG has been directed to submit agency wise reports on daily, weekdy and monthly
basis for processing of legacy waste & report of penalty imposition also to be submitted.

. EE-SBM, MCG has hean directed to submit agency wise lagping repors as per the road map
for correction.

I, EE-SBM, MC( has been directad to get all the weighbridges calibrated at the landfll site which
are being used including for fresh waste welghment

3. Leachate Management:

It was informed by EE-5BM, MCG that the exizsting DTRO 5 working satisfactorvily, Al the
lezacy leachate is disposed of at §TPs, Gurugram and no legacy leachate is pending at SLF site and
fresh leachzte 15 balng stored at Ponds and the same has bean treated through the DTRO apd LTP
systems by M/s Ecogreen. A representative of M/t DBeogreen has also informed that the
administrative approval of work of filling of Pond Na, 7 with soil is under progress.

After detailed discussions, it was decided that:

A. Afilz for 2 DTROs has been put up and is pending for administrative approval, Hence, be
expedite.
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B. Chairperson has directed to increase the capacity of DTRO & LTP. Informed 1o M/s Ecogreen
accerdingly.

L. EE-5BM, MCG has been directéd to clear the village road and construct a drain for leachate
alang the village roacd,

4. Disposal of RDF;

It was informed that transpertation of RDF to WEE plant at Murthal was stopped in the recent
past which has been started again. Agency have to transport 200 TPD RDF at [BM Waste to Energy
plant and the game will be disposed-off at WiE Murthal. EE-SBM informed that small quantity of RDF
was disposed-off in last previous weeks by the agency due to continuous maintenance of WiE plant
at Murthal.

After detalled disensstions, i was dechded that

A. Chairperson divected tender work of disposal of RDF may expedite,

B. Itwas directed that action may be initiated by EE-5BM, M{G against the defaulting agency for
non-disposal of RDF as awarded to them.

€. It was directed that CE-MCG initiated the file for hiring of PMU unit with immediate effect
without any delay

. Waste to Energy Plant:

Whereas the documents with respect to EPC contracrors submitted by the M/s Ecogreen are
under study but the financial closure and regulatory clearaness are yof to be submitted by them.
Accordingly, M/Ss. Ecogresn has been requested to supply the copies of financial closure and
regulatory cearances immediately. It was discussed that Softwate based monitoring to be adopted
to achieve the imelines. [t was discussed to expedite the process to take legal advice by the reputed
legal firm. Farther it was discussed that the EC of 15 MW is already granted for the erection of WtE
ta M/s Ecogreen energy Pyt Lbd

After detalled discossion, (8 was decided that:

A Chajrperson showing displeasure towards the M/s Ecopreen even afier passing several
months the Concessionaire not started the work of WiE planl.

B. The decuments related to EPC and regulatory clearances have been examined by the
Consultants [SBM & WTE], MCGand put up the quéries freports withoutany defay,

€. Al gther documents related to financial closure, balance desisn and drawings, mobilization
plan and remaining repgulatory cleavances also be submitted by Mf5 Ecogreen to MCG
immediately.

0. Chalrperson has directed to concessionaire to start the winrk of erection of WtE plantas they
already have EC of 15 MW and same may enhanced after the legal opinion.

E  MNecessary action may be taken for software based monitoring of imelines be taken by CE/EE,
MG,

F. ‘Status of legal advice be given by CE within aweek.

The meeting ended with vote of thanks to the Chalr and all the participants,
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at12:45 PM in the Conference Hall, Sector 34, MCG, Gurugram.

5 No. Name of Participants Designation
1| Sh. Radhe Shyam Chief Engineer, MCG =7
= 2 ! Dir. he-lrE;h Kumar Joint Commissioner, MOG
d Sh. O, P. Goel Conzultant - Engineering & 58M, MCG
& Sh. Sharad Bhatnagar Consultant - Wik, MCG
5 | Sh RK Mongis | AB-smM, Mg
& Sh. Shuvendu {!peraﬁ:}u Head of M /s, Ecogreen
7 Sh. Sumit Allawadhi Engincering Head of M;f;."t:mgrnen
B Sh. Vikrant Balkshi Representative from M/'s, Ecogrean
g Sh.
1ik Sh. Rajesh Sharma JE, MG
11 | Sh. Sarjeet | JE. MCG
12 Sh. Yasin Ansar | FProject Head — HMS
13 Sh. Prateek Agarwal
Participants through VC
14 | Smt Shikha, HCS Joint Commissioner, MCF
1> ah Padam Singh EE-SBM, MCF
16 | 5h Sanjay Sharma Dy, CED, M /5. Ecogreen
17 b Nagarfuna Reddy COO0 of M/s. Ecogresn
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Minutes of the review meeting regarding decisions made by the
Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs
M/s. Ecogreen Energy Pvt. Ltd. & Ors. held under the Chairmanship
of Commissloner, Municipal Corporation, Gurugram on 24.05.2023 at
12:45 PM in the CMC Camp Office, Gurugram.

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE - "A™
The chairperson welcomed all the participants.

At the beginning of the meating, the chalrperson discussed the ohjectives
of the meeting and the commitment of MCG towards resolving the issues in 3
timely manner as per the directions of the Hon'ble NGT. The outlined agenda was
discussed point-wise and the Chairperson was updated about the progress made
by each stakeholder, Tt was communicated by the Chairperson that ownership
and accountability would be defined with darity and actions would be taken for
any lapse In fulfilling the responsibilities assigned. Camprehensive summary of
sach agenda point, decisions taken, and directions issued are as under:

1. Fresh Waste Processing:

EE-SWM, MCF informed the Chairperson about the progress of the tender
process for Pali, and a work ordar which was yet to be |ssued.

The EE-5WM, MCF informed that works have been allotted to develop the
site for fresh waste processing at Pall, but development works could not be
started due to pending permission for cutting of trees from the forest department
and now status guo to be maintained by both the parties as ordered by Hon'ble
Supreme Court vide its order dated:18.05.2023. Further, EE-SWM, MCF informed
that for falling of trees the permission has been applied with DFO Faridabad for
the development of Pali land of measuring 25 acre but the parmission s still
awaited and EE-SWM, MCF stated that permission for felling of trees will now be
asked subject to deciston of Hon'ble Supreme Court in Pall land case. It is further
informed that the works for developmeant of Mujhedi will be completed within 15
days |.e. by 10.06.2023 and for Pratapgarh levelling of site started. The works
for development of site at Riwazpur has been allotted but stalled due to public
protest. It was informed that for the development of the Pali site for Phase 11 (l.e.
far the remalning land), 2 estimates have been finalized and the remaining are
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under progress. EE-SWM, MCF also informed that tenders have been fioated for
disposal of fraction after processing by M/s Ecogreen,

AE-SBM, MCG has informed that the drain work will be completed by
10.06.2023, and the work of the estimate for retaining wall is in progress, for the
2.5 acre land. AE-SBM, MCG has informed that it is difficult to construct the catch
drain at village road due to continuous collapse of wasts. So, in lieu of that a

temporary drain has been constructed to collect the leachate.

Regarding the availability and feasibility for 100 acre land at Manesar sitg,
a letter has been sent to MD, HSIIDC. Regarding the 100 scre fand acquisition at
the Sohna site, the land lies in the Ujina village in Nuh District. After approval
from the warthy CMC, MCG, a proposal will be sent to the Director, DULB for
directions regarding the land acquisition, whether L needs to be done under the
prescribed policy for purchase of land on the a-BHUM]I Portal or at collector rate.

Chairperson asked to AE-SBM, MCG regarding purchasing and installation
af trommel machine at MRF for processing of Inert material. AE-SBM, MCG
informed the tender for the same has been floated twice but no bid has been
received, Accordingly, the RFP will ba re-examined and necessary amendment in
REE will done after necessary approval from the competent authority, Further, it
was directed to M/s Ecogreen to provide 1 trommel machine from Bandhwari
landrill site and same will be repaired and installed by MCG at Badshahpur MRF.

After detalled discussion, it was decided that:

A. Chairperson has directed to EE-SWM, MCF that to adhere the timeline for
the development of all sites for the fresh waste processing without any
further delay as committed during the review meeting on dt, 13.04.2023
under the Chairmanship of Chief Secretary to Govt. of Haryana.

B. Chairperson has directed to IC-SBM, MCG and EE-SWM, MCF to write a
latter to the Chief Secretary, Govt. of Haryana and ACS, ULB regarding not
providing the permission of tree cutting applied by MCF after necessary
direction given by Chief Secretary, Govt. of Haryana during the mesting
an dt. 13.04.2023, due to which MCG and MCF are facing difficulties to
adhere to the tmelines given by the Hon'ble NGT.
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L Chairperson directed to prepare the case of proposal for 100 acre land
acquisition at Schna Site, same may be sent ta the Director, DULB, to seek
the direction that whether it needs to be done under the prescribed policy
for purchase of land on the e-BHUMI Portal or at collector rate,

0. It was directed by the Chalrperson that, the progress of allotted works for
development work of Mujhedi and Pratapgarh ta he completed by
10.06.2023 and 25.06.2023 respectively as per the given timelines, and
fresh waste dumping must be started by MCF as committed.

F. Chairperson has diracted to M/s Ecogrzen to make arrangaments for the
fresh waste processing at the sites developed by MCF, and disposal of
fraction to be done by MCF as explained during the meeting about tender
for the same.

F. Chairperson has directed to AE-SBM/EE-SBM, MCG to repair/install
trommel machine at MRF given by M/s Ecogreen for procassing of legacy
waste and re-submit the file to purchase 2 nes, of trommeal machine with
revised RFP.

G. MRAF should be self-sustained as Model MRF and no waste/fraction be sent
o Bandhwari plant, Inert to be tested frequently.

2. Legacy Waste:

it was submitted that M/s Bhoomi Green has processed approx.
1,36,268.29 MT of legacy waste from 1% April 2023 to 23% May 2023. Tt was also
informed by AE-S5BM, MCG that the M/s GCC, M/s DCC and Mjs AADARSH has
been processed approx. 2,10,820.49 MT af waste from 1 April 2023 to 23" May
2023. M/s Zigrma has set up the processing plant, and started the processing of
legacy waste, and the installation work aof weigh-bridge of
M/s Zigma is under progress. The AE-SBM, MCG nfermed that the file for 03
tenders to process 05 Lac MT waste is under prograss.
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After detailed discussions, it was decided that:

A, Since the progress achieved s very less in comparison to the targets.
Hence, show-cause notices be given to the defaulting agencies and impose
further penalties as per the agreement by the EE-5BM, MCG.

B. EE-SBM, MCG has been directed to submit agency wise reports an daily,
weekly and monthly basls for processing of legacy waste & report of
penalty imposition also to be submitted.

€. EE-SBM, MCG has been directed to submit agency wise lagging reports as
per the road map for correction.

b, EE-SBM, MCG has been directed to get all the weighbridges calibrated at
the landfill site which are being used including for fresh waste weighment.

3. Laachate Management:

It was informed by EE-SBM, MCG that the existing DTRO Is working under
capacity. All the legacy leachate s disposed of at STPs, Gurugram and na legacy
leachate is pending at SLF site and fresh leachate Is being stored at Ponds and
the same has been treated through the DTRO and LTF systems by M/s Ecogreen,

After detailed discussions, it was decided that:

A A file for 2 DTROs has been put uwp and is pending for administrative
approval. Hence, be expedited,

B. Chairperson has directed to increase the capacity of DTRO & LTP. Informed
to M/fs Ecogreen accerdingly.

r. EE-SBM, MCG has been directad to clear the village road ang construct a
drain for leachate along the village rosd,

4. Disposal of RDF:

It was infarmed that transportation of RDF to WEE plant at Murthal was
stopped In the recent past which has been started again. Agency have o
transport 200 TPD RDF at JBM Waste te Energy plant and the same will be
disposed-off at WtE Murthal. EE-SBM informed that small quantity of RDF was
disposed-off in last previous weeks by the agency due to continuous maintenance
of WEE plant at Murthal.
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After detailed discussions, it was decided that:

A. Chairperson directed tender work for disposal of ROF may expedited.

B. It was directed that action may be initiated by EE-SBM, MCG against the
defaulting agency for non-disposal of RDF as awarded to them,

C. It was directed that CE-MCG should initiate the file for hiring of PMU unit
with immediate effect without any delay.

5. Waste to Energy Plant:

It was Informed thaet work of site preparation (temporary
facility/leveling/isolation) was scheduled to be staried w.e.f. 31.03.2023 as per
the project schedule submitted to MCG. 1t was assured by the Concessionaire
that the civil work shall start fraom 25.06.2023. The Concessionaire has assured
that Waste to Energy Plant will be completed by 30% November 1024, whereas
the Government has extended the date of Commencement of Operations {COD)
up to 31% October 2023, There is no visible progress at site and several notices
Mave aiready been issued to the Concessionaire by MLG.

The Concessionaire was directad to obtain the financial closure before start
of work. The Concassionalre informed that the financial closure is in the final
stages and will be obtained in June 2023 and submitted to MCG. However, the
Concessionaire requested for additional landfill site acquisition as EC also
required to be obtained far SLF site & to pass on the legal opinion regarding Asola
Wild Life restrictions and also the written assurance about providing additional

Sanltary Landfill {SLF) site for disposal of ash and other inert products from the
WEE.

After detalled discussion, it was decided that:

. Chairperson showing displeasure towards the M/s Ecogreen even after
passing several months the Concessionaire not started the work of Waste
to Energy plant.

B. Al the other the documents related to EPC and regulatory clearances have
heen examined by consultant — SBM & WiE, and put up the gueries/reports
without any delay.
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. Al ather document related to financial closure, balance design and
grawings, mobilization plan and remaining regulatory clearances also be
submitted by M/s Ecogreen to MCG immediataly.

D. Chairperson has directed to the Concessionaire to start the work of
erection of WtE plant as they already have EC of 15 MW,

E. Software based monitoring to be adopted to dosely monitor the timelines.
CE, MCG has to take necessary action at the appropriate time before start
of work.

F. Chairperson directed JC-SBM, MCG to form a committee for search of
additional landfill site.

The meeting ended with vote of thanks to the Chair and all the participants.
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Annexure-A

List of participants who attended the review meeting regarding decisions
made by the Committea constituted in OA No, 172 of 2021 titled as Poonam
vadav Vs M/s. Ecogreen Energy Pvi. Ltd. &Ors. held under the Chairmanship
ofCommissioner, Municipal Corporation Gurugram on 24.05,2023 at 12:45
PM in the CMC Camp Office, Gurugram.

s. Mame of Participants | Designation
No. .
1 | Sh. Radhe Shyam Sharma | Chief Engineer, MCG
2 | Dr. Naresh Kumar Joint Commissicner, MCG )
"3 |Sh. 0. P. Goel Cansultant - Enginearing & SBM, MCG
4 | sh. Narender Suhag | EE-SBM, MCG =l
5 ! 5h, R.K Monaia AE-SBM, MCG
6 | Sh. Shuvendu Qperation Head of M/s. Ecogreen
7 | Sh. Sumit Allawadhi Eﬂgi'l{eering Head of M/s. Ecogresn
& | sh. Vikrant Bakshi Representa-t_.lue of M/s. Eﬁﬁ-g-r'"eeﬁ
9 | Sh. Anant Suthoo Operation Head of M/s. Ecogreen :Fab]
10 | Sh. Sanjay Sharma Representative of M/fs. E;:ngreen
11 | Sh. Rishi Malik 551 (HQ), MCG )
12 | $h. Sudhir Kumar GSI-1 & 11, MCG ]
13 | Sh. Yasin Ansari Project Head — HMS
| 14 |5h. Maﬁjm:l; Singh | Reprasentative of M/s GCC
Participants through VC
15 | Sh. Padam Bhushan EE-SWM, r..1i::;|: ’
16 | Sh. Saurath Aggarwal Representative of M/fs DCC
17 | Sh. Pankaj Maan Representative nr_H;-fg DEE ]
18 | Sh. Abhijeet Representative of M/s Bhumi Green
19 ' Sh. Pankaj Phalaskar Eepresentétiﬁé of M/s Bhumi Green
[ 20 |sh MNagarijuna Reddy COO of Mfs. Ecogreen |
21 | 5h. Gopl Pangit ; Representative of M/s Aadarsh =)
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Shr Vineet Garg, 158
ACS Environment, Forest & wild life Department,
Gowt. of Hargana

Shri Vikas Gupts, [ AS
Commizsigner & Secretary, Lirban Local Bodies Department.
Gavt. of Harang,

Shri Jitendra Kumar, [AS

Conmmissioner. Munivips! Corporation, Faridahad,

Shti Mishant Yadav, LAS
Deputy Commissioner, § (VAT =TV

Shri Vikram, IAS Deputy
Commissioner, Faridabad, )
Sh. Gurnam Singh.

Regional Direelor,
Central Poliution Contrsl Boand, Delhi.

Sh. Sanjay Sharma,
Deputy C1EO,
M/s Ecogreen Encrgy Py, Lid.

Memo No, CMC/MCGI2023 (FEL T Dated: [‘r"lldlﬂ. ")‘t\";.?i'

Minutes of the Meeting of the ‘Dversight Committes, constituted In OA No. 172 of 2021
titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. & Ors. held under the
Chalrmanship of Sh. Sanjeey Kaushal, 1AS, Chief Sacretary, Haryana, on 26™ May 2023 ar
11.00AM in Main Committes Room, dth Fioar, Haryana Civil Secretariat, Chandigarh.

Phe mecting of the commities constituted as per the orders of the Hon'ble NGT in OA
Mo, 172 of 2021, wos beld under the Chairmanchip of Sh. Sanjaov Kauehal, 145, Chief
Secretary, Haryana, on 26 May X021 at 11.00 AM in Malp Commiittes Hoom, &th Floor,
Haryana Clvll 5ecretlariat, Chandigarh,

The Minutes of the same are hereby seil to you For information and necessary action
please.

L oinmssioner,
Municipal Uorporation,
Gurugraim.
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Endst No CMCMC G023/ 15422 Dated: &6 o3

A copy of the above ie forwarded to Private Secretary o Worthy Chiel Secretary. Cinvernment of
Flarvann for sutnmititne the same helore worthy Chiel Secretary. Cavernment of Haryana.

Comnissiener,
wunicipal Carporation,
Civimsgzram

Endst No, CMCIMCGA0Z3 FRMIY pated: wlos |03
A copy ol the above is forwarded tothe Tolliwing for informationand necessary action please.

|, §h. Ruufhey Shyam Shornmi. Chyjef Ensincer. Municipal Corporation, Cunigran.

5 gh, B, K, Kardam, Chiel Engineer, Municipal Corporation. Faridabed

3. &h, Parduep Kumar, HCS, Joint Cormmissioner-SBM, Municipal C orporation, Gurugram.
4. Sh. Renbir. Executive Engineer. | ek 1oeal Bodies department.

5 Sh. Anil Kumar Bhardwaj. Districl Atarmey, Chief Seeretary. Gavermment of Haryana.
£, Sh. Marender Subag. Exgcutve Eneineer-SHM, Municipsl © orperation, Giunigram.

1. Sh. R, K. Mongia, Asgistant Craineer-S0M. sunicipal Torporation, Lurugram.

g 4h, 0.P. Goval, Consuliant-Engg. wiid SBM, Municipal Corporation, Turugram.

9. &hJ N Reddy. COO. Mis Ecogreen Energy Pyt L,

|0 Sh. Sumit Allawardhi, Engineering Head, Mfs Ecogroen Energy Py, L.

HPA o Comntissiones, MO for kind inflrmation of Ld. Comumissioncr. MO,

_J0vead

COImmEssioneT,
sunieipn! Corpotation,
Ciumagram
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Minutes of the meeting of the Oversight Committee constituted in OA No. 172 of 2021 titled
as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd, & Ors. held under the Chairmanship of
Sh. Sanjeev Kaushal, IAS, Chief Secretary, Haryana, on 26 May 2022 at 11.00AM in Main
Committee Room, #th Floor, Haryana Civil Secretariat, Chandigarh.

List of Participants is attached as Apnexure-A

1.1 Discussion and Deliberation on Intervention and directions by Hon'ble NGT

The Commissioner MCG explained in briel, the directions izsued by NGT et 30 January
2023 along with the action taken thereon, It was informed that there are 05 major issues in the
directions of NGT such as (i) Processing of fresh waste at any other location, other than
Bandhwari so (hat dumping of fresh waste could be stopped; (i) Processing of legacy waste
(Approximately 32 Lac MT) in a time bound manner to complete the same by 30% September
Z023; (i) Disposal of RDF; (iv) Proper treatment and disposal of Leachate; and (v) The necessity
of setting up of WiE when the processing of fresh waste is supposed to be decentralized for the
entire quantity by MCG & MCF.

Alter detailed discussion, the lollowing decisions were taken:

a. Timelines given by Hon'ble NGT may be adhered to strictly for warious activities as
mentioned abowe without any delay.

b, The directions of the Hon'ble NGT may be mentioned as bullet points in the agenda poinls
lor next meeting onwards.

fi} Processing of Fresh Waste:

The Commissioner MCG briefed that the fresh waste of Gurugram approx. 340 MTD and of
Faridabad approx. 90 MTD is being precessed ina decentralited manner. MCG is processing fresh
waste at 05 Incations, ie., Beribagl, Badshapur, Carterpurd, Sector-44 & Darbaripur and also by
Bull Generatars, The total waste being processed is around 430 TPD from both cities where as the
aeneration of fresh waste is 2200 TPD (approx.] from both the cties.

Both the Corporations have tricd their level best to identify and process the fresh waste at
alternative sites but could not succeed due to large scale public protest. The only possihility at
present is processing of waste at Pall (Faridabad].

The Commizsioner MCF informed that warks have been allatted to develop the site for
fresh waste processing at Pali, but due Lo pending permission for cutting af trees from the forest
department and status guo order by the Apex Court vide iis order dated: 18052023 5LP No
9953 /2023, Further, Commissioner MCF informed that for felling of trees the permission has been

applisd with DFO Faridabad for the development of Pall land of measuring 25 acre but DFO
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Faridahad informed that the permission will be granted for 8 acre only and Commissioner, MCF
stated that permission for felling of trees will now be asked subject to decision of Apex Court in
Pali land case, It is further informed that the works for development of Mujhedi will be completed
by 15.06.2023 and for Pratapgarh hy 20.06.2023. The works for development of site at Riwazpur
has been allotted but stalled due to public prutest.

The Commissioner MCG hag informed that the fresh waste dumping has been started after
development of 2.5 acres land at Bandhwari, Farther, it was informed that MD, HSIDL has been
requested to allocate/earmark approx. 100 acre land at IMT Manesar (near Panchgaon) to MCG
for Solid Waste Management. Also, it was informed thatl there is availahle approx. 100 acre land at
Village - Ujina, Dist - Nuh as suggested by MLA, Sohna for which directions will be sought from
DULB regarding mode of acquisition of this land on lease or purchase basis.

After detailed discussion, the following decisions were laken:

a.  The timeline given shall be strictly adhered to by MCF for development of 2 sites namely

Mujhedi and Pratapgarch as committed.

b.  The Chairperson expressed displeasure regarding poor progress of treatment of waste in
decentralized manner and directed both the Commissioners to finalize plans lor processing
of tatal waste 2200 (1200 + 1000) TPD In a decentralized manmer appressively within a

maonth.

¢ The requirement of additional land for processing of fresh waste Including land filling [f

requived, be assessed judiciously by both the corporations.

d.  For earmarking/allocation of land at IMT Manesar, Commissioner & Secretary. ULB will
take up the matter with MD, HSBL on priersty.

e.  Both the Corporations should motlvate the Bulle Waste Generators [BWGs) 10 process the

fresh waste within their premises as per SWM Rules, 2016 by making strict enforcement

and regular monitaring.

f. Both the Corporations must make continuous efforts to increase the level of segregation of

waste at source and progress of the same be submitted in the following meetings.

{ii) Processing of Legacy Waste

It was taformed that sincere efforts arc being made for treatment of legacy waste and

approx. 7 Lac MT legacy waste has been processed form Jan 2023 to 237 May 2023. Now, the
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25,93 Lae MT legacy wasts remains to be processed. Present capacity of legacy waste processing is
13000 TPD and MG has floated 03 more tenders to process 05 Lac MT each, Thus, the processing
capacity will be increased to 20000 TPD by the mid of june 2023 and the entire legacy waste will
he processed by [an 2024. The disposal of fractions is being monitored regularly and GPS enabled
veehicles are being used for disposal of all fractions. The GPS has already been linked with GMDA

conkral roomm,

After detailed discussion, the following decisions were tilken:

3. The timeline given above (o increase the capacity for processing chall ba strictly adhered to.

More agencies may be engaged at the earliest after following the tender process.

b,  The Chairporson desived that the entire legacy waste may be processed by Nov 2023,

[1ii) Disposal of RDF lying at Flant

It was informed that after bis-mining of waste by trommels about 40,000 MT RDF was
lying at plant since September 20ZZ. 50 far 145¢H MT RDF has been disposed of by MCG. Balance
25600 MT RDF will be disposed-off over a periad of 05 months in [BM plant at Murthal CMC, MCG
informed chairperson that |[BM has now started taking the KDF at WLE Murthal and 500 MT RDF
has been taken during the month of May 2023, Te accelerate the disposal of RDF, MCG 15 also

going to engage alternate disposal facilities like Cement Factories etc.

After detailed discussion, the following decisions were taken:

a.  The timeline for disposal of balance RDF shall be smictly adhered Le. by 30% October 2023
positively.

b,  To accelerate the disposal of RDF, MCG to engage more alternative disposal facility for

speedy disposal of balance RDF material as per the norms.

(iv] Leachate Management

It was informed that at present leachate treatment capacity is 550 KLD which works at
ahout B0% of irs capacity and daily generation of the leachate is about 450 KL and only 300-400
KLD is being treated, leachate stored in ponds are being disposed off through tankers to S§TPs

Gurugranis



16

769:

Further, fresh leachate treated is being done through the assets installed by M /s Ecogreen
E'I'H':"I"RJ.I'.

After a detailed discussion, the following decisions were taken:

3 Entire leachate shall be treated /dispesed-off in such a manner that every litre of leachate is

dotounted for.

vl Waste to Energy Plant

It was informed thar worl of site preparation [temporary faclity levelling fisolation) was
scheduled to be started w.ef. 31.03.2023 as per the project schedule submitred to MCG. It was
atgured by the Conceszionaire that the clvil wark shall start from 25.06.2023. The Concessionaire
and MCG to take requisite action for clearing the WtE project site. The Concessionaire has assured
Uit Waste o Energy Plant will be completed by 30" November Z024, whereas the Government
has extended the date of Commencement of Operations (COD) up to 318 Oetoher 2023 There Is no
visible progress at site and several notices have already been issued to the Concessionaire by
MEG. EMC, Gurugram informed the Chairperson that an expert legal ageney was hired by MCG and

legal advice has been obtained regarding Ascla Wild Life restrictions.

The Chairman inguired whether the construction of the WtE Flant can be started in view of
the present status of regulatory clearances, In respanse, the Commissioner, MCG informed that
although the major requizite clearances are avallable, however the Concessionaire has not et
achieved the fAinancial closure for the WE project. The Concessionaire was divected Lo obtain the
fimanclal closure before start of work. The Concessionaire informed that the financial closare is n
the fnal stapes and will be obtained in June 2023 and submitted to MCG. However, the
Concessionaire requested to pass on the legal opinion regarding Asola Wild Life restrictions and
also the written assurance about providing additional Sanitary Landfill [SLF] site for dispasal of
ash and other inert products from the WtE, which was agreed by the Commissioner, MCG if the

same [additional SLF) is required as per provisions of EC.

After detailed discussion, the following decisions were taken:

a. The EPC Contractor details/timelines, final work/procurement plang and waork progress
will be discussed activity wise in the next meeting. M/s Ecogreen not to delay the project
further and start the work as per teir commitment i2 w.el 25062023 aml compiete by
Movember 2024,
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Financial closure may be obtained by the Concessivnaire on top priovity and submitted to
MCG befare start of work,

MLG to engage a financial expert for examination of financial cosure submitted by the

Concessionaire,

The [E/PMU be engaged by MCG as per the agreement and may add some more personnel
for execution of WtE plant.

Seftware hased monitoring to be adopted to closely monitor the tmelines. CE, MCG has 1o
take necessary action at the appropriate lime before start of work.

Legal advice obtained by the MCG from the law agency may be conveyed to the

Concessinnaire.

The meeting ended with a vote of thanks te all the participants.

TR
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List of participants who attended the 3" meeting held Under the chalrmanship of the Oversight
Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy
Pvt. Ltd. & Ors. held under the Chairmanship of Sh. Sanjeev Kaushal, IAS, Chief Secretary,
Haryana, on 26" May 2023 at 11L.00AM in Main Committee Room, 4th Floor, Haryana Civil
Secretariaf, Chandigarh

Sr. |
Na Name *stlgnaunn Contact Details
ACS Environment, Forest & wild
- . ‘r L g = - .
Il . Vineet Garg, 1A lhfe Department, Govt, of Haryana
(2. |5h. ¥ikas Gupta, TAS ommissionsr & Secretary, Urban Through VT
al Bodies Department, Gave. of
. laryana N 4
oh. P C Meena, IAS Eummlgslmnml'. Municipal Through VC
ER o Corporation Gurugram cmeftmeggovin
Sh. Jitender Kumar, IAS Commissioner, Municipal Thraugh VC
o Corporation Faridabad
g | - Through ¥C
Gh, Nishant Yadav, 1AS Depuly Comnilssioner, Gurugram deprathrenicin
6. [Fh. Vikram, 1AS [Fepuly Commissloner, Faridabad Through VG
dofbd@hry.nlcin
7. Sh. Badhcy Shyam Sharma | CE, MCG Thraugh VC
B.  5h.0.K Kardam CE,MCF Through VT
| 1] 9717170369
Ch. Gurnam Singh, Regional Director, Central 7E40015561
o, Pollution Control Board, Delhi
160, P’:jnt Commissianer-56M,
Sh. Pardeep Kumar, HCS unicipal Carporation Gurugram
11, B5h. Ranbir Executive Enginecr, ULH = i

1Z. |5l Anil Kumar Bhardwal
District Attorney 0/o C5 Haryana 0417398111

* o
15 b Narender Suhag Exccutive Engineer-SBM, MOC

STh. H. ;; Mongia |assistant Engineer-SEM, MEG

14

Consultant-Engg and 55M,
115, |Sh.0. P. Goyal Municipal 4212485300
. Corporation Gurugram

COO0, M2 Ecogreen energy Pyl
(16 |Sh. |.N Reddy LTD

_ Fngineering Head M/s Ecogreen
17. | Sh. Sumit Allawardhi

18, |Sh. Sanjay Sharma Representative of M/s Ecogreen
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Minutes of the review meeting rrgazlzg isions made by the Committes constituted In
OA No. 172 of 2021 titled as Poonam Yadav Vs M/s. Ecogreen Energy PvL Ltd. & Ors. held
under the Chairmanship of Additional Commissioner-i, Municipal Corporation,
Gurugram on 29.05.2023 at 10:30 AM in the Sector-42 Office, MCG.

LIST OF PARTICIPANTS ATTACHED IN ANNEXU RE - "A"
The chairperson welcomed all the participants-

At the beginning of the meeting, the chairperson discussed the objectives of the meeting
und the commitment of MCG towards resolving the lssues in a timely manner as per the
directions of the Hon'ble NGT. The outlined agends was discussed point-wise and the
Chairperson was updated about the progress magie by each stakeholder, 1t was cammunicated
Ly the Chairpersen that awnership and acoountability would be defined with clarity and actions
wild be taken for any lapse in fulfilling the reaponsibilities assigned. Comprehensive summary

ol each agenda point, decisions taken, and directions lssued a2 as undern

1. Fresh Waste Processing:

£E-SBM, MCG informed the Chairperson about the progress of the tender process for

Pali, and a work order has been iss wed by MCE.

The EE-SBM, MCG informed that works have been allotted to develop the site for (resh
waste processing at Pali, hut due to pending permission for cutting of trees from the forest
department amd now staius gqua te be maintainad by both the parties as ordered by Hon'ble
Supreme Court vide its order dated:18,05.2023, Further, MCF for felling of trees the permission
has been applied with DFQ Faridabad for the development of Pali land of measuring 25 acre but
the permission is still wraited and EE-SBEM, MCG stated that permission for felling of trees will
now ba asked subject to decislon of Hon'ble Supreme Court in Pali land case. It Is further
informed that the works for development of Mujhedi will be completed by 15.06.2023 and for
Pratapgarh by 20.06,2023, The warks for development site Riwazpur has been allotted but
staltied due ta public protest, It was informed that for the development of the Pali site for Phase
11 [i.e. for the remaining land), 2 estimates have boan finalized and the remaining are under

progress,

AE-SEM, MCG has informed that the draln work will he completed by 10.06.2023, and
tha wiark of the estimate for retaining wall is in progress, forthe 2.5 acre land. AE-5BM, MCL has
informed that it is difficult to construct the catch drain at village road due to CONENLOUS collapse

afwaste. So, in liewof that a temparary drain has been comstucted o collect the leachate.

Reparding the availahility andl feasibility for 100 acre fand at Manasar site, a letter has
been sent Lo MD, LIS1DE. Regarding the 100 acre laned acgiisition ar the Sohna s11e, the L lies
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inthe Ujina village in Nuh Dhstrict. A; prﬂ:vai fram the worthy CMC, MGG, a proposal will be
sent to the Director, DULE for directions regarding the land acquisition, whether it needs to be

dene under the preseribed policy for purchage of land on the e-BHUMI Partal orat collector rare.

Chairperson asked to AE-SBM, MOG regarding purchasing and installation of trommel

machine at MRE for processing of inert material, AE-SBM, MCG Informed the tender for the same

has heen Noated twice bat o Bid has been mocelved. Accordingly, the RFF will re-examine and

necessary amendment will have done after necessary approval lrom the competent authority.

Further it was directed 1w M/s Ecogreen to provide 1 trommel machine from Bandhward landfll

cite and zame will be repaired and installed by MCG at Badshahpur MRF,

After detailed discussion, it was decided that:

A

.

Chairperson hag directed to EE-SWM, MCF that wm adhere the timeline for the
development of all sites for the fresh waste processing without any further delay as
committed during the review meeting an dt 13.04.2023 under the Chairmanship of
Chief Secratary o Gove.of Haryana,

Chairperson has directed to JC-58M, MCG and EE-5WM, MCF to write a letter to the Chief
Secretary, Govt, of Haryana and ACS, ULB regarding not providing the permission of tree
cutting applied by MCF alter necessary direction given by Chief Secretary, Gove ol
Haryana during the meeting on di 13042023, due Lo which MCG and MCF facing
difficulties to adhere the timalines given by the Hon'hle NGT.

Chairpersen directed to prepare the case of propesal for 1660 acre land acguisition at
Sohna Site, same may be sent to the Divector, DULB, W0 seek the direction that whether
i+ noeds ta he done under the prescribed policy for purchase of land on the e-HHUMI
Portal orat collector rate.

It wis directed by the Chairperson that, the progress of allotted works for development
work of Mojhedl and Pratapgarh to be completed by 15062023 and 20.06.2023
respectively as per the glven timeline, and fresh waste dumping must be started hy MCF
as commitbed.

Chairpersan has directed te M/s Ecogreen to make arrangements for the fresh waste
processing at the sites developed by MEF an i MCG ag per the eoncessionaire agreament
Chalrperson has divected to AF-SEMEE-SBM, MCG o vepair finstall trommel machine
at MRF given by M/s Ecogreen for processing of legacy waste and re-submit the fie to

purchase 2 nos. of trommel machine with revised RFP.

Legacy Waste:
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Itwas submitted that M5 HJZJ\Z@EH is processed approx. 1,50,313.17 MT of legacy
waste from DeApril 2023 to 289 May 2023, It was also informed by AE-S5BM, MCG that the M/s
GEC M7= DOC and M/s AADARSH has been processed apprax. 2,39, 038.61 MT of waste from 19
April 2023 ko 28 May 20231, M/s Zigma has set up the processing plant, and started the
prrocessing of fegacy waste, and the installation werls of weigh-bridge of M/s
Zigma is under progress, The AE-SEM, MCG informed that the file for 03 tenders to process (5
lac MT wasie is under progress.

dAfter detailed discussions, it was decided that:

Ao Since Lhe progress achieved is very less in companson Lo the targets. Hence, show-cause
notices be given to the defaniting agencles and imposed the penaltes as per the
agreement by the EE-58M, MCG.

B. EE-50M, MCG has been directed o submit agency wise reports on daily, weekly and
manthly basis for processing of legacy waste & raport of penalty imposition also to he
submitted.

€. EE-5BM, MCG has been directed to submit agency wise lagging reports as per the road
man far correction.
0. EE-SBM, MCG has been directed to get all the weighbridges calibrated at the landfll site

which ara being used including for fresh waste waighment.

3. Leachate Managemeni:

It weas informed by EE-SBM, MCG thet the exzting DTRD 15 working vnder capacity. All
the legncy leachate is disposed of at 5TPs, Gurugram and no legacy leachate. is pending at SLF
site and fresh leachate Is being stored at Ponds and the same has been treated through the DTRO

and LTH systems by M /s Ecogreen.

After detalled discussions, it was decided that:

A, Afile for 2 DTRDS has boen put up and is pending for administeative approval Hence, be
expedite,

B, Chalrperson has directed to Increase the capacity of DTRO & LTP. Informed to M/s
Erogreen accordingly.

{. EE-S5BM, MCG has been directed to clear the village read and construct a drain for
leachate along the village road.

4. Dispozal of ROF:

It was informed that transportetion of RDF to WiE plant at Murthal was stopped in the

recerst past which has been started apain, Aponcy have to transpart 200 TFD REEF at |1BEM Waste
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to Energy plant and the same will heZLsZmﬁ-nﬂ atWtE Murthal. EE-SBM informed that small
guantity of RDF was disposed-ofl in last previoos weeks by the agency due to continoous

maintenance of WiE plant at Murthal.

After detailed discussions, it was decided that:

A. Chairperson directed tender work of dispasal of RDF may expedite,
B. It was directed that action may be initlated by EE-SBM, MCG apainst the defaulting
agency for non-disposal of REF as awarded to them.

€. Itwasdirected that CE-MCG initiated the file for hiring of PMU uni with Immediate effect
without any defay,

5. Wastce to Energy Plant:

It was informed that work of site preparation (temporary facility /leveling/isolation)
was scheduled to be started weef 31022023 as por the project sehedule submitted to MCG. It
was assured by the Concessionaire that the civil work shall start from 25062023, The
Concessienalre has assured that Waste to Energy Plant will be completed by 30% November
2024, whereas the Government has extended the date of Commencement of Operations [(COD)
upto 31 Dctober 2023, There is no visible progress at site and several notices have already been

issued Lo the Concessionaire by MEG.

The Concesslonalre was directed to obtain the financial closure before start ofwork. The
Convessionaire informed that the financisl dosure is in the Onal stages and will be obtained in
June 2023 and submitted to MCG, However, the Concessionalre requested to pass on the legal
apinion regarding Asola Wild Life vestrictions and #lsp the writter assurance about providing
additionzl Sanitary Landfill (SLF) site for disposal of ash and other inert products from the Wik

After detall cd discussion, it was decided thai:

A. Chairperson showing displeasure towards the M/s Ecogreen even after passing several
manths the Concessionaire not started the work of Waste to Energy plant.

H. Al the other the document related to EPC and regulatory clearances have been examined
by consultant — SBEM & WE, and put up the queries )/ reports without any delay.

€. Ml other document related to fnanclal closure, balance design and drawings,
mobilizaticn plan a#nd remaining regulstery clearances also be submitted by M/fs
Ecogreen to MGG immediately.

0. Chairperson has directed to the Coneessionaire to start the work of erection of WEE plant
as they already hawve EC of 15 MWW,



&Y

E. Software based nmnimrinE.ZtZaZpted to closely monitor the timelines. CE, MCG has

to take necessary actlon at the appropriate time before start of work,

The meeting ended with vote of thanks to the Chairand all the participants.
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Annexure-A

List of participants who altended the review meeting regarding decisions made by the
Committee constituted in 0A No. 172 of 2021 titlad as Poonam Yadav Vs M/s. Ecogreen Energy
Pvl. Lid. & Ors, held under the Chairms nship of Additional Commissinner-I, Municipal
Corporation Gurugram on 29,05,2023 at 10:30 AM in the Sector-42 Office, MCG,

o Name of Participants

N Dﬁsi_g;n:;rinn

1 Sh. Pradesp Kumar Joint Commissioner-SEM, MCG

z sh. Sharad Bhatnagar Consultant - WtE, MCG B
3| Sh 0.P. Goel Consultant - Englneering & SEM, MG

4 | sh. Narender Suhag EE-SBM, MCG i

5 | Sh RK Mongia AE-SBM, MCG

& D, Anita Phalaswal Consultant-S5C, MCG

7 sh. Sarjeet I, MCG _ :

8 | Sh Rishi Malik 551 (HQ), MCG

g SI';.ISlehi:I' Kumar | S8 & 11, MCG
|10 5h. Yasin Ansari Project J'.l'E_E.IH — HMS
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sinutes of the review meeting regarding decisions made by th o
N 172 of 2021 tithed a5 Poonam Yadav Vs M/s. Ecogreen Energy Ful, Ltd, & Ors. held under

e Chairmanship of Additional Commissioner, Mupicipal Corporation, Gurugrir s
BELO6 202 3 at 03:30 PM in the Conference Hall, MCG Office, Sector-34, Gurugram.

¢ Comumittes constituted In OA

LIST OF PARTICIDANTS ATTACHED I ANNENURE - 74"

The chairgurson with pnpiiatal oul b prart e

Al the Degisniieg of U mieeting, Elagd chtaiey moy 4] Hh myecting and thies
Lot et ol MO (ewards resaliang the suas i a Cirisly e LT @ poE the directifans

e T el W43 T Tive otlimesd aigienaka swies disaivso] poimt e e e Gl ey sr
||!"Ll..L|'|| b L paaglrdss pinaadie T ol slateehodder, s imTHAT ated byt
Chanrpersen thas gswnership ansd aceeuptabilty weald be diafed weith e larity and artins @
e Lkt Bt My lapse Pultiiliaig the 1-,|1_..|-,.,.|1-hi|;1||||._-:-. mssrp el Comnprohens iy a1 iHacy )

o agetda point, declsions cabecne, amd cireciines el are 2% T} e

sy elisdms sl Ul nlagire

=]

1. Frosh Waste Processing:

LRCLUERD

Fhe progress Trom the Municipal corporation Fandsbad would hie suught and
Eie gk TRtk

it el the [oree 2023

E-SBM, MO has informed that the drain wark will be completed Ty the ¢
d. He als

aind the work of the estimate for retaining wall is in progress, for the 2.5 acf= lag
diseussed the practical problems that would arise due 10 massive frech waste 1ruck maovemeats

vecause the available road 1s not wide empugh andis also in 2 bad shape at the mOMelL,

Regarding the tromimeal machinery, it was updated by the EE-SBMMCG that M/'sEcesrecn has
provided the trammel which has been shifted to Badshahpur, hewever Ballisno Separato!

companent has not been provided with the trommel, which is important for gtiligation ofthe
sersimima | b s full capacity and-efficiency .

Hegarding the availahilicy and feaxibility for 100 acre land at Manesar site. a terterhas been sam
£ WD, HEIRE. [t was informed by thi Consultant SBM that no reply has heen recenced 28191

from HSTDC

Regarding the 100 acre land acgulsition at the Sahr site, the Jand Hesdn thee Uina village in

M uh District, After approval lrom the warthy CMC, MG a propusal Wil st o Bhe Direvtar
PIILE for directions regarding the and acquisition, whether @ nends to be doie ainder the
proseribud policy for purchase of Tand on the @-BHUMI Portal orat collector rate.

Reparding the ceply to be fited with HSPCE wod Wald Lite department, Tharyama b was peported
Ly the EE-SHM MCG, that & lle has been shireal witl thie 030 1A, RICE swith dhiree cases whnsgy

rejrledl hasve G be Tiled.

Afeer detailed discussion, it was decided that:

A, Chairperson divected the EE-5BM, MO to adthere o Uie tisieline for thy development of 2
pore sile for the fresh waste processiog, 10 wins divected o expedite the development of the
drainand the bogadary wall and it mwst be completed by 25-D6-2023.

mimﬁﬂmﬁf'h
Ay Sration
A GOrP



&t

780

B s bl b fle g B peeeson i v th lente foepetins oi ol B s vt e Tonied o e

vl s Pyasar soatpss o ok AR e M oy Wi i il s LT R N TR LT TR TRRR | #1

AR T It LR U NN AR P L (TR |  EPO T

k Tearesaralinge b sl enivg iy Tose 3 ponss il i i LTS UL L] ML | S
SRR AL B B LT LR T T TR L S| ) I T i | (IR 11 1 L R T |
PG T wrk e dedm Ale o s eovid 0 IBa i i b (PR | R Y LT ERR AR A T P T
il e etamn gt el Bpesali Ao i e " te Doad |E oy i b T ATy
LRI & P e 1 TN T (OFLTE 8 LT o T T Y | T e WA (IR e
v Vit Dt g bbbt o amdh 340w b anpiaonmon an pony adie aise JEablingy NL LT : by e
= Eaiain i B P o o Banagn Blaas ML Do aipiiiga oiafies abgpal 1) ol [ il L
Bdsaat g ol e owdingg Slicsn S Taine sl Y i i
P tHg o et et
Phyen b pesesom bt ecaes b ohe BE s bikk A (O L (LS T T O R i i
Elt b e sl b Ut sesd sty
P s sbvec bl v0iee Ul Feoenivess SHC0L Do eteganilite #l i
TS P TR P LT ll‘t-ll"l"tl'-.1 ETRE [T el avaneh
i ek ot teted e Cesialreng SIS0 ol na anialod L I i

S D e i akosgeresagioenn a0 KLanysaar Sifs

Praphatanl Toni B ovepe Lanad aespussid b of Sadiews Sane, 1o e s b b Dneye RSB
vl fram MO Gamrnegiianm, v shees o to wnite o fetren o B0 il et o« re
ST R ety arbor T Dok Do Cae Sobies Sibe 0wy aba diresfed 1o oo the dut
S ST I Rt g B pedabied wank,

i B et gl eected  ohe T Conrnser bEanin, MO v DolToea oo saeee D 100 wllth 2
phirant s il 1 pol e Feples bkeal warhin a weok
CRaiprerson Bas deeetisd o M/S Bvopreet (o ohake 000 ageiisents b | i
riasiig b e sites developed Ty MOE dad MG Gs pos tie o e s e ag il

2. Legacy Wastes

HE L R .-1.I|‘|.‘.!|!|l1‘-.'|.i bkl .'I-|||".-. Hlsebini Goifoin as |:l|'q||'1-_~\.:.|':| Afirers IEETETA R eTe. ® i T A FTrE st

Apei?] 2023 boe 70 Jiame; 2028, 1w also nformed by S-SR, M04 that 1w 8 0
P aad MAS AADTARSH hag peocessed appoas ST T o wasde oo B Ao 0
e 2025 M Lrgma has set up the processing plaot, and s staeteel D processo: o
waske, The FE SEM MG mfermed that thee proeessoms oF (he doeiee woaste Bos 0o s

OO R R TR d VR o (TR

Tl A8 MO srlerrmed that the Tile e 83 timd s 1o v O Lo MO Measie i Liidee
povgivss, the admi appraval s been roceived which states (ot e weork shoab? b o o
s s de it et il h-],ﬁ.‘ Hl.'l.l;U'FL'L'-II. lssarovier o erlailival i e Pevpbitee] wwpk by ey s o e
for b b a letber oneesddedd 1o B send Far olaptidat o,

AT detailed discussions, it was decided Lhat:

A BE-SHM, MEG Dow heen alivectd b solurd agienony oo rogsntn ot Lty wooehv Ll
ek iily beass fear e esasitng of Topoaey vt & vepusrt ol pealle jageosituen il fo b

e AT A
1L ER-SEM, MUG T T cipen ted Do st ag@eag'y woise L ERRp b s e FTee v g

Ll conr et
0 Bl-RRM, MEG has beoen idirgeted o el all the vl coalibealed b the Genddll site

w b Te e Beomg v G Toed e o Beesd weaed e st hm
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08 tendhers To propess 0% Lae 8IT worde, the e person i 1 the BEs
weept Jooe Bl P ki

L i PR [iFRar

Iy Keganling 1he
SR, FIET L Do pnel aaghoo il don appineiald, whie B vt val Eai D
o T el persion chive sl Sin e gl bl e agiegs s foar ar Pt idi mewll sl dd
P repnlar sveeklv aeaching

I Ry dhin Vs T Eiwring, the [0 HGL BICE vl Ll saje bt Thee apprs il el peregiaedl

A4, Leachate Managenicnk:

B i il amesd T 1 STRRE MU U e eosislatre BEERTD o woiickamge watisd
b bt an i ail ol %1 . Davik it s ari ] an Jesgain s Lisis bakar b prored
rlue braely T Bt i b stotodd af Pl il 10 same Bips beep Treat
ek L1 syadiomis I MO Peaproen Acpepreseiat e af S0 Leogr
Tonoh el T Bees ciigahetele sacated ol Filbamed wecitds <ol Pveel o
A waniihd bee e atesd an the v liaesg

e mbuimed by the EE-SEM, MGG tiel o tempurary et ment dravh
Alete e vilkage road The werk for permanent shesainy Conmide] start omdy e 0

willapr et

Alter detalled discussions, it was decided that:

A A file for 2 DTROs has been put up and s pending for administrative appe va
Clhuerperson person directed to get the files work completed al the carhiest 20 3 evpedite 1
process of purchasd

B The Chairperson directed to Increase the capacity of DTRO & LTP. The 3 s 20 dreen &0
s the LTP to its full capacity and increase the treatment to 350 KL ‘per £,

. The Chairperson directed the AE-SBMMCG that the temperacy drain most S ped
2008 T0E S,

0 The charperson directed that [C-HY will get the fire tankers deputed 28 18 =0
Jaaay possibbe fire situations at the landfll

I 1twas divected to send notices to the agencies 1o plick up leachate thiedeh the Sty

Iridge

4. Disposal of RDF:

i s intrrrid that tranisportation of RDF w WIE plaog an Muethal woas stopees 0 fre eoen
praesd sbtich Bas been started again, A Letal of 11374 MT has been disposed ot froee L2 00 2000
b (T 00 20ES Ty GEG There i still hegrey ROE of 25000 MT that newdoer e dmposed ot B2
s pterned Ut smabl gt iy ol ROF wos disposed-of] ub List prevsms ey b6y Agen,

w270 Teom, duge tercadi b nugatis izt ensace ol WEE |.'||::ll11 al Mur hal,

After detailed discussions, (€ waes decided thai:

A Cluarpaerscan diveeted thar the work ol disperal ol BBE st e espedsted, T agenes nues
el steept 111 weenele sned ity prayimenns ol be cheared o the eacdiest,

0 B et diveetod T D it 6 there i oo pesally clouse i the work ofder of The existing
aprenney Thit can b fogsosed on e agency Dor delay i disposal waork

0 b direebed byt Charperson St 1 we aueed 10 Tuee prbier ageacies lor dispozins the
By (REHE, 01 anist bee chesnee Ehesaphe thee fevdeciug process snly. TENIY 1 b prepaced after

g
> 5511'.'!'“&!

ol GOIE L a
[ et

|:|'F'r"1
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discussion regarding rislk B cost of vxisting spency
must be assessed.

anil the guantity te ie taken in this DNIT

5. Waste to Energy Plant:

. , . n oare
Whereas the documents with respeat 1o EPC contranciors submitted hy :1h-r h:{:ﬂ::::dggw‘them.
under study but the Ananelal closare and regulamory dearanees are yel (0 ae St 1 el 3:‘1: and
Accordingly, M/5. Ecogreen has been peguested 1o supply the copies PR S
regulalory clearanves immediaely,

ackopited fro adhiowve The timelines, The

It was discussed that Sofiware hased monltoring 10 he
lopesl, It was Turther

Consultant WIE submitied that a schedule of activitios has been deve s i
suhmitted that all stakehalders must be on the same page for starting the WHE war "“'*;' :—*”
It was submitted that the areas where variows trommals are working roold be cleared at the

heginning and possibility of starting the wark should he explored.

It weas discussed to expedite the process to take legal advice by the raputed logal firm. Further it
was discussed that the EC of 15 MW is already granted for the erection of WiE ta M/s Ecogreen
encregy Py Ltd,

After detailed discussion, it was decided that:

A, The documents related ta EPC and regulatory clearances have been examined by the
Consultants (SBM & WTE). MCG and put up the queries/reports without any delay.

B. All other documents related to financial closure, balance design and drawings, mobilization
plan and remaining regulatory clearances also to be submitted by M/s Ecogreen to MCG
immediately.

L, Chairperson has directed to the Concessionaire to start the work of erection of WRE plant as
they already have EC of 15 MW and same may be enhanced after the legal opinion.

0 It was directed to call 2 meeting with all stakeholders including the agencies for discussing
the hurdles and laying oot a plan for clearing the hurdles.

E. Necessary action may he taken for software based monitoring of timelines he taken by

CE/EE, MCG.
F. 1t was directed to plan a visit to Sonepat plant for assessment and study of Wasie

Uuilization.

G, Status of legal advice to be given by CE within a week.

M. I was directed to call the CAO,MCG in the next meeting (o discuss the status of FC,

|, It was directed to the AE-SBM,MCG to send notices to the M/s Geetanjali to remove their
trammolks from the site,

|. As directed by the warthy C5 in last meeting, it is cirected to enhance the on site
management of waste generated through the BWG.

K The MRFs have nat been established yet, a committee consisting of ADA. Tehsildar. AE-SEM
and Consultant-58M must be constituted to examine and expedite the worl of MRFs.

The meeting ended with vote of thanks to the Chaieand all the participants.
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Annexyre-A

List of participants who attended the review meeting regarding decisions made by the
Committee constituted in 0A No. 172 of 2021 titled as Poonam Yadav ¥s M/s. Ecogreen
Energy Pvi. Ltd. & Ors. held under the Chalrmanship of Additional commissioner, Municipal
Corporation Gurugram on 08.06.2023 at 03:30 PM in the Cenference Hall, MCG office Sector
34, Gurogram.

——— e — - _

S. Na, Name of | Participants | __Diié_l;it!lln_ e —
Sh. 0. P Goel T | Cunsultant - Engineering & SBM, MG
¢ Sh Narender Suhag CEE-SBM,MCG
3 Sh.EKMongia | AE-SEM, MCG 3 -
L &k, Sharac Bhatnagar | 'L-;'ﬁnm]-{a n?WtE_MEG
&  Dr.Anita " | Consultant MCG =y |
(¢ Manpreet 51-n-g;_h s __ ES I'-'I.ISI Executive

Sh. PSN Reddy _ R_EJJI'ES-EI:I-I_H_E_IE ::EM.;_:a:_I:'_tngreen
i Sh. Sumit Allawadhi o i Enginearing Head of M/s. Ecogreen

g 5. Vikrant Bakshi Representative of M/s, Ecogreen

= - e — e

 Legal Consultant-MCG

[0 | Sh. Prateck Aggarwil

I sh. Kajesh Sharma JE, MCG o i = =
12 Sh Yasin Ansan 3 Profect Head - HMS
i3 | Sarfeet = ! J_F.-M ch

W

Additiongl Commissicner-!
Municipsl Corporation
Gurugraem
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s decisions madc by the Commitice constituged in O&
e : M/s. Ecogrect Energy Pyt Lid. % Ors. held under
Gurugram oo 14.06.2023

Minutes of the review mecting e
No. 172 of 2021 titled as poonam Yadav'V ; _
the Chairmanship of Joint Commissioner, sMunicipal Corporatiod,
4t 03:30 PM In the Confercnos Hall, MCG Office, sector-34, Guragram.

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE - "A"

The chaliparson welcomed all the participants,

At the beglaning of the meeting, e than-l_,.,_-ninndi.s-;*J.EHPd thie objectives of the m_el:'r.'lr_ng andrdxe
commitmant of MCG rowards resolving the issucs in & timely manner as per the directions o

thie Hon'ble NGT, The putlined agenda was discussed point-wise aned the Chalrpersan was
ypdated about the progress matle by sach stakeholkder. lewas com rr!'umcatl_zd by the
Chalrperson that awniership and accountability would he defined with clanty and actions would
he paben for any lapse in fulfiting the responsibilines assigned. Comprehensive SUmMEAcY ol

wach agenda poing, decisions takon, and directions issugd aTe a5 usilers-
1, Fresh waste Processing

The Exccutive Engineer, MCF updated about the PrOgress from the Municipal Corporation
Faridahad rogarding developrment of various fresh waste sites,

Roparding the Pati Cite it was informed thal the matber it pending in the court andl mulcHme
guhjectod to the decisions made by the Hon'ble Supreme Court.

About the Mujhedi site, 1t was informed that the drain and platform for setting up a trom mel is

ready and the tender for welghbridee has also been finated by the MCF end. M/ Ecogreen has
yet not provided tromamel for the set ugs

About the Pratapgarh gite, it was informed that the platform will be Feady by the pext weel
There has been some resistance by the lacals at the site, which is being managed by the
sdministraticn. I was aihmitted that at both the sites, Mujhedt and Pratapgarh, fresh swaste
processing work shauld start in next 15 days e by 30062023,

It was submitted that 200 Metric Ton could be started from each site once the processing sEars
ax Mnjhedi and Pratapgarh.

EE-MCF also informed that there 3 pravision for Leachate Management through the STPs
Tonder work for drata and pumping has ajready been done.

AE-SEM. MCG has informed that the drain work will be completed by the end of the Juns 2023,
nd the work of the estmate for retaining wall is in progress, for the 2.5 aore land. He also
disrussed the practical problems that wo uld arige due to massive fresh waste bruck MOVETents
hecauss the avallable road is not wite enough and isalsoina bad shape at the moment.

Rugarding the trommel machinery, it was updated by the EE-SEMMCG that M /s.Ecogreen has
provided the rommel which has been shifted to Hadshahpur, however Ballistic Separamr

companent has nol been provided with the trammel, which 15 important for utilization of the
trommel to s full capacity and cfficenay.
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About the status of purchase of two additional troromels, the file is under process. It was
informed by the EE-58M that M/s Ecogreen nced to bear the AMC expenses once the tronmel is
setup. M/s Ecogreen raised queries about the site where the new trommels will be placed,

Regarding the availability and feasibility for 100 acre land at Manesar site, a letter has been sent
to M0, HSNDC, It was informed by the Consultant SBM that no reply has been received as yet
from HSHDC.

Regarding the 100 aore land acquisition al the Sohna site, the land lies in the Ujina village in
Muh District. It was informed hy the Congultant SEM that report hag not been recelved from the
DRO as yeL

Regarding the reply to be filed with HSPCB and Wild Life dopartment, Haryana, it was reported
by the EE-5BM MCG, that a file has been shared with the O/o DA, MCG with three cases whose
replied have to be filed.

After detalled discusston, it was declded that:

A

(x.

H.

The Chairperson directed that the development work of Mujhedi and Pratapgark be
completed and fresh waste processing miust start by the 30.06.2023

It was directed that M /S Ecogreen provide trommels forboth the gites withina weel.
Chairperson directed the EE-5BM, MCG to adhers to the Bmeline for the development of 2
arre site for the frech wasts processing, It was directad to expadite the developmant of the
drain and the boundary wall and it must be completed by 25-06-2023.

[t was dirdvied that the [E-5BM will report regarding the sites where the now trommels
euld besel up.

I8 wos directed by the Chalrpérson to find out that development of this passage road comes
under whose scope of work, MCG or M/s, Ecogreen, and accordingly strengthening of the
already existing road must he done.

Regarding the difficulty in vehicle movement, It was directed that M /s Bcogreen, will allow
{0 cpen a passage for entryfexit of fresh waste vebickes nesr the LTT Iocation amd MCG will
expedite the work to clear the village road at the same lime as it is the permanent solution
for the fong term dumping of fresh wasee in the £ acre land. 1 was also direcred to clear the
BOF generated throw the M/s Green Concrete ai the earliest

The Chairpercon directed M /e Ecogreen to provide the Eallistic Separator along with the
trommel . Representative [rom the M5, Ecogreen informed that it would confirm the
poszibility af providing Ballistic Separator before the: next Meeting after a discuzsion wilh
its higher manageEment.

The Chairperson directed the EE-5BM MCG, 1o put an estimate for the repair ol trommel al
the Badshahpur site by the next meeting,

The Chairperson directed the EE-SBM to expedite the process of trommel purchase, to be
completed by the next week

The Chairperson directed the Consultant-58M to send a reminder letter to HSHDC regarding
the 100 acre land acquisition at Manesar Site,

Proposal for 100 acre land acquisition at Sohna Site, to be sent to the Director, DULE after
approval from CMC. Gururgram. 11 was direcked o write-a letter tn DRO and get a report
with the revenue information for the Sohna Site. It was also directed to assign the duty of
Fabwart forexpediting the related work.

The Chairperson directed the Legal Consaltant, MGG to follow ap saith T office regarding
threa cases and to get the replies filed within 3 weelk
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M. Chairperson has directed to Mys Ecogreen to make arrangements for the fresh waste
processing ai the sites developed by MCF and MCG as per the concessionaire agreement

2, Legacy Waste:

It was submntted that M/s Bhoomi Green has processed approx. 186,38 MT of legacy waste
from 1= April 2023 to 13th June, 2023. It was also informed by AR-58M, MCE that the M5 GCC
kas processed 122041 MT, M /s DCC has processed 86727 MT and M /= AADARSH has processed
approx. 145005 MT of waste from 1= April 2023 (o 13% June, 2023, M/s Zigma has set up the
processing plant, and has starbed the processing of legacy waste, M /s Zigma has processed has
processed 1733 MT 6l 13 june, 2023, The EE-SBM.MCG informed that My/s Zigma has been
sipnificantly lagging behind the st

The AE-SBM, MCG informed that the file for 03 tenders to process 05 Lac MT waste is under
progress, Lhe admin approval has been received which states that the work should be done on
the risl and cost of M/5 Ecogreen, however a clarification is reguired with respect bo one paint,
for which a letter needed to be sent for clarification. The latter draft has been sentto the worthy
CMCE for lurther action.

1t was informed thateport from T Guwahatl has been received.
After detailed discussions, it was decided that:

A BE-SBEM, MCG has been direcled 1o submit agency wise reports on daily, weekly and
manthly basis for processing of legacy waste & report of penalty imposition alse to be
submitted.

B. EEL-SBM, MCG has been directed to submit apency wise lagging reports as per the road map
[ correction.

L The chairperson directed all the agences to expodite the processing worly else more
penalies and actions will be impesed for the delay in the allottod work.

P, Itis to be decided whether the CED waste retrieved al the Bandhwar gite could be used to
construct the existing voad at the site, which is in a bad condition.

E. Regarding the PMU Hiring, the JC-HQ, MCG will follow up for the approval of proposal.

3. Leachate Mapagement:

It was informed by EE-S5M, MGG that the existing DTRO i3 worldng satisfactorily. All the legacy
leachate i disposed of at STPs, Gurugram and rio legacy leachate is pending at SLF site and only
the fresh leachate is being stored at Ponds and the same has been treated through the DTRO |
and LTP systems by M/s Ecogreen, A representative of Mys Ecogreen hag also Informed that
two ponds have been completely vacated and Hlled with sofl. Pond aumber & is 60-70% vacant
and wowtd be vacated at the earliest,

Tt wras discussed that the agencles are not lifting the leachate through the tankers as is directed.
There is a dedicated schedule but the number of tankers taking the leachate out to the
dodicated site Is very low as compared o the target All agencles need to lift the dedicated
mambor af tanleers.

It was informed by tho EE-SBM, MCG that a temporary catchment drain has heen dewsloped
along the village road. The worls for permanent drain could start only after the clearing of
vitlage road.
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ARer detailed discussions, it was decided thatz

A. A file for 2 DTROs has been put up and Is pemding for administrative approval. The
Chalrperson person directed to get te THes work complewed at the earliest and expedite the
process of purchase,

B. The Chairperson directed to increase the capacity of DTRO & LTE, The M5 Ecogressn must
usa the LTF to 115 full capacity and increase the treatment to 350 KL/per day.

o The Charperson directed the AE-SUMMCG that the temporary drain must be lined by
20062023,

L. [t was directed that all the agencies will adhere o the Erget given for lifting of leachate
throggh the tankers and a report will be submitted for weekly review, The tavget for-cach
agency must be increased to 400 KLD.

F. The chairperson directed that JC-HQ will get the fire fankers deputed at the site to manage
any possible fire sitiations at the landfll

F. Wwas directed osend notices to the agencies Lo pick up deachate through the tankers.

4. Disposal of RDF:

[t was informed that transportation of RDF to WE plant at Murthal was stopped in the recent
past which his been startcd again, A botal of 13524 MT has been disposed off from 131002022
to 13406.2023 by (00, There is-stll legacy RDF of 25000 MT that nced to be disposed off BE-
SBM infurnsed that small quantity of RDF was disposed-ofT in last previaus weeks by the agency,
e 271 Ton, due t continuous maintenance of WLE plant a1 Murthal. The agency has stopped
tramsportation since last week, citing payment of previous hill 1ssues.

Alter detailed discissions, 1t was decided that:

A, Chairperson directed that the work of disposal of RBE must be expedited. The agency must
not stop the work and its payments would be cleared at the earliest,

B. 1t was directed to find out il there is a penalty clause in the work order of the existing
agency that can be imposed on the agency for delay in disposal work.

L. It was directed by the Chairperson that if we need to hire other agencies for disposing the
Legacy RDF, it must be done through the tendering process only. DXIT to be prepared after
digruzsion regarding risk & cost of existing agency and (he quantity to be taken in this DNIT
must be azsiesed

B. All other agencies involved must dispose off their fractions on regular bagiz and these must
et e further codlection,

5. Waste to Energy Plant:

Whereas the documents with respect te EPC contractors submitted by the M/s Ecogreen are
under study but the [inancial closure and regulatory clearances are yet (o be submitted by them.
Accordingly, M/s. Ecogreen has been requested to supply the copies of linanclal closure and
regulatory clearances immediately,

It was distussed that Software based monitoring to bo adopted 1o achieve the tmelines. The
Consultant WiE submitted that a schedule of activides has been developed, It was [urther
submitted that all stakeholders must be en the same page for starting the WiE work 2% a team,
It was submitted that the areas where various trommels are working could be cleared at the
beginning and possibility of starting the work should be explored
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ILwas discussed o expedite the process to take legal advice by the reputed fegal firm. Further it
wias discussed that the EC of 15 MW is already granted for the erection of WEE to Mfs Ecogreen
encrgy Pyt Lid.

After detailed discussion, it was decided that:

A
R

5l

di

H.

The decuments related to EPC and vepulatory dearances have been examined by the
Consultants (SBM & WTE), MCG 2nd put up the gueries/ reparts without any delay.

All other documents related to financial closure, balance design and drawings, mobilization
plan and remaining regulatory clearances alse to be submitted by M/s Eeogreen to MOG
immiedizitely,

Chairpersan has directed to the Concessionaine to start the work of erection of WEE plant a5
they already have EC of 15 MW and same may be enhanced alter the legal opinion,

It was directed to call & mecting with all stakeholdors including the agencies for discussing
the hurdles and laying out a plan for clearing the hurdles.

MNecessary sotion may b taken for software based monitaring of timelines he taken hy
CE/EE, MCL.

It was direcied to plan a visii o Soncpat plant for assessment and study of Wazste
Iilization.

Status of legal advice to be given by CE within a week,

It was directed to call the CAOMCG in the next meeting to discuss the status of FC

It was directed to the AE-SBMMCG 1o send notices to the M/s Geetanjall te remove their
trommols from the site.,

As directed hy the worthy C5 in last meeting it Is directed to enhance the on site
management of waste generated through the BWG.

The MRFs have not been established yet, a committee consisting of ADA, Tehsildar, AE-5BM
and Consultznt=SBM must be constituted to examine and expedite the work of MRTS.

The meeting ended with vole of thanks o the Chairand all the participants,



List of participants who attended the review meeting vegarding decisions made by the
Commitiee constituted in 0OA No. 172 of Z0Z1 titled as Poonam Yadav Vs M/s. Ecogreen
Energy PvL Ltd. & Ors. held under the Chairmanship of Additional Commissioner, Municipal
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34, Gurugram,
5. No. Name of Participants ) S B Designation

1. | 5h. Pradeep Yadav JC-MCC
3} 50 atdn Miag Executive Englneer, MCF
3 ! Sh, O P Goel Consultant - Engineering & 5BM, MCL
A | Sh.MNarenderSuhag EE-SBM, MCG

| 5 | ShRKMongla AE-SBM, MCG

| & | Sh. Sharad Bhatnagar Cansultant, WIEMOG

| 2 D, Anitn _ Ennmltzt_pt?-f[ﬂ[:
) Hanprﬂct_}‘dngh MIS Seaff, MCG
o Sh, PEMN Reddy - Rapresentative of M/=. Erogreen
10 | Sh. Sumit Allawadhi Engineering Head of M5, Ecogresn
11 | Sh, Vikrant Balshi | Representative of M/s. Bcogresn
15 --Eh. Amant | Representative of M/s, Ecogreen
13 5hi. Sarjesr JE-MCG
‘H sh Sachin — Tl GI;E-E;L Eunureia Constructions

15 | ShoAbhijeet Rafkar M/s Bhumi Green Energy

16 | Sh.Praveen Suhag | M,/sDaya Charan and Comapany
17 | Sh. Prince Singh M /s Adarsh Bharat

| 1e Sh. Vijay Sha r:n_a M5 Zigma

i 1% E.-F_‘r:lm'ﬁn E:I.L::h:.".lp M/s Eigl_!n:l -
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Ninites of review meeting regarding decision made by the commiltes, eonstituted as per the
order nf Hon'ble NGT in OA No. 172 af 2021, held under the hairmanship of Additiona!
Commistianer-, MCGE, on 31th jun 2023 at 1130 AM in the Conforence Hall, MEG Office,
Leciord-38, GUOUETAM.

L sves mesting regarding dedision made by the committee, constituted as per the order of
e e HET ir-O& No, 172 of 2021, held undir the Chairmanship of Additional Cammissioned-|,
WACE. gn 21th dun 2023 3t 11:30 AM inthe Canferemee Hall, MCG Office, Seciore-34, Guragram.

k& Winiates of the same are hereby senk o you far information and NECEsSary aclion as per the
-srisions taken durlng the meeting please,

g_i‘.l{ 1%13
additional Commissioner-|

tunkcipal Corporation,
Gurugram.

Emdet.No ADNMCMCG 2023 ~7 1/ Dated: }frlf:f_:‘;ffﬂ 9 7
E 23

& capy of the above it foreardad te the following for information and necessary action please

1. Cammissoner, Munlcpal Corporation, Gurlgram

7. B v Addl, Commissianoen | Bumeipal Caorporation, Gurigram
4, Joint Commissioner-5SAk, Muniopal Corporation, Guragram
1. Chisf Engineer,; Municipal Carporation, Gurugram,
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sabbtes ol 1T vk muisstmgg veparoding |Z|,9ﬂl12\u|:.ﬂh* by Uhne Enmiliee corrstiteted in OA
e 172 i 02 1 i hed as Poonam Yadav Vs MJjs, Fcogreen Enerpy Pol L, & Ors, held under

it limirmsnship ol A et b bwmizil  Caonmms B e, H““Iﬂl]“! rﬂl‘F“f“”n"a Gurugram on
A2t TP ke Conterenes Hall, MCG Office, Sector-34, Guregram,

LIS T OF PARTICIPAN TS ATTACHED IN ANNEXURE "A"
il persed weldsieed all thar prar ity

A e Teeprmerigd ol Bae peeking, the chairperson disgussed theuljectives of the meating and the
~aqvisaabime st of MOG towands resolyipg the fsuos i bty maier as per the direchions ol
e M hle KOG T Tne oot agendo was discessid poini-wise and the Chalrpersor was

el abnt Ve propress male by vach stakeholder. [t was communicared by th
e et that owmership and accountability woutlel he defined wath clarity and actions wanilil
P £k Tove et Lo (ol Hisg U res ponsi bililies assigned. Comprehensive Suminary of
o b sl paint, decisions dalien, and directions issued are as under:

1. Fresh Waste Processing:

¢ rvliant SEFMOG s assured that tha deain work will be complered by the cnd of the June
202 and o Uhie 2.5 acre Jmd. e also digewssed the practical problems that would arise due to
sy resh waste truck mevements because the svailable road is nnt wide enough and is also

i o Dol shape pear LT

fegariing i tromme] machinery, it was updhated by M f5.Ecogieen that provmmeel provided by
b e w0l Tyings Gt side the Bandwan plant anel it has not been shifted to MRF Badshahpur,
M Eregpesn conlirmed that it would provide bathstlc separntar Which will be erccted by MCG

1 i:;|d*.'|:||1'FIJI
At the statug of purciiase of o additions! trommels; the Gle is wnder procesa. 1L was

infermed by the Cunsultint SBM that M /s Evogreon nced to hear thie AMC expenses once the
el o et wie M s Boogreen raised quencs about the site where the new trommels will be

:.| |

B dipg the 100 acre land acisiion at the Sohna site, te L lies (n the ipna willagein
siuh Dhedried. It was infrned by the Consultant SEM tlan repart nas not been received from the
(FELT LR L

Kerpardimy the eply o b el with HSPCE and Wikd Life department, Hiieyiana, [ the tree
eutEnag sl Deme baate s proumsching &5 awre laned; 2 Fille Bt bascen sharedd with the O o DA MG,

Alter detsiled discussion, ILwas dlecided thals

B Phe Fr-SEM, MOG won divectod L aprerdite the el ot ol e deaie i the boundary
el il 01 naaknsd [y 1'I!II|I'|'F'||‘|| Iy M- 24005,

W e BISSHM, MO to ensare the shulbog, o Gruoased T Eondhweari plant 1o MREF
[Lplsdialipnr anuid wrilgeet 0 repaaie veguire d

1 The SE-S I ] aigmgist v s wliere P new i cepnnai e s coaalel Tt Sl B,

N~
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0 Bgnanding M el u--.:-1.||-|--||1m-uZ|9|3|-.u|||-'-rr-1 il Bbee Hovmpreen, bl alha

[or e o i i it ey Senit il e BT ET I b Do leonil Litlee Ml .IllII i vl
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A foreem ey el beingt 1 pa el TR agesd b Ll e bassd
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ad IEERETTL)
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bR

G R e omeritter spitls TYCY vt wfsit (e stbe tor addition.a) Lo 10}
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o e Ll seseeA e om e e tie Sohoan s,
W os Levgreen e make srrangovents lor the frosh waste processing at thee sites sheveloped
by WG E sl SH0G s e Hid ol s 17 .L,Hrut'rlh.ﬂl.

2. Legany Waste

It g subimtedd that Mys Bhooo Green has processol sppros. 2008253301 of legasy waste
from 1 Aprl 2023 to 20t lune, 2023 Mfs GEC has processeid 130806 BT M DG Bos
croceeied 100683 MT and Mg AADARSH has processed approx; 166062.09M1T vl waste frum
 Aper 2003t 200 Jume, 2023, M Zipnta has processed 377806 MT, L 260 June, 2021

Afrer detailed discossions, itwas decided that:

PELSHNE ST D Been dicncted 1o submit agency wise reports on laly, weekly and
woupthly Beiss for processing of |l2gacy wasie & peport of peoalty mpostien alse b e
tnl led

G PEAEM MED has been direcied tosubimit agonvy wise g eports i per e road map
TR T gm RELLL

i The chalrperson dirceted all the dgencics 1o eapedite Ui processang work: else maore
prrnattivs 2nd actions will be mpesed o the delay in the allotted work.

O e LESEM b explore the possibility 1o utilize the CRIN waste tetrieved ot Bandbweaes foe
e i s P

o Bastapding e PR 0 rmgs, th | C-HC, PACE sil] Folloss ug Tow Give appiroval of progsal,

1. Leachute Managenenl:

I wan rdogmoed by ConsulmntSHM, MOG Uit the vsistiog DTRD ks working sitistactadly. All
v legary earchate e disparail of al 5T, Crrvpraum anl ne begaey leackie i pending g SLF

i anel w i abi Beech b diate s Disiegt sctaaried Pl amad the s s been treated throeh
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Aerdetailed discussions, B owas dectded Lhal:
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Minutes of the review meeting regariling decislons made by he
OA No, 172 of 2021 titled as Poonam Yaday Vs M /s Boogrecit Enerpy Pyt 1

fe Comumitioe comstituted in
o, & Ors. held

af Commissioner, Municipal Corparation, Gurugram on

amder  the Chairmanship
, 3r4 FlooT, MDA, GuTugram.

11.07.2023 at o300 ¥M in the Coulorence Liall

LIST OF PARTICIFANTS ATTACHED IN ANNEXURE -"A

The chairperson welcomed all the participants.

The mectng commrenced with the ehairperson addressing the mooting's godls andl ermphasizing
MEGs dedicalion 10 rocolving the Issucs promptly in accordanee with the directives of the
Han'bie NGT, The agenda was presented i a step-hy-sicp manner, and each stakcholder
provided an update on their propress, which was ehared with the chairperson. The chalrpersan
giressed the importance of clear ownership and acenuntability and assured that any failure 1o
[ulfll assigned responsi bilities would be addressed through appropriste ackions. Here 15 @
comprelensive summary al cach agenda item, including the decisiens made and the directives

issued:
1. Fresh Waste Processing:

The Chairperson directed that JC-58M will be taking progress report from the Municlpal
Corporation Faridabad and provide an update regarding dovelopment of more Fresh Waste
sites at Pali, Mujhedi, Riwazpur and Pratapgarh

it veas sulimitted by the JC-5BM that the Concessionaire agreement and SWM Rules 2016 both
have mandated Lo develop processing facilities for reducing the waste io the minimum quantity
befare ransporting it to the la ndfill gite in Bandhwari, However the processing facilities have
nE-ir._h er been develeped nor been utilized by the Concessionaire as per the SWM rules 2016.The
Chairperson directed that the ACMC, JC-SBM. EE-SUM and Consultant will wisit all the
Processing sites provided to the M/S Ecogreen to analyze and repert the development,
fenetioning and operations of the sites.

Th{: le'trpfrsnn emphasized that pon development and under utiltzation of the processing
facilities Is the breach of contract by the Conccssionaire and it is absolutely not acceptable. The
no n-scgregat;d waste being transported to the 2 ndfill site [s not only over burdening the site
but also 3 missed opportunity for recovery and recycling value of the solid waste, These
practices are alse against the nandates of SBM rules. [t must be taken serioysly and a notice
must he served to the Concessionaire regarding non-deveclopment of processing facilities at the
Secondary Points where land has already been provided to develop such facilities.

It was informed by the AE- 5BM, that M/s Ecoprecncontinued dum ing the fresh [

ﬂS.u?.iﬂI.‘][ul_ihnugl'l dumping was done for 2-3 days in April 202?1:‘].121 the elder ‘:;t:lf.};;::
instead to utilizing the 2.6 Acre land developed and assigned for fresh waste dumping and
processing. Since the development of the 25 Acre land allotted for fresh wasle ﬁhﬂuiduhaw:'
b:..-r:.n done by the M/s Ecogreen as per the sbligations of the Concession Agreement, however
due to its failure to take any steps for the said dovelopment, MCG had to start the development

r
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wark on the risk & cost of M /s Ecogreon. He also informedd that the drain work is completed for

thie 2.5-acre fand.

M /s Ecopreen has also failed to develop any processing facility, which are being use a8 Material
recovery facility 50 MEG has 1o purchase additional trommels at the risk and cost of M/s
Ecogreen for processing of waste. About the states of purchase of two additional trommels at
the Risk and Cost of M /s Ecogroen, the file is under process.

Regarding the 100 acre land acquisibion at the Sohna site, the land lies in the Ujina village in
Nah District, It was informed by the [C-SHM that he has visited the site and submitted his report
alang with the Pros and Cons related to the accessibility to this site. The Chairperson directed
that if there are no issues and objections from relevant sellers and stakeholders, the landshould
he purchased / acquired at the earliest as per the state Government policy as it could serve
multiple purposes for the Solid Waste Management. for future requirement for MCG & MC

Sohna,

The Chairperson ales directed that smaller alternativas for plastic waste management should be
explored like establishing a unit for shredding waste particles that could be used in bituminous
mixcs for road construction, Various puidelines for such usage have been issued by the Indian
Road Congress which has also baen endorsad by the Ministry of Transport and Highways, Gol
and National Highway Authority of India, Alter due research, An Expression of Interest should
b floated and proposals be asked from agencies/erganizations which could help MECG to set up
plastic waste shredding unitAlso, cnquiry be mede from NHAl & PWD [BER] Haryana
regarding pessible usage of shredded plastic for their road construction projects,

2. Legacy Waste:

As on 30.04.2023, the balance legacy waste was 27.20 lacs MT at the Bandhwari Landfill site.
Fram 1@ May 2023 to till date {10,07.2023) total 557 lacs MT of legacy waste has been
processed and 108061.21 MT fresh waste has been dumped w.ef 1% May 2023 to till date thus
balance 22.57 lacs MT legacy waste is to be processed by November 2023,

It was submitted by the AE-SEM that M/ Bhoomi Green has processed approx. 234503 MT of
legacy waste from 1 April 2023 1o 10mjuly, 2023, M/s GCC has processed 132413 MT, M/fs
DCC has processed 147064 MT and M /s AADARSH has processed approx. 201189 MT of waste
from 1¢ April 2023 to 10"]uly, 2023. M /s Zigma has processed 6866 MT till 10*%uly, 2023, EE-
¢BM informed that the read near LTP is being repaired using the CED retricved the site itsell.

The chairperson direcied that the precessing of the balince legacy waste must be cxpedited so
as to achieve the target of processing of entire legacy waste up to Movember 2023, The fresh
waste must be dumped separately on the 2.5 Acre land and it should not keep accumiilating an
the clder dumps. It is the responsibility of M/s Ecogreen to ensure that waste is processed at
the Secondary Processing sites and only 20-25% non recoverable, non recyelable waste should

be dumped at the Bandhwari site.

3. Leachate Management:

It wae informed by AE-SBM, MCG that the existing DTRO and LTP of Ecogreen are not
functioning sinee this week, The situation of leachate is also worsening due to the ongoing
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monsaan. M/x Ecogreen has been directed multiple times 1o fncrease the capacity of leachate
eatment a8 requircd lor the site, but it has laken no additional measure for the same,
moreover the existing set up of OTRO and LTP is also halted by it in this month. The

Chairperson directed that a Notice must be served to M/s Ecogreen for its fallure o manage
leachate that is penerated at the site, as per the obligations of ConcessionaireAgreement.

I was discussed that the agencies are nat lilting the leachate throough the tankers as is directed.
There b2 a dedicated schedule but the number of tankers taking the leachate out te the

dedicated site is very low ag eompared to the target. All agencies neod o lift the dedicated
nimber af tanlers.

It was informed that o temporary catchment drain has been developed along the village road,
The work for permancnt drain could start only after the clearing of village road.

4, Waste to Energy Plant:

Whereas M/s Ecogreen has not submitted the financial closure report despite repeated

instructions and various notices served to it. Accordingly, M/s. Ecogreen has been directed to
subrmit the copies of Ainancial closure immediately.

The Copnsultant WIE submitted that a sketchy schedule of activities has been developed but
there has been no progress on the work despite a detalled discussion with the M/s Ecogreen to
siart out the WiE work . Mfs Ecopreen has been explicitly informed that they could start the
work o egtablish the 15MW Plant as per the original plan and approvals. Howewver, instead of
starting the work, M/c Ecogreen 15 indulging in multiple delaying tactics. There are no concrete
stops being taken by it I {2 highly doubted that it intends to start the work on WiE plant
consiruction and operation.

It was directed by the Chairpersan that a notice should be issucd to the M/S Ecogreen regarding
its failure to submit Financial Closure report and its complacent state and delaying tactics for
starting the work for establishment of the WtE Plant

Following action points and directions were issued during the meeting:-

1. EE-SBM, MCG has been directed to issue Notice tothe M /3 Ecogreen regarding development
of 2.5 Acre land for fresh waste dumping citing its obligations for the development.

2. EE-SRM, MCG has been directed to submit agency wise reports on daily, weekly and
monthly bagis for processing of legacy wasta & report of penalty im position also to be
submitted and notice te Ecogreen to deposit the cost of work done by MCG at the Risk &
Cost of the Ecogrean

3. EE-SBM, MCG has been directed to issue notice to the M/S Ecogreen for non-eperational
DTROs at the landfill site, hampering the leachate Management, citing its obligations and
environmental consequences of poor leachate management. It must immediately start the
aperations of existing PTROs and LTP to fts full capacity and increase the treatment to 350
Kl./per day.

4. It was directed that all the agencies will adhere to the target given for lifting of leachate
through the tankers and a report will be submitted for weekly review. The target for cach

E
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Agency must be increased to 400 KLD. 1t was directed to send noticos ta the apencies i thoy
fail to pick up Jeachate through the Linkers as per the target.

5. The chatrperson directod that FC-HQ will get the Nire tankers deputed at the site tamana L
any possible fire situations at the landfill.

&. EE-30M, MCG has been dirccted (o issue notice to the M /5 Ecogreen Tor the clearing of site
for Waste 1o Encrgy Plant site by removing the trommels or any other hindrance if exists
any citing its ohlipations.

7. Accounts Dfficer was directed that an azsesement of all the works being donc atthe Risk
and Cost af Mz Ecogreen should be dane,

B, Accounts Oficer was directed to expedite the paymoms of the Drone Surveys of the landfill
site dong earlier. And get the drone survey done atleast once o month for analyzing the
pragress of processing works.

9. Chairperson directed that the ACMC, JC-5BM. EE-SBM and Coneultant will st all Elyes
Processing sites provided (o the M/S Ecogreen to analyze and report the development,
functioning and nperatinns of the sites by 15.07.2021

10. It must be mandated that every vehicle engaged in the trarspert work to and from the

Landfill site should be GPS enabled. No bill related to the site will be processed without GPS
enabded vehicles and tracking details provided o MCG,

11, JC58M to expedite the process of PMU hiring and cngagement of Transactiona) Advisors
rom the govt. list ol empanelled apencies.

12, To empane| the processing agencies for BWGs . Sh, Sahil Gupta, 1AS.Commissianser MCM has
been pgiven assignmaent, |C SBM to speak ta Sh. Sabil Gupta, 1AS,.Commissioner MCM and also
advertise in the newspapers Tor both MCG and MCM.

13, [t was directed that the Auwdit of all BWG must be dene whether these are processing their
wasto at the site and what factlity have they develaped for the samie, [ was decided that the
Human Matrix Team would be conducting this audic warl

14. AE-58BM has boen directed to frame an estimate for village road clearing through JCBs and
talte further necessary action to expedite the work,

15. JC SBM ta writea letter to Advisor SMART Cities regarding installation of CCTV cameras at
all Secondary Collection Points and Processing facilities.

16, EE-56M directed to develop and submit an EQI for plastic waste management through
ghreddod wakte particle vzage in road censtruction throsugh mixing in biteminous mix.

17, A notice be served to Ecogreen to manage the secondary collection points/transfer station
im the eMicient manner and fencing/sheeting should be done at all the siies,

The mecting ended with vote of thanles te the Chairand all the participants.

-
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List of participants who attended of the review meeting regarding declslons made by the

Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s. Ecopreen
Energy lf'-"l- Lid. & Ors. held under the Chairmanship of Commissioner, Municipal
Corporation, Gurugram on 11.07.2023 at 03:00 PM in the Conference Hall, 3 Floor,

GMDA, Gurugram.

5. No. | Name of Participants Designation
1. Sh. Amardeep Ad. CMEC, MCG
2. | 5h.Pradoep Kumar | [C-MCG
3. Sh. Vishal Garg EE-38M, MCi
4. 5h. RK Mongia AE-5BM, MCG
&, Sh. Sarject JE-SEM, MCO
£, 3h. 0. P.Goel Consultant - Engineering & SBM, MCG
7 sh. Sharad Bhammapar Consultant-WtE, MCG
B. Dr. Anita Consultant, MCG
0, Sh. Rajesh T5-MCG
[ 1 ShSunil A MCG i
|11 | Manprect Singh MIS Stalf, MCG —
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Miniites of the review meeling reparding decisions made by the Committee constituted in OA No. 172 of
2021 titled as Poonam yadav Vs M/s. Ecogreen Enerpy PvL Lud, £0rs. held under the Chairmanship
of Commissiener, Municipal Corporation, GuruEram on 21072023 at 11:00 AM in the Conference Hall,
3+ Flaor, MDA, Gurugram.

LIST OF PARTICIPANTS ATTACHED IN ANMEXURE - “A”

The chalrperson welcomed all tha participants.

The meeling began with the charperson atklressing the mecting's objectives, underlining MCG's
commitment 1o swiltly address the issues in compliance with the directives (rom the Hon'hle NGT
{Mational Green Trihunal). The agpenta was presenied n a systematic fashion, with vach stakehnlder
offering updates en their res peetive progress, all of which were shared with the Chairperson
Emphasizing the significance of clear cwnership and accou atability, the chairpersan reassured
attendees thot any follure to meet assigned responsibilities would be mel with appropriate
actigns ere 1s a comprehensive SHmMMary of each agenda item, including the decisions made and the
directives issued:

1. Fresh Waste Processing:

|C-SBM provided an update regarding development of more Fresh Waste sites at Pall, Muphedi,
Rewazpur and Pratopgarh in the Munleipal Corporation Faridobad

It was submitted (hat at the Pratapgarh site, 80% canstruction work Has been completed and at the
Mujhedi site 60-T0% work has been completed. Both the sites are expected to be completed with the
next 15 days ie 15.08.2023.

It was submitted that the Fall site is in status guo and no further develapment has taken place. Along
with it, Riwazpur site work could not progress due to public prorest.

The Chairperson directed thatthe Co noessionaire agreement and SWM Rules 2016, both, have
inandated to dovelop processing facilities for reducing the waste to the minlmum quantity before
transporiing it to the landlill site, so fresh waste processing fcilities must be developed along with the
dumping site, which should werk as Mode] MRFs. The poal must be to process the waste maximatly
before it is transported to the landhll. The MRF and processing facilities shouhd function optimally
such that aply 10-20% of the solld waste reaches the landfill site o e end.

it was informed by the AE- SDM. that M/s Ecogreen continued dumping the fresh waste till
usn7 2023 (altheugh dumping was done for 2-3 days in April 2023%¢ the older site only instead to
wtilising the 2.5 Acre land developed and assigned for [resh waste dumping amd processing. It was
vmphasized by the Chalrperson thiat the fresh waste dumplog must be done only on the 2.5 Acre land

beanwhile the Bis-mining and Blo-remedbation work at older site should be expedited to reclaim the
Famil,
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M/s Erogreen has also Tafled (o develup any processipg Facility, whieh are being use a5 Material

recovery fadlity sn MCG hag purchase additional trommes al the rigk and cost of M5 Ecopreen for
provessing af waste. Abowt the status of purchase

W45 Ecogreen, the fe is under process,

U was informed by the JC-5BM, that routine wiorks of the Concessionalre such as door to door
callection, clearance of secondary colleetion points,

of Lwi adulitisnal trommds at the sk and Cost of

MIF centre and fresh waste processing facilities

are net satisfactory and multiple complaints are belng reccived from various platforms. The

Chairperson directed to serve The natice to M/s Ecopreen regarding itz failure in solid waste

management on all the fronts despite multiple directions and notices. It was directed to serve the

notice Tor acthen angd correction within 3 days, otherwise MOG should deploy its resources for the

management at the risk and cost ofihe Concessionglire.

I was informed by the |C-SBM that the stcondary collection points are
no fencing around the designated area

poarty maintained and there is

leading to waste being scattered beyond the desipnated area,
also encroaching the nearby roads, The Chairpersan directed

that it I3 the responsibility of the
Concescionaire to ensure praper foncing of

all secomdary points. A notice must he iszued to the

Concessionaire to do the fencing arnund an secondary points, If nog done, MCG will pet it done at the

rick and cost of the Concesslonaire through the concerned Exceoutive Engineer.

Regarding the 100 acre land acquisition at the Sohna site, (he and lies in the Ujing villape in Nuh

Bistrict. 1t was informed by the JC-50M that he has visited the site and submitied his report along with
the Pros and Cons related to the 3 ceessibility to this sie, The Chairperson directid that if there are no

issues and abjections from relevant sellers and stakeholders, the land should be purchased / acquired

at the earliest as per the state Gevernment policy as it could seryve maltiple purposes for the Solid

Waste Management for future requirement for MOG & MC Sohna,
JG-5BM Infurmed that we havee not rFeceived any reply from HSIDC regarding the Mancsar Zite, a
rertinder will be sent again in this week.

2. Lepoey Waste:

As o 30042029, the halancis iy wasts was 27,20 lacs MT

My U525 v vl divte (20.07.2023) watal 6.1 lag

at the Bandbwari Lamdfll site, From |»

s MTol legacy waste hazg been processed and 1263900
MTlresh wiste has bien Uneped wael 19 May 2023 o tll date thas halance 2186 lags MT lepacy

weartie b Lo e processed by November 2024,

It wars submitiend by tho AL-SBM that M5 Uooml Green has provessed apprioc 244392 MT of legacy

waste from 1% Apnil 2023 16 20uly, 2023, M/s GOC liay processed 132413 MT, M/s DOC has

processed 1480610 MT and M/fs AABARSI B processed appeox. 200189 MT of waste from 1= April

o
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023 to 20%)uly, 2023 M/s Zigma has processed 8122 MT 1ill 20%uly, 2023. EE-SHM informed that
the raad near LTP has heen repaired using the CAD retrioved the site itsolf

The chairpersen dirscied that the processing of the bals nee legacy waste must be expedited se a5 1o
achieve the target of pracessing of entire lepacy waste up te November 2023, The fresh waste must he
thampied separately on the 2.5 Acre land and it should not keep accumelating on the aliler dumps. It iz
the respansibilicy of M5 Ecogreen 1o ensure that wasie I5 processed ot the Secondary Pracessing sites
and only 20-25% nan recoverable, nor recyclable waste should be dumped at the Bandhwar| sire.

[t was informed hy the EE-SBM that dronc survey report has been received. The Cha irperson directed
{0 analyze the report and a manth ¥ survey of the site chould be conducted to monitor the propress of
the processing wark being dane,

it was informed by the EE-SBM that a 10% deduction is being made on the payment of all processing
igencies far the day n achicving the targets,

1. Refused Derived Fuel:

it was informed by the 1E-SAM that the agencies are disposing off RDE 2t the: Delhi sites, The
Chairperson discussed thar disposal of ROF is a hip challenpe and must be done as per the norms and
Euidelines and we need to be vigilant of where the spencies are disposing their RDF. It was directed
that JC-SBM should visit the Delhi sites where the RDF is being disposed off. mest the counter-part
officials about the disposal and verify that the disposal is being done as per the narms,

It was also directed that all vehicles tarrying RDF must be Gpg enahled, their tracking details must be
pravided to GIS lab for analysis. EE-SBM has to ensure that no payment is made to any agency without
adequate verification of GPS data. There is no scope of lavity in the GPS conditions for payments. As
per the terms and conditions of the work order, GPS enabling and tracking is mandatoery and it rmoust
b fallowed for payments to agencies. The nule applies to all vendors engaged by the MCG.

The Chalrperson direct to research if RDF generated at Bandhwari site could be utilized by the NHAI
I road construction purposes as per the specifications,

4. Leachate Manaperment:

It wag informed by AE-SBM, MCG that the existing DTHO and LTE of Ecogreen are not lunctioning
singe 3 weeks. The situation of leachate is also warsening due to the ongoing monsoon, M /s Ecagreen
fhas been directed multiple imes to increase the rapacity of leachate treatment as required for the site,
but it hias taken no additinnal measure for the same, moreover the existing set up of DTRO and LTP is
abso halted by it in this month, M/s Ecogeen subumitted that thera is some electriclty issue, 5o the
DTRDs and LTP are not operational, However wis refuted by the JC-SBM as all ather processing
work by other agencies are being carried out and there 5 no electricity ssue at the site. The

el _
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Lhairperson directed that these unsubstantia

A notice mast be se

ted excuses by the Concessiunaire are not acceptable and
rved 10 M /s Ecogreen for its Gilure to manape leachate that is generated at the site,
as per the obligations of Concession Agreement. Also the cost being borne hy MCG for the leachate
disposal through tractors te STP site must be decucted fram the concessionaire hills.

1D was directed that power consumplion data of the site could ke analyzed to assess the working of
UTRO and LTP of the Concessionaire.

it was informed that a temporary catchment drain has been developed along the village road. The
wark for permanent drain eould stare anly afler the clearing of village road.

5. Waste to Energy Plant:

It was informed by the Consultant-WTE that M /s Ecogreen has not submitted the financial ¢closure
Report despite repeated instruction and varied notices served ta it The Chairperson discussed that the
Concessionaire had to submit the financial closure report within 180 days of signing the agrecment;
howewver it has failed to provide the reports despite 6 years of the agreement signing. Accondingly,
Mys. Ecogrean is hereby directed to submit the copies of financial closure immediately.

M/s Ecopreen representative informed that it will be submitting the lnancial clesure report in the
next 7 ta 10 days, positively.

The Consultant WE submitted that a sketchy schedule of activities has been developed but there has
been no progress on the work despite a detailed discussion with the M/s Ecogreen to start out the
WILE work. M/ Ecogrean has been explicitly informed that they could start the work to establish the
LSMWY Flant as per the oripinal plan and approvals, However, instead of starting the worlk, M/s
Ecogreen is indulging in multiple delaying tactics. There are no concrete steps being taken by it.
highly doubted that it intends to start the work on WAE plant censtruction and operation,

It weas directed by the Chairperson that a notice should he issued o the M/S Froeruen
Failure to submit Financial Closure report and its complacent stale

Itis

regarding its

and delaying mctics for starting the
work for establishment of the WLE Plant.

Following action points and direetions were issued duri g thie meeting:-

“Avenida Action Points Responsibility

MOF Work Tor the development of fresh waste sites at the Pall, Mujheds, |C, MCF

Pratapgarh, Riwajpur must expedite and fresh waste dumping at these sites
to e dnitiated by W.08.2023

'M:mp, wills llalv oW #ll_r.:s. |-r:ru-.-.'.~.-im:_ﬁcllltiu
in the MCF Jurisdiction to e sy trialy 10200
il sites

S anid MREs should be developed | 1€ MCF
Vo waste reaches the e [ravint i
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fRacility ang MRFs. vt al Secondary Collection Points, Process| ng
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[C-5BM. Mg :
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| Z S ensure quality rrocess - of the T
'I'Il.'l"rc'lrw.*::n-!; facilitles and MRF n Mg ol the fre

Wi sh waste a
b0 the Landfil] sie, ~0 it only 10-20% waste |

§ transported

M/ Ecopreen

:.cg:r;.' Submiy SEENCY wWise reports pn
5

IC-SEM, MCG

sheuL it ; daily, weekly and monthly hasis for
. s5ing FE2CY waste & Feport of Perally imposition also 1o be
Subnl_tl;tc'd and notice tn Ecogreen 1o deposit the cost af work done of MCG a1
R Rigk & Cost ol the Ecooresn

EE-SEM, MG

To frame an estimate for village road elearin 2 through [CBs and take fur her
Recessary acllon 1o Bxpedite the work

_—

EE-SEM, MCG

A drone SUNVEY must be con
| — . Processing work at the gite,

el

Leachate | [5sye notice to the M/S

ducted every month iy monitor the progress of

EE-SBM, McCG

Ecagreen for nun-apuf:mnal DTROs at the landfill

site, hampering the leachate Maragement, citing its obligations and

EE-SBM, MCo

It was directed that HwEr tonsumption data of the site o

assess the working of DTRO and LTp of the Concessions

sampling checked by the Pollution Contral Roard
L a2ssessment of leachate treatment,

oild be analyzed 1o
ire. Get the random
to for qualitative

EE-SBM, MCG

Issue notices to the agencies if they fzil to pick up leachate through the

tankers as per the Largel.

EE-SBM, MCG

Cost being borne by MCG for the leachate disposal through tractors to STP
gite must be deducted from the co negssionaire bills,

EE-SBM, MCG

Logsheet must be maintained by the M/s Ecogeeen ar al] sites, lrangfer
stations, MRFs, Processing facilitiss and for DTRO and LTp operations,

M/s Ecogreen

RDF Visit the Delhi sites where the RDF is being disposed off meel the counter-

part officials about the disposal and verify that the disposal js being done as
per the norms.

JC-5BM, McG

It meast be mandated thar every vehicle enpaged in the tra asport work te and
frum the Landfill site should be GPS enabled. No bill refated to the site will be
processed without GPS enabled vehicles and tracking details provided to
MCE, Get the GFS tracking analyzed by the GIS Lab

EE-5BM, MCG

To resedrch if BOF generated at Bandbwari site could he wtilized by the NHAI
in road coRstruction purposes as per the specifications.

Consultant-585]

anabyee the wurk done by variops pracessing agencies, based on the
pertormance, the extension of work of goud performing agencies coull be
coisldered

EE-SBM, MCG
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|I WTE liswe notice to the M/s Ecoprieen for the clearing of Site Tor Wasts .[u.[.-frmrmr jEEaN, MG

Flait sitp by removing the tros
F nmelz orany ath ; : ) F
s ahlizations. ¥ ather hindrance if exist any citing

Submit lhﬂm;ﬂ Closura report within one woek Ni7s Ecopreen
Wi To cmpanel the processing apengies for DWGs, Sh. Sahil -I'Fupt_n. J;‘i.s,__rifE-SH}_hl. X Tar

Commissioner MCM has been given assignment, JC SBM ta spegk to Sh Sahil

Gu.p!a' 1AS, Commissioner MCM and also advertise in the newspapers for both
MLG and MM,

It was r?ir[h:tfd that the Audit of all BWG must be done whether these are | JC-58M, MCG
processing thelr waste at the site and what facility have they developed for
the same. I was decided that the Human Matrle Team weuld ba conducting
thiz audit work.

The meeting ended with vate of thanks to the Chair and all the partielpants,

Joint Commissioner-SBM,

for Additional Commissioner-l,
Municipal Corporatien,
Gurugram

< £ 02
EndstNo.  |C-SBM/MCG/2023f DB pated; % 1031 2023
A capy of the abovo is forwarded to the following for information and necessary action

lease.

Additional Commissioner-1, Municipal Corporation, Gurigram.
lodnt Commissioners, Municipal Corporation, Faridabad.

Al Joint Commissioners, Municipal Carporatlon, Guragran,
Superintending Engineer.Mun icipal Corporaiion, Gurugram.
FE-SBM/AE-SBM, Municipal Corporaticn, GUrigram.

& Consultani-SBM, Municipal Corparation, Gurugram,

ir 3 Conenliant-WTE Municipal Corporation, Gurugram.

H

g

F
1
2
3,
4
5

Consultant-55C, Municipal Corporation, Gurugram.
: PRO, Municipal Corporation, Gurugram.
10, PA toCommissioner, Municipal Corpord tion, Gurugram.
11, Representative, M/s Evogreen. Pyt L4 d,

o
Joint€omimissioner-SBM,
Jor Additional Commissioner-l,
Municipal Corporation,
Glrgram
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Anpexure-A

List ol participants who attended of the review mecting regarding decisions made by the Cnmmiml':
constituted in OA No, 172 of 2021 titled as Poonam Yadav Vs M/s. Ecogreen Energy PYL Lid. 80T, h-i:H
under the Chairmanship of Commissioner, Municipal Corporation, Gurupram on 21.07.2023 at 11:00 A
in the Conference Hall, 3% Floor, GMDPA, Gurugram,

5. No Mame of Participanis Designation =
1. th. Amardeap Ad. CMC, MCE
2 Smit. Shikha |G, MCF
A Sh. Pradeep Kumar JE-MCG =
4. | sh.Vishal Garg EE-SBM, MCG
5. | Sh.RK Mangia AE-5BM, MCG
6. | Sh.Sarjest |E-5EM, MEG t
7. | 5h.0.P. Goel Consultant - Engincering & SBM, MCG
8| Sh.Sharad Bhatnagar | Consultant-WiE, MCG
| 9. | 5h.RE Rohilla FRD, MCG
10. | Dr. Anita Consultant, MCG
11. | Sh. Manpreet Singh MIS Stalf, MCG
| 12. | Sh. Sumit Representative, My's Ecogreen

= o= B el e pdemE e e
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Minuntes of the review meeling regartling decisinns made by the Committen constituted in
OA No. 172 of 2021 titled as Paonam Vadav Vs M /5. Beogrecn Energy P Lad. & Ors. held
under the  Chalrmanship of Commissioner, mMunicipal Corparation, Gurugram . o
74.08.2023 at 12:00 noon in the Municipal Corparation, GUragram.

LIST OF PARTICIFANTS ATTACHED IN ANNEXURE - A7

The chairperson welcomed all the participants.

Me session commenced as the chairperson hightightad the groals of the meelink, ““dtﬁm'{mg
MEG's dedication o promptly resnfve cincerns i accordlance with the dirertives of the Hor'hle
NGT [Mational Green Tribunal). The segquence of topics was introduced inan argganized manner.
with each participant providing msights into their individual advancements, all of """mf_h -
communicated to the chaiperson. Stressing the importance of distinet ownership and
responsibility, the chairperson reassuf ed particlpants that any lapses in Fullilling assigned
duties woold be met with suitable measures. Here's detailed pverview of each item on the
agenda, encompassing the conclusions reached and instructions dispensed:

1. Fresh Waste Processing:

|C-SBM was directed 1o take an update regarding development of more Fresh Whaste sites al
Pali, Mujhedi, Riwazpur and Pratapgarh in the Municipal Corporation Facidabad.

The Chairperson issued o directive stating that both the Concessinnaire agreement and the
WM Rules of 2016 mandate the establishment of processing facilities tn mintmize waste hefore
its transfer to the landfill. Hence, It is imperative to develup new waste processing lacilities
alongside the disposal site, which should serve as exemplary Material Recovery Facilities
[MRFs]. The primary ohjective must be Lo process waste exlensively prior o s (ransparation
1o the landfill, aiming to limit salid waste at the site to only 10-20% eventually.

According to information provided by the EE-5BM, M /s Ecopreen continued 1o deposil [resh
waste at the older site until 05.07.2023, despite having 2.5 acres of designated land for this
purpos: {although there was briel dumping in April 2023). The Chairpersan stressed the
necessity of confining fresh waste disposal solely to the allotted Z.5 eres, Simultancousty, the
Chairperson emphasized the urgency of axpediting Bio-mining and Bio-remadintion activities ot
the old site 1o reclaim the land.

Furthermore, M /5 Ecogreen has not established any processing facilities functioning as Material
Recovery Facilities, leading MCG 1o acquire additicnal trornmets at the expense of M/s Ecogreen
to facilitate waste processing. As for the acquisition status of the two addibonal Lromumels, the
matter is currently in progress.

The |C-58M reported that the routine aperations of the Concesslonaire, including doorlo-door
collection, clearing secendary collection points, MRF centers, and Iresh waste processing
facilities, have been unsatisfactory, resulting in numearous mmplaints Frorm variows sourees, In
response, Lthe Chairperson directed that MCG would allocate its resourves to munaq.-,::- Uhe
silzation, with the Concessionaire bearing the associated risks and costs. Secowlary points
would be cleaned at the carliest. EE-SBM informed that temders have been opevied for
deployment of vehicles for transporling waste from the secondary collection paints o the
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Handbrwari Landfill site. It was directed that the process must be completed In a timely manner,

ﬂ.“ﬂ'!f'lﬂl'i;nl'mﬂ mechanism should be developed to ensure regular monitoring to the work once
dllnthead.

It was directed that tendering process for Primary Waste Collection should be started and
tender should be Noated. The MCG should be ready ta manage any unpredictable circumstances
should they arise because of the mismanagement and Failure of the Concessionalre.

Regarding the 100 acre land acquisition at the Sohna site, the land lles in thie Ujina village in
Muh District. It was informed by the [C-SEM that he has visited the site and submitted his report
Along with the Pros and Cons related to the accessibility to this site, The Chairperson directed
that if there are mo Issues and obijections from relevant sellers and stalieholders, the land should
be purchased [ acquired at the earliest as per the state Government policy as it could serve

multiple purposes for the Solid Waste Managemeant for future requirement for MCG & MC
Sohana.

2. Legacy Waste:

As on 30042023, e balance legacy waste was 27.20 lacs MT at the Bandhwari Landfll site.
From 1st May 2023 to till date [24.08.2023) total 6.14 lacs MTofl legacy waste has Leen
processed and 180829MT [resh waste has been dumped wef 15t May 2023 1o tll date thus
halance 21,26 lacs MT legacy waste ts wo be processed by November 2023,

It was submitted by the AE-58M that Mfs Bhumi Green has processed approx. 281472 MT of
legacy vwaste from 180 April 2023 to 24thAugust, Z023. M /s GOC has processed 132413 MT, M5
DM has processed 157154 MT and M5 AADARSH has processed approx. 201189 MT ol waste
from 15t April 2023 to 2Mhjuly, 2023, M5 Zigma has processed 190338T till 200hJuly, 2023.
EE-5BM informed that the road sear LTP has been repaired using the CED retreved the sile
itsell,

The chairperson directed that the processing of the balance legacy waste must beexpedited so
as 1o achieve the target of processing of entire legacy waste wup to November 2023 The frosh
waste must be dumped separately on the 2.5 Acre land and il should not keep accumulating an
the alder dumps. It is the responsibility of Mj/s Ecopreen ta ensure that waste ix processed at
the Secondary Processing sites and only 20-25% non recoverable, nor recyielable waste should
e dumped at the Bandhaari zite.

[t was informed by the EE-S5BM that drone sursey report has been received. The Chairperson
directed to analyze the report and 8 monthly survey of the site should be conducted to manitor
the progress of the pracessing work being done.

It was informed by the EE-SBM that a 10% deduction is being made on the payment of all
processing agencies for the delay in achieving the targets.



le

811

3. Refused Derived Fiiel:

The Chairpersan discussed that dispasal of RUF is a big challange and must he

norms and guidelines and we need 1o be vipilan
. iant of where the ape
It was directed 1C-5BM should h ane 1

meet the counter-part officials
=1 the norms

done ag per the
meles are disposing thelr RDFE,
Visit the Delhi sites where the RDF |5 being disposed off,

about the disposal and verlly that the disposal is being done as

It was also divected that all vehiclos carrying ROF must be GPS cnabled, their tracking details
must be provided to GIS 1ab far analysis. EE-SBM lias to ensure that no payment |s maatle o any
ARERCY without adequate verification of GPS data. Thers s no sco pe af laxity in the GPS
conditions lor payments. As per the terms and conditions of the work erder, GPS enabling and
tracking is mandatory and it must be lollerwed for payments 1o agencies, The rule applies to all
vendors engaged by the MCG.

4. Leachate Management;

It was informed by AE-SBM. MCG that the existing OTRO and LTP of Ecopreen are nit
functioning since 3 weeks. The <itustion of leachate is alsn worsening due to the ongoing

monsoon. M/s Ecogreen has heen directed multiple times to increase the capacity of leachate
treatmest as peguired for the site, but it has taken no additional measure for the same,
moreover the existing set up of DTRO and LTP is alsno halted hy it in this month, M/s Ecopeen
submitied that there is some electricity Ssue, so the DTROs and LTP are nat nperational
However It was refuted by the [C-SBM as all other processing work by ather agencies are baing
carcied out and there is no electricity issue at the site. The Chairperson directed that these
unsubstantiated excoses by the Concessionaire are nat acceptable and o notice must be served
ta M/s Ecogreen for its failure to manage leachate that is generated at the site, as per the
obligations of Concession Agreement. Also the cost being borne by MCG for the leachate
dizposal through tractors to STP site must be deducted from the concessionalre bills.

It waz directed that power consumption data of the site could be anal

yxed to assess the warking
of TR0 and LTP of the Concassionalps,

It weas infurmed that a temporary catchment drain has been developed along the village road.
The work for permanent drain could start unly after the cleari ng al village road.

5. Waste to Energy Plant:

It was Informed by the Consultant-WTE that Financial Closure has already been recaived
fromM /s Ecogreen but the same would be serutinized by the team of consultants and a repart
will be submitted o |C SBEM.The matter was discussed in detail in this meeting and more
clarification needed to be submitted to )T 5BM by the consultants,
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Following action points and divections were Essued dueing ie seeting:-
|

g

Action Polnts Responsiblity
WCE Wotk Ior Lhe develspment of fresh waste sites al the Pali, Mujbedl, Pratapgorh, | 1€, #44]
Riwajpur must cxpedite and JC-5AM must take status rergeened Teovem §hur BACE
Along with the new sites, processing [aclities and MAF should be developed in -+ | 1€, MEF
the MCF jurisdiction 1o ensure only 10-20% wasie reaches the el point in
larcill sites
Fresh l Tender process for collection of primary waste should be stariod FI-Sin, MCG
Waste
| Installation of CETY tameras at all Secendary Collection Points, Frocessing facility | 1C-58M, MCS
ant MHFs
Tender prc:cqss for transpertalion from Lecondary colfection povint st be FE-SHM, MEG
expedited i
Maomnitoring mechanism for waste coliection through tendering to be developed JC-5BM, MCG
Lagacy Submil agency wise repoarts on daily, weekly and monthly basis for processing of | EE-SBM, MCG
Waste legacy waste & report of penalty Imposition alse to be submitted and motice to
Ecoprean todepasit the cost of work done of BACGE at the Rlsk & Cost of the
ECDgresn
To frame anestimate for village road clearng through JCBs and take further EE-3BM, MG
necessary action to expedite the wark.
3’ & drone survey must be conducted gvery month to monitor the progress of EE-5BM, MICG
prodessing work at the sita.
Leachate | Issue notice tothe M/S Ecogreen for mnﬁﬁnﬁgﬁ‘l‘ﬁﬁ; at the landfill E_itE_. EE'-'.';E-'M, MEG

hampenng the leachate Management, citing its ebligations and emironmental
consequengas of paor leachate management.

it was directed that power consumption data of the site could be anal-,-z-erlﬁ

must be deducted from the cencessionalre bills.

EE-SBM, MCG
assess the working of OTAO amd LTR of the Concessionaire. Get the random
spmpling checked by the Polluticn Control Board to for qualitative assessment of
leachate breatmeant.
tssue notices to the agancies i they fail to pick up leachate thraugh the tankers EE-SBM, MCG
a5 per the target,
Cost being borne by MOG for the leachate dlsposal through tractors to STP site | EE-SBM, MCG
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"":':‘:?'hfiT it be mamtaned by the M/s feopreen at all-sies, translers stations, tAds F cripeeen
WRFs Provessimg Bacdgies and foe DTRO and 170 operalinns

RDF Vit the Dell wites whers the RDF bewg disposed off, meet the counterpart L ICSERA, AT

nihc@le about the diepsssl and verily that the disposal is hicing done a5 per the
MO RE

1L st be mandaied that every vahntle enpaged in the transport waork ta and EE-SEM, MICG
from the Landlill ste should be GPFS enabled N bill welated to the sie il be

procested without GFS enabled vehicles and tracking details provided to MMCG.

et the GFS Tracking analvzed by 1he GIS Lab

WTE Izeue nobice to the M/s Ecopreen for the clearing of gite For Waste to Ensrgy Flant -JEZ"-_'EM hAC

site by remowing the trommels ar any other hindrance i exist amy citing ils
obiigations

 Bnalvas snd reponting aboul the subrmitted Tnaneial Closure repoart from the | Consultant-WIE
Eragreen

The meeting ended with vote of thanls to the Chalr and all the participants.

ﬁil:TnEr-'SEfli.
DIer,

#l Corporation,
Gurugram.
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List of participants who attended the review mecting regarding decisions made by the
Commitice canstituted i

: 1 DA No. 172 of 2021 titled as Peonam Yadav Vs M/s. Ecogreen
Energy Pwi. Lid.

& Ors. held under the Chalrmanship of Commissioner, Municipal -
Corporation, Gurugram on 24082023 at 12:00 noon in the Municipal Corporation,

Gurugram.
5 No. | Name of Participants Designation

e S R o o oMY
i sh. Pradeep Kumar JC-MEG .
2. |ShVishalGarg EE-SBM, MCE

| 4 | 5h. 0. P. Gogl Consultant - Engineering & SHH!. MCG
4. Sh. Sharad leﬂlnapla-r Consultant-WLE, MCG
3 sh Vijay Garg i Finance Consultant, MCG
6. | Sh, Sunll Gocl Accounts Officer, MCG
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Minutas of the review meeting regarding decisions made by the Committes constilutedin
0A No. 172 of 2021 titled as Poonam Yadav Vs M /s, Ecogreen Energy Pvt. Led. & Ors. held
under the Chairmanship of Additional Commissiener, Municipal Corporation, Gurugram
on Q6092023 at 04:00 PM in the Conference Hall, Municipal Corporation, Gurigrarn,

LIST OF PARTICIPANTS ATTACHED IN ANNEXURE - "A"

The chairperson welcomed all the: participants.

The meeating commenced with the chairperson sutlining the meeting's abjectives, emphasizing
MCG's commitment to prompily address issues in line with the directives of the Han'hle NGT
[Matipnal Green Tribunal). The apenda items were ntreduced svstematically, and each
participant shared their progress updates, which were relayed 1o the chairperson. Emphasizing
the significance of clear ewnership and responsibility, the chairperson assured participants that
any failure to fulfill assigned tasks would resull in agpropriate actions. Betow, you'll Tind &
comprehensive summary of each apenda iten, inchuling the butcomes and instructions
provid e

1. FreshWaste Fm:essﬁng:

|C-588 was directed to take an update regarding development of mare Fresh Wiste sites al
Fall, Mughedi, Riwszpur and Praapgark in the Munlcipal Corporation Faridabad.

The Chairperson lssued a directive stating that both the Concessionaire agreement and the
SWM Rules of 2016 mandate the establishment of processing facilities o minimize waste before
ite transfer to the landfIl Henca, it is imperative to develop new waste processing facilities
alongside the disposal site,

hecording to information provided by the EE-SBM, M/s Ecogrean has been dumping the fresh
waste at the 2.5 acre land and it has almost been covered with fresh waste It was discussed that
that huge amount of waste 1 being dumped on the gite without due processing before the final
disposal at the site. Whereas, the primary objective must be 10 process the waste extensively
Arar toits transporation to the landfill The aim should be w limit solid waste at the site to
anly 10-20% eventually, Simultansously, the Chairperson smphasized the urgeacy of expediting
Sigemining and Bia-remediation activitios at the old site Lo reclaim the land.

Furthermore, M7s Ecogroen has not setablished any processing facilities functioning as Material
Recovery Facilities, leading MCG Lo acquire additionzl trommels at the expense of M/s Ecogreen
Lo factlitate waste processing. A for the acquisition status of the two additional tremmels, EE-
SBM informed diat the matter iz currently In progress; It was directed that the t2nder must be
expedited, with technical approval and financial opening at the sarliest.

The file related e shifting of Ecogreen trommel to Badhahpur site ls panding at the AE-SBM
level, [t must be expedived and shilting needs to he donz within a week

The JC-5BM reported that the routing operations of the Concessionaire, including door-to-doar
collection, clearing secondsry coliection points, MEF centers. and fresh wasie processing

- al Cogpeissions
'b‘ﬂt:L .,a,,31 Egrmrmﬁnn
rigram
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facilities, have been unsatisfactory, resulting in numerous complaints from various sources. o
raspanse; the Chairpersen directed that MCG would allocate its resources to manage the
sititation, with the Concessionaire bearing the associated risks and costs. Secondary points
would be cleaned at the earliest. EE-SEM informed thal tenders have been opengd for
deplovment of vehigles for wansporting waste from the secondary collection points to the
Bandhwarl Landfill size, [t was direcled that the process must be completed in a timely manner.

A monkaring mechznism should be developed to ensure regular monltaring o the work once
allotred.

Regarding the status of CCTV installation at the Secondary Collection Points and processing

sives, |1 owas informed by the JC <SBM that the [le is under process and has been sent to the
Aceounts Branch:

It was directed that tandering process for Primary Waste Collection should be started and
bender should ke Ranted, Tha MCG shatld be ready o mbanage any unpredictable cirtomstances
=hould they arise becowse of the mismanagement and failure of the Concessionaire

Regarding the 100 acre land acquisition at the Sohna site, the land lics in the Ujina willags (n
Muh District. it was informed by JC-5BM that the the report is stili awaited from the DRO,

Lepacy Waste!

As on 30.04.2023, the balance legacy waste was 27.20 lacs MT at the Bandbwari Landfi] sice.
From 1st May 2023 to tll date [06.09.2023] towal 614 facs MT of legacy waste has been
vrocessed and 1BGB2ZIMT fresh waste has been dumped weef 15t May 2023 to till date thus
halance 21.28 lacs MT legacy waste is Lo be processed by Novemier 2023

It was suhmitted by the EE-SBM that MJs Bhumi Green hag processed approx., ZB3472 WIT af
legacy waste from Lst April 2023 to D6.09.2023, M/s GCC has processed 132413 MT, and M /s
DCE las processed 162747 MT af waste from 1st April 2023 to 06092023, M/s Tigma has
nrocessed 20337 MT il 06.02.2023, EE-SBM informed that the road near LTP has been
repalred using the C&D retrieved the site ireelf,

The chairperson divected that the processing of the balance legacy waste must beexpedited so
as Lo achieva the target of processing of entire legacy waste up to November 2023, The Iresh
waste must be dumped separaraly an the 3.5 Acre land and it should nob kecp accumulating on
the alder dumps. It is the responsibility of M /s Ecogreen ta ensure that waste is processed at

the Secondary Processing sites and only 20-25% non recoverable, nor re cyclable wacte shovld
ba dumped at the Bas dhweari sie.

I was mformed by EE-58M rthat 03 tenders for 08 Lac MT wasta proacessing have to be recalled
azain. AE-5B8M would be Noating the tenders tocay.

It was informed that the report about weigh bridge calibration from 1T Guwahabi has been
paepived, |t states that 811 installed weigh bridges are caliberated. It was directed thal one mare
crass check could be done from a certified weigh bridge.
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It vwas anformed by the EE-3BM thal drone survey report has been recelved. The Chalrpersan
tirected 10 analyze the report and a mosthly survey of the site shoutd be conducted to monizor
the progress of the processing work belng done,

Regardimz the status of clearing of the village road, it was discussed that the new processing as
per the 05 MT tenders would be started at the village road side. Also M5 Tigma Global is

planning to install anather trommels at the village road side and they will process the villags
road waste as wall,

[1 was informed by the EE-5BM that a 1084 deduction is being made on the paymient of all
processing agenclies for the delay in achieving the targets.

The current incidents of e owthreak at the landfl] site on 03092023 and 02092023 weare
discussed, Consuitant WTE informed that the fire incidents usually take place when the wasig is
dumped in haphazird manner without proper compaction while dumping. [t leads to creation
of air or miethane pockets wiilch result In fire outbieaks during high tsmperatures, Proper
waste management including vents, slide curs in the wasie, metlane gas detection and adequiie
compacting may help to minimize the incidents of fire at the site, JC-58M informed thar o fire
mitizatlon plan would be soughl from the Consultant and we may procecd accordingly. It was
suggested by the SE, MCG thar DLF fire station ks 1he nearest 10 the landfill site, a letter may be
vrritten ba them to provide immediate assistance in case of any fire a1 the landfll site.

2, Rehmsed Derived Fuel:

The Chalrpersan discussed that dispesal of ROF i a big challenge and must be done as per the
norms and puidelines and we need to be vigilant of where the agencies are disposing their RDF.
The Commitiee constituted for assessment of quantity of RDF lying at present on the site
sibmitted its report, [C-S5BM submitted tiat Lthere is no balance ROF lying at the SLF site axcapt
the RO of agencies curvently working in processing of legacy waste,

It was submitted that the reports from varlous cammittees formed for RDF dispesal sites is still
gwatted excepl committee for JBM Murthal 1t wae direried o send a reminder (o ail
committess and colléct the reports from all committees in one week,

It was also directed that all vehicles carrying RDF mist be GPS enabled, their tracking details
must be provided to G15 lab for analysis. EE-SBM has to ensure that no payment is made te any
agency without adequate verilication of GPS data, Thers is no scope of laxity in the GPS
canditlons for payments. As per the terms and conditions of the work order, GPS enabling and
tracking is mandatory and it must be followed for paymenis to agencies. The ruleapplies o all
venrdors engaged by the MCG,

3, Leachate Management:

It was informed by AE-SBM, MCG that the existing DTRD and LT of Ecogreen are not
functiouing sinee 6 weeks. The situation of leachale is also warsening dus o the cngoing
monsaon, Huge pond.is formed around the site which is filled with leachate ad manston water
which will require approximately 100-120 tanikers to Il [vall M /s Ecogreen has been directed
multiple fimes to increass the capacity of leachate treatment a8 required lor thie site, bul {1 has
taken no additional measure for the same, moreover the existing set up of OTRC and LT (3 also

M
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haltad by it since 3 months, The Chairperson directed that these unsubstantiated excuses by the
Cantessionaive are not acceptable and & notice must be servad to M /s Ecogreen lor its Bilure to
manage teachate that |s generated at the site, as per the obligations of LConcession Agreement.
Alsg the cost being barne by MCG for the leachate dispasal through tractors to STP site must be
deducted fran the concessionaire bills.

I wag discussed that the quanlity of lerchate lifted by various agencies must be assessed and 2
meating should be convened wilh all agencles to lift the remaining leachate as per their target,
A advanea shart term tender must be Moated to 1l the huge collection of leachate. 1t was also
directed that the papment to all agencies must be made faking in all the observations and
directiong as raised by worthy CMC in the M/s GCC payment file

I was informed thal a Leinparary Ccal rivameE ikl dirain has been E|-:'."'-'E|!I-|'.|Ed rlIl:Irtg 1he '-'i||?|gr' T,
The wark for permanent deato could siart only after the clearing ol village road

4. Waste to Energy Plant:

It was informed by the Consultant-WTE that Financial Closure has already been received from
M /< Ecogreen but the same would be scrutinized by the team of consultanis and & report will e
subinitted to JC SBM. The matter was discussed in detall in this meeting,

Regarding the commiencement of work ai the site, the trammel, ROF, DT RO of Ecogreen has not
vet heen shifted. Twa sign boards have been erected at the site and no real worlks has started, It
weae dipected b igsue 3 notice far clearing the site to Ecagrean.

THe WTE consultant submitted thar the Calorific Value analysiz of RDF dane by the 1T reports
tha MCH vabue which 15 below the igeal NCB, The qualuy of processing musl be improved,

Folldwing action points and directlons were issued during the meeting:-

i .ﬂ,g:gr«ada Action Points Respansibility
MCF SAlarh far the development of Fresh waste sites at the Pali, Mujhedy, Pratapgarn, | JC, MCF
Riwajpur must expedite 2rd JC-SBM must take status report fram the MCF.
Along with the new sites, protessing faciities and MRFS sheulld be dE\IEIGFIEd. i JC.. MCF
the MCF jurisdiction o ensure onby 10-20% waste reaches the end point i
lamdfill stes
fresh Fencer ;.:Ir-ul:ME for collection of primary waste should be started EE-5BM, MOGE o
Waste

_| expedited

Installation of CCTY cameras at &l tpcondany Lollection Points, Processing facility | 1C-5BM, MCG
and MRFs.

Tender process for transpartation from Secondary collection point miust be EE-SBM, MCG

Technical appreval and fimancial apening need to be expedited. EE-5BM, MCG
IE
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| i Filie for shifting of Ecogrean trommel fram site to Badshahpur must be expedited.

AESBM, MG

| Manitoring mechanism for waste collection (hrough tendering 1o be developed

IC-5BM, KICG

Legacy Suttmit agency wise reports on daily, weekly and monthly basis for processing of [ FE-5B8, MLG
Waste legacy waste & repart of penally imposition alse te be submitted and notice to
foagreen todeposit the cost of work done of MCG at the Risk & Cost of the
ECORIEEn |
|_ & Toframe zn estimate for willapa road clearire through JCBs and take further EE-SBM. MCG 1
| necessany action to expedite the work.
| i '.-"..'Eigl'u-i.:r:"i'dg:: r.éplui}r.i.;?un need to be cross checked froma certified agency EE-SEM, MTG _f
I_ - Work order Tor deanes sugwey fos next 6 cycles neetd to be issued EE-SBM, MICS

File For hiring PRI snd transactional advisor need to be expadited

EE-SEM, MCG

EESBM to check (Fan alder proposal file for wall construction can be used fer EE-3BM, MLG _|r
construction ol the wall towards the village N |
Fire mitigation plan 1o be devercped through the consultam | 1C-588, MG |
|
| Notice to Ecagreen far failure n management of fire incidents | c-saEna
e = = fntis
. "Latker to the DLF fire station for providing immediate asistance in case of fire ! EE-SBM, MCG
| incdent at the landfill site I
Leachete | Get an assessment of how much quantity each agency has picked, Agencies must | EE-SBM, MCG
complete their Lerget forlzachate picking through tankers
Call 3 mesting of 2l azercies working for processing and leachate management | EE-58M, MCG
on Saterday 11:00 AM inthe Seclor 2 Gifice,
Advance short term tender sheuld be floated for urgent management of leachate | EE-5BM, MCG
{transport through tankers) g
i & weekly mesting with all agencies must be conducted to keep the pace of the EE-SEM, MCG
processing and lﬁ]lehtg__r_r[a__r'@gﬂn'mﬂt wiirk 1
Cost heing borna by MOS for the leachate disposal through tractors 1o STP site | EE-5EM, ML
rmutt be deducted trom the concessionaire hills,
Legsheel must be maintained by the Mfs Ecogreen ot all sites, transler skations, h/e Ecogreen
IMIRFE, Processing Facilities and for DTRO and LTH cperatinns, >,
= Warthy CMC has raised some abservaticns and issued gitections in the pa yment | EE-SB, MCG
Bile of b5 GOC, all those observations must be foliowed inall other payments to
| all agencies
I A notice must be issued 1o Ecograen for managemenit of lzachate at the sits CE-30n, MG
| RDF Repoets from all committees - formed for RDF {!|5|:I|:u..1| asszssment at varigus | EE-5BM, MCG
I plante outside the city must be compiled and submitied in 2 week. A Teminder to |
; | be went to &l the committees,
| | =

Heng Mo MCGIADCHE [dot3 ] T4

Addit

7 [ et 1 D

Ll
L MgTam

Dot ™= 5
o 0] 2023

HONET-

arporation



820 i

Report Tram the Ei;lr':ﬁittee rD;ﬁ:I-EﬂTfE;i%-Eﬁimﬂ'ﬂt af ROF quantity present atb | JC-56M
the Bandhirsrd fandfll site mnost be submitted

Ik miust be mandated that every vehicle 2ngaged in the fransport wark 1o and | EE-SBM, naCs 5
fram the Landfill ¢ite should be GPS enabled, Ma bill related to the site will be
procassed without GPS enabled vehicles and tracking details provided ba MACS.
Get the GPS tracking analyzed by the Gls Lab

Plastle waste shredding unit file need to expedite EE-5BA, MCG |

CWTE Issue notice to the W/ Ecogreen for the n;,iearlng- i:’:’EiiE’rEQ— Waste I;FE HE_I'ET_IE'.H.E JE-S5BM, MCG [
site by removing the trommels.or any other hindrance 1f exist any citing its
abligations.

b J | Analysis and reporting abaut the submilled Fnancial Closure report fram the. | Consultant-WTE
Ecogreen.

. | |

The meeting ended with vote of thanks 1o the Chair and all the participams
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Report from the commitee formed for assessment of ROF quantily present ai | IC-58M
the Bandhwarl landfill site must be submitted.

tt st be mandated that every vehicle engaged in the transport work to and EE-S

EE-SEM, NALG
from the Landfill site should ba GPS enabled. Mo bill related to the site will be
processed without GPS enabled vehicles and tracking details provided Lo MCG,
et Lhe GRS (racking analyoed by the GI5 Lab
Plastic waste sh redding unit file need to expedite : EE-58M, MCG

Issuse rotice to the /s Ecogreen for the cleanng of site for Waste to Energy Plant | JC-5BM, MCG
ste by removing the trommels or any other hindrarce 7 exist any citing its
obligations.

Analysis and reporting about the submitted Financial Chastre report fram the

Consultant-WTE
Ecoaresn

Thi: mecting ended with vote of thanks to the Chair and all the participants.
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LESL ol perticipants sl gtlended e veviesw moeting regarding decistans made by Dhe
Commuitt e constituted in OA Mg 172 od 2021 Giled o5 Pocoam Yaday Vi M5 Eoogreen
Enerpy Pyt Lul & Ok beld under the Chalrmanship of Additional Commissioner,
Mupicipal Corpovation, Guragran gn 06.0%.2023 al 04:00 PM in the Conlerence Hall,
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SRl vikas Gupka, LAS
Cemmissioner & Secretary, Urban Local Bodies Department,
Govt, of Haryana.

Mrs. A Mona Sreenlvas, |1AS
Commizsioner, Municipal Corporation, Faridabad.

Shiil Mishant Yaday, 1AS
Deputy Commissionar, GUugranm,

Shri Pardeep Kumar, 1AS
Member Secretary, HSPCB

Shrivikram, IAS
Deputy Commissionar, Faridabad.

Sh. Gurnam Singh,

Regional Director,
Central Pollution Contral Board, Dalhi,

[3

Memo Mo. CMC/MCG/2023/=5 03 - Dated: 27 -0 - 3m3%

Minutes of the Meeting of the '"Oversight Committee, constituted in OA No. 172 of
2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &0rs. held under
the Chalrmanship of Sh. Sanjeev Kaushal, 1AS, Chief Secretary, Haryana, on 13th
October 2023 at 11.30AM in Main Committee Room, 4th Floar, Haryana Civil

Secretarlat; Chandigarh.

The meeting of the committee constituted as per the orders of the Hon'ble NGT in
OA No, 172 of 2021, was held under the Chalrmanship of Sh. Sanjeev Kaushal, 185,
Chief Secretary, Haryvana, on 13th Dctober 2073 &1 11.204M in Main Committae

Roorn, 4th Flogor, Haryana Civil Secretariat, Chandigarh,

Tha Minutes of the same are hereby sent 1o you for Infarmation and necessary action

please.

=263

COmmissioner,

Municipal Corporation,

GuUrugram.
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st Mo, CMEIMICG 2023 DS O Dated: 73 Y0 -2

# eapy of the above is jorwarded to Private Secretary to Worthy Chief Secrelary, Government of
Harvana for submitting the same befora Worthy Chief Sacretary, Government of Haryana,

Plead
Comimissioner,

runicipal Corporation,
Gurugram

Endst Mo, CMC/MEG/ 2023/ 755 BRALA Dated: 27}~ 1 0-2D LG
A copy of the aboveis forwarded to the following for infarmation and necessary action please.

¢ \fishal Bansal, Chief Engineer, Municipal Corporation, GUFLIEram.

“sh, laideep Kumar, HCS Secretary, Municipal Compo ration Faridabad.

DOr. Maresh Kumar, HCS, Joint Commissioner-3BR, Muricipal Corporation, Gurugram,
_©h, Ram Baby, Technical Expert, HSPCB.

_5h. Anil Kemar Bhardwa], Distrlct Attorney, Chiel Secretary, Government of Haryana.
&k Vikas Malik, Executive Engineer, Municipal Corporation, Gurugram.

_Sh. Wishal Garg, Assistant Engineer-580, Municipal Corporation, Gurugram,

%, Sh. Anil Mehta, Consultant-MCG, Municipal Corporation, Gurugrarm.

& Sh. 0.P, Goval, Consultant-Engg. and SBM, Municipal Corporation, Gurugram.

10, S, Sharad Bhatragar, Consultant-WeE, Municipal Corporation, Gurugram

11. PA to Commissioner, MCG for kind information of Lé. Commissioner, MCG.

!fﬂm missioner,

Municipal Corparation,
GUFIEREMm

Pd

L @ own g L
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#inutes of the mecting of the Oversight Committes constituted fn OA No. 172 of 2021 titled
as Poonam Yadav V8 Ms Ecogreen Energy Pvi Ltd. & Ors. held under the Chalrmmanship of
Sh. Sanjeev Kaughal, IAS, Chief Secretary, Haryana, on 13" October, Z0Z23 at 11.30 AM In
Main Committee Room, 4th Floor, Haryana Civil Secretariat, Chandigarh,

List of Participants is attached as Annexure-4

1.1 Useussion and Dellberaton on Intervention and directions by Hon'ble NGT

Commigsioner, MCG explained in brief, the directions issued by NGT on 30 [anuary 2023
alump with the action taken thereon. [t was informed that there are 05 major issues which need to
b snevitored in view of the directions of NGT: - (1) Processing of fresh waste atany other logatlon
ether than Bandhwari so that dumping of frésh waste could be stoppad:{t) Processing of legacy
waste (Approximately 32 Lar MT) in a time boond manner to complete the same by 30t
September 2023; (iii) Disposal of RDF;(iv) Proper treatment and disposal of Leachate; and (W) The
Han'ble Chairman desired to know the necessity ol setting up of WtE wheh the processing of fresh
waste 15 supposed to be decentralized for the entire guantity by MCG & MCF, Commissioner, MCG
syplained that waste processing and disposal of RDF is only a temporary arrangement and
eruction of “Waste (o Energy Flant® or any waste to compost/Bio-remediation 1s the need of the

henar B have o permanent solution for the disposal of waste fROF

Issues mentioned above were discussed asunder:

{1l Processing of Fresh Waste:

Commissioner, MCG briefec thiat Gurugram and Faridabad Is having processing capacity of
grocessing of fresh mix waste in a derentrafized manner to the tune of approx. 370 TFD and
appros. B8 TPD respectively through MCs/BWGs. MOCG is processing mix fresh waste at 05
locatlons, e, Rerfbagh, Badshapur, Carterpuri, Sector-44 & Darbaripur and segregated waste by
bulle Generators. The total waste heing Handel Is around 458 TPD from both cities where as the
peneration of fresh waste is 2200 TPD [approx.] from both the cities. Commissioner, MCG also
lirieled that moltiple notices have been conveyed to concessionalre 1o utilize these sites [or
processing of segregzated fresh waste In decentralized manner

Bath the Corporations have tried their level best to identify and process the fresh waste at
altetmative sttes but could not succeed due to large scale public protest.

Commtssioner, MOF Informed that site selected at Pall for fresh waste processing 15 under
Hitgalinh due to status quo to be maintained by both the parties as prdered by Hon'ble Supreme
Court vide its order dated 18.05.2023 SLP No. 3953 of 2023, 1t is further informed that the works
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&
for development of Mujhedl has been completed and For Pratapgarh and Riwazpur hawve bean
stopped dus to public protest. MCF has foated tender for waste to compost and it has been
duridad that MCF shall itsolf process waste In case of nun-performance of concessionaire in other
segrepated sites cluster.
Coinmissioner, MCG bas informed that the [resh waste dumping has been started after
develapment of 2.5 acres land at Bandhwari.

After detailed discussion, the following decisions were faleen:

3. Chairperson exprossed dissatisfaction OVer progress of waorks and fer not flling the
application n Hon'ble Suprame Court for vacation af statig quo by MCF.

b, Irwas directed 1o file an application for early hearing regarding vacation of status quo in
cLE No 9952 of 2023 within 15 days. Commissioner, MCF has been directed 1o fix the
responsinility of officer concerned to file the application at once and, il neerd be, an

Advocate of good rapute may also be hired for Bllin g the application.

g.  Chalrperson while expressing displeasure regarding pott progress of treaunent of waste in
docontralized manner and under wiilizatdon of sites by the concessionaire, directed the
Commisstoners [MCG & MCF) to finallze the plan within @ month for processing of total

fresh waste in decentralized manner aggressively in place of material recovery fBEoility.

4. Hoth the Corporations should mothate the Bullk Waste Generators (BWGe) to process the
fresh waste within thelr premises as per Solid Waste Managemient Rules, 2016 by making
strict enforcement and repular menitoring,  Time bound targer shall be fixed by both
corporations Lo increase 25 MT waste processing by BWOGs every month. Both the
Cammicsinners shall M the responsibility of officers concerned. The Commissioner, MCE

will infurm worthy Chiel Secretary about the tatal number of BWGS and thelr targel al

weagts processing within 3 days.

(il Processingof Legacy Waste

it was informed that sincere efforls are heing mate for treatment of legacy waste and
approx. T Lac MT legacy waste hag besn processed since May 10723, Mow, 2143 Lac MT legacy
waste plue fresh waste remains 1o be processed. Pressit capacity af legacy waste processing is
F000 TPD and MCG has re-invited 03 more tenders to process U5 Lac MY of legacy in each work,
Thus, the processing capacity will be increased to 12000 TRD by the end of Navember 2023 and
itent will be te process the entine legacy waste by April 2024, The disposal of fractions is behg
monitored resularly and GPS enabled vehicles are belng vsed for dispasal of afl fractions anil

lincedd with GMDA control room ta menitor on real fime hasis and payment {5 {inked 1o that
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Afrer detailed discussion, the following declislons were taloen:

a. It was directed that both the Commissioners [Commissioner MLG and Commissioner
Farldabad) to give specific timeline to increase the capacity for processing and the same
hall ba strictly adhered to. More agences may be engagad at the earliest aber following

due process and fix tha responsibility ol agencies [ nfficers, il target are not met,

b, Chairperson desired that the antire legacy waste may be processed by April 2024 positively

andl depute competent officers Far this purpose to get the des) red results,

{iif} Leachate Management

1t was {nformed that at present generation af the leachate is about 450 KLI only and the
aaine i€ being treated. Leachate is stored in ponds is being disposed off through tankers to 5TPS
Gurugram which is being monitared by HSPCB, The Commissioner, MO informed that thees is o0
wvies (low of leachate and leachate drain at site has heen consiructed.

Thistriet Attornzy €S informed that recently an application has baen fiied hafore NGT about
leakage of Leachate in Forvest area endangering wildlife for which NGT has surpumoned the

Crmmisgioners to remain present in the Triburat on 07 November 2023.

After a detalled discussion, the following declsions were taken:

~  Entire leachate shall be treated/ disposed-off in such a manner that every litre of leachate is

accounted for.

b, Member Secretary, HSPCB was dirorted to Inspect the site regutarly and talte samples of the
game from Hime to fme.

{vl) Waste to Energy Plant

ot was informed by Commissioner, WCG that EPC Contract agreement has not béen
aulitnitted By M/s Epogreen. However, thiey have informed that they intend to enter inte &
mutnally beneficial partnership with M /s Vandana Iifrastructure Pyt Lid. Thane, for nveslinent
& pemssroction of WLE plant. A detailed activity-wise schedule/ timelines are still awaited from the

soncesslonalre. The congessionaire his nol yet achieved the finandal closure for WLE project.

The Firanclal closure decuments submitted to MCG by the €0 ncessiotaire on 04, August

327 1o MOG have bean examined and fpund major faws, Defickencies obse rved in the sami werd



828

conveyed ta the concessionaire on 15, September 2023, Tha raply /ctari ications submitted by M/

Eragreen on 26, September 2023 are being examined.

After detailed discussion, the fellowing decisions were taken:

ar
i

Municipal Corporation Gurugram has already submitted a proposal o Government for
termnination of concession agréement as agency has failed to deliver major deliverables
inclading setting up of WIE

b Commissicher, MCG shall explors the prasibility of substitution apreemant as plan B, The
interestad apencies for constructon of WtE shall ke invited for discussion and 1o maks an
alsernative plan for the same. The agencies warking in the Reld of WiE not enly from

Haryana but also from other States may be invited with thelr propesals.

Meeting ended with a vote of thanks 10 all the participants.

bk

J3s
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Annsxure-A

List of partitipants who attended the 4 meeting held Under the chairmanship of the Oversight
Committee constituted in OA No, 172 of 2021 ttled as Poonam Yadav Vs M/s Ecogreen Encrgy
Py Lod. & Ors. beld under the Chalrmanship of Sh. Sanjeev Kaushal, [AS, Chief Secretary,
Haryana, on 13% October 2023 at 11.30AM in Main Committee Room, 4th Floor, Haryana Clvil

Secretariat, Chandigarh

| dlre A Mona Sreemnlvaz,
{#e.  MAS

Corporation Curagran

G, '
No Mame Designation Contaet Detalls
Sh, Vikas Gupla, TAS Commissioner® Secreta vy, ULB : felg@hry nicin
L Cave of Haryana. l
% issi i ;
Sh. P C Meenz, LAS Commissioner, Municipal CIMEF ICFRoIn

Commissioner, Municipal

Carporation Faridabad

cmcmeibd@gmal.com.

B Lh. Nishant Yadav, [AS

LT =

5 &h Vileeam, 1AS

flegrp@®hoy. nicin
Deputy Commissionar, Gurugram
Doputy Commizsioner, Faridabad Thiraugh VC
defbd@hnrnicin

6, &h, Pardacp Kumar, 1AS,

- Ty

ember Secretary, HSPCB

Fsprhims@mmail.caimn

g

7. 5k Jaideep Kumar, HES | Secretary, MCF Through VC
cme. melbd@gmaicom,
g [5h. Babu Ram Technical Expert, HSFCE Tﬂnhumm]’}a Halat@gmail com
—
|5h. Gurnam Singh, Regional Director, Central TEH0015561
e | - Poliution C.nntm]ﬂnm—d,l,_}leiht
1ik i i -5
Sh. Maresh Kumar, 11C5 B {I_lel'ﬂ S RTON: S j sbrm@m g eov.in
. ['-'IEnic_:p;-nl Covporation Gunsgram
1 1. &h. Vikas Malilc Executive Engineern, MCG So7T1673513
| _ﬁh._aﬁll Kumar Bhardwa
L : ! Bistrict Attorney Ofo CS Harvana G417398111 1
g (il Ani Mehta M 9711005709 1
(4. [5h.0.P. Goyal R RO G 0212485300 J
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Snbject:

Endst M.

|13%

[Direcior
Urban Liosal Bodies, Haryani
Parchkula

mcGiADcMez3 AT pated: |3 |10]202%

Minutes of the review meeling rega rding decisions  wmade by the Commitiee
constituted in OA No. 172 of 2021 fitted us Poonam Yoday ¥s M/(s. Ceopreen Energy
Pyt Ltd. & Ors.

Chn thie subject cited above, minutes ol the peviaw meeting resariing decisions made by the
Commities constituted in OA Mo, 172 of 2021 titled se Poonam Yadav s M= Eoogreen
Encrey Per Lad, & s, weld under the Chairmanship of WICommissioner, Murizipal
Carporstion, Gurugram on (0.10.2023 ot 05:00 PM i the GMDA Office. Sector 44,
Cinrugram are havely eubmitted for your information pleass

The detsiisiAnnexure of the meeting is mutached herewith,

for Commissionar,
Municipal Corporation,
Curngram,

MCG/ADCMC201Y 98 Dated: rf,h[m]g,u 23,

A ¢opy of the above is forwarded 1o foliowing for infocmation and neccssary agtiog
plense:-

| Chiefl Engincer, Municipal Corporation, Gurugram.

2 Joint Commissioner-1L1L 1. .V, SBM & HOQ. Municipal Carporetion,Gurugram,
3. District Revenue Officer, Njunicipal Corporation, Curtgram.

& Excculive Enginzer-SBM, Municipal Corperation, Gurugram.

ascistant Engineer-SBM, Municipal Carporation, Curgram,

All 5513, Municipal Corporation. Cursgrarnm.

Consultant WiE. SAM. $5C, Municipal Corporation, Gurugram

b~

s Compiizsioner,
aumicipal Corporation,
ol FUgrLiL

|.|Fr\-:_u

Plol Ma, C-1, Toveer:B: 3™ Floor, Info Cily, Sector:34, Gu rugram. 122004 (Haryandl
Wehsile: www.mEE-EY 0 Toll Free No. 1BN0TEDTE]T E-pail: ademeE@maggoy.in
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Minutes of the review meeting regarding decisions made b i i

_ v y the Committee constituted in
0A No. 172 of Eﬂlzl titled as Poonam Yadav Vs M/s. Ecopreen Energy Pol. Lid, & Ors. held
under the Chairmanship of Commissioner, Municipal Corporation, Gurogram on
10.10.2023 at 05:00 PM in the GMDA Office, Sector 44, Gurugram.

LIST OF PARTICIPANTS ATTACHED IN ANNEXLRE - "A"

The chairperson welcomed all the participants.

The meeting started with the chairperson providing an overview of the meeting's goals and
amphasizing on the MCG's dedication to promptly resolving issues in alignment with the
directives of the Hon'ble NGT (National Green Tribunal). The agenda items were introduced in
an organized manner, and each attendee presented their progress updates, which were thea
conveyed to the chairperson, Stressing the Importance of clear cwnership and accountahility
the Chairperson assurcd participants thal any lopses in fulfilling asgigned responsibilities
would lead to necessary actlons being taken. A thorough summary of each agenda foam,
Inclusive of the results and accompanying directions is provided below:

1. Fresh Waste Processing:

|C-SBM was directed to take an update regarding the development ol more Fresh Wasie sites at
Pali, Mujhedi, Riwazpur and Pratapgarh in the Mumeipal Corperation Fandabad.

The Chairpersan divected that the MCF should worlt on improving source segregation and
waste processing before the disposal at the land(ill site. It should also develop its own sites for
composting the solid waste. MOG has provided site to Ecogreenin the past for waste processing
but it has failed miserably ln segregation, compasting and any xind of processing at these sites.
These sites have been converted intn another dump sire by the Ecogreen. Alsa the Bandhwari
site has been filled with unprocassod waste as almost 80% waste is geiling dumped at It due to
the failure of Ecogreen in wasle processing before the final stage dumping at the site. This in
curn has resulted in a situation where MCG itsell is now getting the waste at Bandhwari
processed by the other agencies (Bio-mining and Bio-remediation}. $o, it is only reasonakble that
more new sii2s are nok provided o Ecogreen at presont, rather these are developad by the MCE
and waste processing and com posting should be started ag jis own,

According ko information provided by the EE{15WM-11], M/s Ecogreen has baen durmping the
fresh waste ab the 2.5 acre land and it has almost been covered with fresh waste, It was
discussed that that BO%, of the waste is being durmped on the site withoul due processing hefore
the final dispasal at the site. Whereas, the primary objective must be te process the waste
extensively prior (o its transportation to the fandfill. The aim should be ta limit sclid wagte at
the site to only 10-20% eventually. Simuitaneously, the Chairpersun i phasized the urgency of
expediting Bio-mining and Blo-remediation activities at the old site to reclaim the land.

Furthermore, M /s Ecogreen has not established any processing facilites leading MLG to acquire

additional trommels 2t the expenze of M/s Ecogreen Lo facilitate waste prqcessing; It was
directed that 2 re-inspection of all secondary points and MEFs/lransfer stations/processing

,_ M



832

facilities musl be done by the concerned )Cs, |C-8BM and EE/AEs and # report must be
submitted o the Chairperson,

Ag for the acquisition status of the two additional trommels, EE(ISWM-11) informed that the re-

tender opening date was 03.10.2023 but again no hid has baen received Re-tendering has been
dons.

The trommet and Ballistic separetor of the Ecogreen trommel have been zhifted to Badshahpur,

For installation and repair, an cstimate file is under process. Tender has been called and to be
opened on 13.70.2023.

EE(1SWM-11] informed that the tender for collection from the Secondary Collection points will
he processed within a week

Regarding the status of CCTY installaticn at the Secondary Collection Points and processing
sites, it was informed by the EE{ISWM-11] that consent letter has been sent to the GMDA for
axeculion of work,

Begarding the 100 acre land acquisition at the Sohma sile, the Tand fies in the Uina village in
Mok District, DRO informed that the land has been checked and verbal communication with the
lend owner has been done A written consent from the awner may be taken, Then the MCG
could proceed to purchase the land as per the E-Bhumi Portal guidelines.

Legacy Waste:
A5 on 30.04.2023, the batance legacy waste was 27.20 lacs MT at the Bandhwan Landfill site.

It was submitted by the EE[15WM-11] that M/s Bhumi Green has processed appros, 338530 MT
of begacy waste from 15t April 2023 to 09.10.2023. M/s GLC has processed 1324 13 MT, and M5
ACC has processed 164830 MT of waste from 1st April 2023 to 09.10.2023. M{s Zigma has
nrocessed 46093 MT Gl 0910203,

The chairperson divected that the processing af the halance lepacy waste musl be expedited so
as te achieve the target of processing of entire legacy waste up to November 2023. The fresh
waste must be dumped separately an the 2.5 Acre land and iL should not kerp accumulating on
the alder dumps, It is the responsibllity of M /s Ecogreen to ensure that waste is processed at
the Secondacy Processing sites and only 20-25% noa-recoverable, nor recyclable waste should
be dumped at the Bamdliwari site, [t was aiso directed that for the agencies that have done #
pood work in processing, @0 extenslon far processing of 50,000 MT may be considered

It was informed by EE[1S¥W -1} that 03 tenders for 05 Lec MT waste processing have heen
recalled after necessary approvals. All tenders have been opened and technical evaluation Is
under process, 3 agencies have applied for the tender.

It was informed that the report about welgh bridge calipration from 1T Guwahatl has been
recajved, [t states that all installed weigh bridges are calibrated. [t was directed that ong more
cries eheck could be done from-a certified weigh bridge.

[29
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It was informed by the EE(ISWM-I[) that drone survey report for 15.05,2023 has been recelved.
Agency assessed that approx 25.1 Lac of legacy waste ks sull laying at SLF site as on 15.06.2023.
next survey has been done in mid August, report of which is still awaited.

Regarding the status of clzaring of the village road, As Adarsh Bharat Enviro has co mpleted its
wetd, now M/ GCC has taken over their cxisting trommels and GCC has heen directad Lo
reclaim the Jand of village road by processing the waste lylng at the gite.

7. Relused Derived Fuels

All the agencies were directed to expedite the RDF disposal The Chairperson discussed that
disposal of ROT s a big challenge and must be done as per the norms and guidelines and we
nead to be vigilant of where the agencies are dispasing their RDF. RDF is allewed to be disposed
off st the cement plant and the certified WTE plants only. Only the plants which are scheduled
an the State Load Dispatch Centre (SLDC) are the authorized agencies, these plants are valid lor

ROF disposal. The agencios should dispose the RDF to the authorized sites by themselves and
nat leaws it ta third parties,

1t was ditected that reverse calculation must be done with the RDF quantity for the assessment

of waste processed at the site. 1t was also directed that I RDF is nat disposed, payment fior bio-
soil and inert shall not e macde as well.

It was submitled that the reparts from various committees formed for ROF disposal sites is still
awaited except committee for |BM Murthal, [t was directed to send 4 reminder to all
cammittees and collect the reports from all commiltees in one weelk

I wesis infarmed that the Check-list that must be attached with each and every filed related to
payments wort Lo Waste Mapagzment and procsssing kas been developed and final inputs are
gought from EE-WSS, GMDA. It would be finalized in @ week,

it was also directed thas all vehicles carrying RDF must be GPS enabled, their tracking details
fust be provided to GIS lab for analysis. EE[ISWM-I] has ta ensure that no payment is made to
any agency without adequale verification of GPS data. There Is no scope of laxity in the GPS
conditons for payments. As per the terms and conditions of the work order, GPS ena bling and
tracking is mandatory and it must be followed for payments to agencies. The role applies to Al

vendors engaged by the MOG.

3. Leachate Management:

it was Informed by AE-{ISWM-1), MCG that the existing DTRO and LTP of Ecogreen are not
functioning since Mid June. Hoge pond is fermed around the site whicn is filled with leachate
ard monsoon watst which will require approximately 100-120 tankers to Hft itall.

M s Ecogroen has been directed rultiple times 1o increase the capacity of leachate treatment as
required For the site, but it has taken no additional measure for the same, moreover the existing
set up of DTRO and LTP is alse halted by it since 3 months. The Chairperson directed that the.

cost being borne by MCG for the leachate disposal through tractors (o STP site must be’

deducted from the concessionaire bills, [t was slsn direceed that the Environmental Damage
cost should be put on Ecogreenand must be deducted from 1ts immediate running bill.

M-
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It was informed that accumulated leachale mix water has been shifted from the forest ares
dated 20.09.2023. A total of 13975 KL leachate has been chifted since 09.04.2023 to 09102023
in 559 trips. Currently the site is dey. Leachate from the temporary trench and pond near Bhumi
Green plant has also be lifted Leachate frem the back pond is being transported using tankers
on daily basks, half of the leachate has been shifted aiready.

It was directed to do sampling and check the quality of leachate which s free Mowing in the
extended area

It was alo directed to do an advance planning for any anticipated izsues intluding tenders,
apency identification, so that any unfereseen cirlumsiances could be handled on emergency
bagiz.

it was [nformed that an estimate for eonstruction of drain for leachaie disposal and retaining
wall slong the revenue road of village Bandhwari has been put up for administrative approval.
The work for permanent drain could start only after the clearing ol village roatl

4. Waste to Energy Plant:

it was informed by the Consullant-WTE that Finzncial Closure has already been received from
M/s Ecogreen. Reparding the commencement of work 2t the site, the troimmel, ROF, DTRO of
Eengreen has not yet been shifted, Except [or the sign board installation, ne actual wiork has
started at the site. There is no mavement of manpower, machinery and ather Fespurces At the
site 35 yel

t was directed that a valid financial closure plus concrete mobilization af plapt machinery,
manpower and other résources should be done by the Ecogreen. A repart and documents must
he sought on which plants has the sechnolegical partner hived by the Ecogreen has established
and what role it played inthe establishment of tha said plants.

5, ‘Santtation

It was directed by the Chairperson that daily reporting from cach sanitatian zone must be
sought. AE- SBM, Rakesh Joon will analyze the daily repert and subimit @ the CMC.

The newly hired agencles for sanitation must work as per the CPHEED norms and SWH
Rules 2016 a5 alto described in the RFP of the work. They must deploy manpower,
machinery and other resources as per the CPHEEQD Norms in gach zone. Biometric
attandance must be done for all the deployed manpower and it must be veriied by the
Concerned [C-ln-Charge, |C-SBM, 531 Eng, AE/JE to ensure that adequate manpower is
deployed to carry out the sanitation work in the city,

& letter must he sent to sl the agencies for submitting a deplayment plan and biometric
attendance gystem. The deployment plan (colony wise, sector wige) must be taken from
zach agency and it should be published in public domain. 1t should alse be shared with the
RWAs, who can verily the deployment in their respective areas, The deployment plan and
mandatory biometric attendance clause mustalso be indicated in their work order.

l,

14
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Following action points and directions were issued during the meeting:-

42

Agenda | Action Points Responsibility
|
MCF JC-3BM 10 take an update from MCF. MCF should start its own prn-:.-::s%ingal EE, MCF
the nigw sites rather than giving it to the Ecogreen. EE-MCF [0 discuss with
h, the CMC-MLF, 2yl
Alang with the new sites, processing facilities and MAFs should be EE, MCF
developed in the MCF jurisdiction to ensure anly 10-20% wiste reaches the
end point in landfll sites |
Fresh 7 =
| Waste =
Iitallaton of CETV cameras at all Secondary Collection Points, Processing | EECISWM-T]
facility and MRFs,
Tender process for transportation from Secondary collection point mustbe | EE(ISWM-H], MG
expedited r |
Purchase of two trommels for fresh waste processing, re-tendaring to be EE{ISWM-11), MCG
done
Tender for the repalr of Ec_ngrzen trommel at (he Badisah Badshabpur sitee | AE-SBM, MCG
| musk be expedited.
Monitoring mechanism for waste collection through tendering o be |C-5BM, MCG
developed
| Inspection of all Secandary Collection points and MRF sites and submil | Concerned jCs; |C-
| repurt ) ) SBM, EE-ISWM, AE
| Tipping foc must not be given iF mixed and unprocessed waste is being sent EE(ISWM-LI], MCG
fram MRFs to Bandiwari, d eduction must be made, E =
Legacy Subimit agency wise reports an daily, wee ldy and monthly basis for EE[15WM-1), MCG
Waste processing of legacy waste & report af penalty imposition also to be
<ubmitted and notice to Ecogreen to deposit the cost af work done of MCG at
the Risk & Cost of the Ecogreen
1
" A meeting must be conducted with all the agencies to expedite the EE[ISWM-1], MCG
i processing work _
¥illage road clearing through 5 Lac tender plus Mys Sigma tram | EE(15WM-1), MEG
\ installation at the site. s
Weigh-brigge callbration need to be cross checked Irom a cectified egency | EE(ISWM-i), MCG
!
Worl order for dratte survey for next 6 cycles need ta b Igsued EE[ISWM-1}, MCG
Fire mitigation plan to be developed through the consultant JC:SBM, MEG
= Motice to Ecogreen for recovery of the cost for legacy waste processing JC-5RM
Mctice ta Ecogreen for recovery of Environm ental Damage: JOSBM MOGE |
Leachate | Agencies must complete their lrget for leachate picking through tankers EE(ISWM-I], MCC
A weekly meeting with all agencies must be conductad to leep the pace of EE[ISWH-1], MCG

b
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reSei | the processing and leachate management work |

" Cost heing borne by MCG for the leachate disposal through tractors to STP
site must he deducted from the concessionaire bifls,

Logsheet must be maintained by the M /s Ecogresn at all sites, trans fer

EE(ISWM-1}, MCL

. M/s Ecogreen
K stations, MRFs, Processing facilities and for DTRC and LTF opera tlons.
= [ Checklist to be reviewed and submitted for approval : T EE[ISWM-I) -

i | A notice must be issued to Ecogreen for management of leachate at the site | EE[ISWM-i)

Sampling and quality check for the leachate {ree fowing bey ond the landfill | EE(ISWHM-1)
site

| Enviranmental D:;Tmage cost should be_[ji.]l: an Ecogreen and must be | ER{ISWM-] and IH]
daducted from its immediate running bill. '

| ROF ' Repurts from all com mittees formed for ROT disposal assessment at various | EE[15WM-1)
plants outside the city must be compiled and submitted in a week A

\ - reminder te be sent to all the committees.

I- Ensure that the ROF is disposed off ak the cement plants o1 only at the WTE | Al agencies +

_ plants that are scheduled &t the SLDC. EE[1SWM-1)

| it musl be mandated that every vehicle engaged in the u'an'spnr_'. work Lo | EE(I SWM-Iand 11),

| and from the LandbGll site should be GPS enabled. Mo kill related to the sice MEE

| will be processed without GPS enabled vehicles and tracking details
| provided to MCG, Get the GPS tracking analyzed by the G13 Lab

! Analysis of the Calerific Value through the Shri Ram Labs EE(1SWM-1], MCG

| Al agencles must expedits the disposal of RDF along wi th the processing All Agencies il

_ Blactic waste shredding unit file need to expadite il | EE[ISWM-1I}, MCG |
=3 Reverse caloulation Lo be done with RDF for assessmant ol waste processing | EE(ISWM-1], MCG |

\"l.-'l.-"l'E

| Seck report from the Ecogreen vregarding the expertise of its t ehnizal Consultant-WTE and

| : partnes with details ofwork done for plant establishment on gther sites EE{ISWM-1)
Sanitation

Dally reporting from each zone st be done and shared with the worthy AE-ISWM-
[T

Letter for Deployment plan as per CPHEED Marms a-:d-ninnt1?T5Tﬁ'T=lﬂﬂ1EtEE | ADCME
attendance submission must be sent ko gach new AgENCY

~ Work order must be issued with mention of Depleyment plan and Concerned [Cs, EEs:
v ‘mandatory Biemainc atcepdance submissian _
1r|5;:.1-|3::ti|:rn af el Gecondary Collection points and MRF sites and submil Concerned JG5 [G-
| FEpart SEM. EE-15WHM, AE

The mesting ended with vote of thanies to the Chairand all the participants.

N,,,
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Annexure-A

List ni’_pm‘titii}anm who attended the review meeting regarding decisions made by the
committee constituted in QA No. 172 of 2021 titled as Poonam Yaday ¥s M /s Ecogreen
fnerpy Pvi. Lid. & Ors, held under the Chalrmanship of Comnissioncr, Municipal

Corporation, Gurugram o 10.10.2023 at 05:00 PM in the Confevence Hall, GMDA office,
Gurugran,

'_5, No. : Name of Particlpants | Designation L
!_ 1. _5;._+';-.marr]fep Singh 2N ._M':I_IZ‘!-I]_I:hEEE i - 3
T \ Sh. Sumlt Kumar T |jcavmMee

IR _'| Sh Nayesh Nomar IC-SEM ) :

[ 4 | sh.SanjeevSingla | C-E1, MECG

r 5 || Sh, Akhilesh ":'=;|-ﬂa'.' EI_"-'ECG

\_ & | 5h. Vijay Yadav : | 5-1::':[1, ;'-15.‘-_ 5

77 [ s vikas Malik |eEgswmy

N 8 | Sh Vishal Garg B reE[!;swm-ui_ o - 3
o | sh.Rakesh joon. AE[SWAA)

| 10 | shssRohille PRO, MCG

| 11 [ sh.RKMongia | AE(SWMH) =
.- 5h. Anil Mehta ConsuiLant - Engineering, MCG

| 13 &h, Sharad Bhamagar |._.':.1||5u||.ﬂ.l.11-‘.-'|rtE. MCG =
|" 14 Dr. Anita Phalswal ] Enﬂs.u'itam—i;-'{-'::‘]

[ 15 |5k Sarjeat ] JE-5BM :

|| 16 | Sh.Rishi Malik . | 551, MCG

W

S Cominissiamer,
Murnicipal Corporation,
CIUragraIm.
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R Qo 0w |
MCG IMPOSES ¥15K

FINE FOR FLOUTING
WASTE DISPOSAL

Leena Dhankhar
teena dhanknge @hindusian times. Com

GURUGRAM: The Municipal Cor-
poration of Gurugram of Thurs-
day imposed a fine of F15,000 on
150 bulk waste gencrators (BWGs)
for not segregating waste, said
officials.

Officials said out they visited
220 locations, of which 190 were
found violating the Solid Waste
Managerment Rules, 2016, Of those
penalised, 70 were residential
areas. PC Meena, MCG commis-
sioner, said: “We compiled a listof
465 BWGs in the citv. Only 70 of
them were found doing compost
and were segregating wet and
solid waste. We have decided to
take strict against these offenders
and they will not be allowed 1o
take out waste from thesocieties if
vehicles are found carrying mixed

| waste,” he said.
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Action Plan to treat balance legacy waste

al  Total legacy waste assessed in Janaary 2023 = 30.43 Lac MT,

B}  Fresh waste dumped from January to 31 Oct 2023 = 520 Lac MT

r}  Waste Procassed from January o 21st Oct 2023 = 14.67 Lac MT

d)  EBalance waste to be processed on 315t Oct 2023 fa+ b -c) = 20.96 Lac MT

Work will bo allotied for 15 Lacs T {5 Lacs MT
- 195000 - 155000 195000 45418  each)to 3 agencies. Balance target 1o ba achlaved
by & agencies has baen taken in the target column

Enhaneemant by 2.00 kaes tonng overall or new
SLET%  render for batance legacy waste in place of
enhancemest i sipocted to be exoctad

y  3ogencies engaged for processing 5 lacs MT each
legacy waste will be exccuting the processing work

78.17% 3 npencies engaged for processing 5 lacs MT each
legocy waste will b execisting the processing work

legacy waste wil be executing the processing work

100.00% Above target includes 3.35 Lacs fresh waste

2200
0000
A00000
a 60000 450000 o Brere O SEenCies engaged for processing S lacs MT each
430000 :
expecied (o recelve from 10 OCt,Z023 to Apr 2024,
3407356
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A &5 P Mricioal Copealian W confrmation Reganiing Co-Processing Coalilicas

. . ’
Sy (smal | Assistant Engineer SBM <as sbmi@meg.gov.in=

Confirmation Regarding Co-Processing Certificate
2 messanes

Assislant Enginesr SBM eag sbmifmeg govin= Mon, Jil 24, 2023 81214 P
T chivasouthdelhlindalensraypa@gmai. com

Gt bhumigreanenergyigmall.com

O trie subiect cted abowve It s requasied thata Co-Procassing cerificale has baan received from WS Bhwimi Graen

Ervorgy from dated 20-04-2023 1o 31-05-2023 has baen generatad fram your organisalion i.2.0kha Wasle
Management. Kay kindly give your confirmation regarding the above menlioned Co-Frocessing carlficale whathar

iesuad From pour crganisation or nol .

- 9 Ohila i
79591

Okhla south delhi Jindal energy plant =pkhlasouihdalhijindstenergyplai@gmal. oom= Tiee, Aug 1, 2023 1 12:55 PM
T Assistand Engineer SEM <as.sbm@Emop.govm=

“es | confrm
it oat hiigan]

Illlps.l.'rrtuiqm:qln.mrnﬂi-'l.l-'{h'?t=H123&f1E&W!-1pﬁuBm=ullpuwﬂH=ﬁm:HE«ETHM1ﬂmﬁiﬂﬂﬂwl'mﬂu-ﬂ:r-1ﬂlml!5$'- 1M
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Brad s, &1 P

IS¢

Municpal Comatalian Gurgeon Mak- Gty maiian Aeganing Co-Promsss rg el cile

|- { o Assizianl Englneer SBM <as sbmiimcg.gavin>

h...r.. o =1

Confirmation Regarding Co-Processing Certificate

2 magsages

Assistant Engineer SBM <ae.sbrmi@meg.gov.n= Wed, Aug 2, 2023 al 2:11 PM

To: eastdelhimodenargy plant@Eyahac. com
Lo Tamun Dwived] <tanundwivedi2 188 gmasil.oom=

i the subject cied above ILis requasiad thal 8 Co-Processing cerfiicate has been received from Ms Bhurrd Grees Energy from dated 20-04-2023 o 31-05-2023 Fas baen
genarmated from your organisation i.o.Esst Dalhi Waste Pracessing company Lid. May kindly give your confirmalion ragardng the above mentioned Co-Frocassing cerificie

whathar issuad fram yaur afganization o nol |,

<y 7 East Delhi .E._.____
AEAK

eastdaihimcdenargy plant@yahoo.com <castdshimedenanay plantyehos come Wed, Aug 2, 2083 a4 10 7MW

Tix: AssiEtent Engineer SEM <ae.sbmimog.gov.in=

Ok the regoived ADHF
|Ch aiae Sk hiddan]

Bt imall oo . com mal PR e T 2 e M adelew=niS s darc=nl & perm i io=thngad-g n 5 15700 DESSIRE 0 0H 1 Baimal=magm; 51 AT M2 I A0TER sirplameg. R 1 TT 21 282401 FapaTal
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Bz, 12:22 P il Cospemtion gggﬁmﬁm;m Fhaagia iing G- Processing Caridoain

%

i Gmail Assistant Engincer SEM <ae.sbm@meg.gev.ins

Confirmation Regarding Co-Processing Certificate
i magsages

Assiztani Engineer SBM <ae shmfEmeon. o ine Mon, Jul 24, 2023 al 1:53 PM

Tex: sumit.singhdiRcement com
G bhumigreensnergyiEgmall.com

O the subjeet sied sbave I e requasted that a Co-Processing cedidicata haa baen racewad from M's Bhum green
Enemy fram daied 20004-2023 b 30-06-2023 has bean genematad from your orpanizaton (e K CEMENT WIRES,
hay kindly give your canfirmation reganding the above mentiansd Co-Processing cerifcane whelhar issusd from your
organesation o not

2 ztachiments

- 1 JE Coment 20 Apel to 5 Jung. pdf
4R

| 2 Jk Cament i-june to 30-june=-2023_ pdl
322K

Assistant Engineer SBM =ae sbmifirmag.govine Fri. Jd 28, 2023 at 5:74 PM
Fo: sajel arhaliz@ikcement.oom
Co: bhumigreenonorgyEgmail com

Chudin et i)

? attachments

'j 1 JK Cement 20 &pril 1o 5 June.pdf
14598

j 2 Jk Cemant G§une to Sﬂ-jmuéﬂ!lpdf
i

Asslstant Enginesr 5BM <sestmimog.govin= Fri Jul 28, 2023 &t 5:21 PM
To: sejal kanihalia@jkcement.com, jay kumaniificemant com
Lo bhumeeen SRy g MmaaLeem

[ Qb Lesud, Hidehani]

Z attachmenis

=y 1 JK Cernent 20 April to 5 June.pdf
= JAHNS

s 2 Bk Cament Bing to 30§une-2023 pdl
BI2K

Jaay Hurmar <Jay Kuman@jkeament com= Fr, Jdul 28, 2023 &l 547 P
T Assestanl Enginger SEM <ge shim@mog.gov.in=
G “salel kanthalia@]kcamentcom” <sapel anihalingikosment com>

Yas Sir, cerlificates are released from JK,

et At | e e A BT = 2 ald e Avsewm il searcha )l Bpe i g ek 11534 PRI SOEERSA DAL A dri=nag-a:r 1 54 32T TR T "=
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B IER, 12025 PM Murnicipul Comsomation Eggzﬂunﬁ-nuim Ragandfing Co-Processing Carkfuain

% 5,.'F1- L |ﬂEI“ Asalstant Englneer SBM <ac.sbhm@imeg.govins

Confirmation Regarding Co-Processing Certificata
2 massaaes

Assistant Engineer SBM <ae sbm@meg.govin> Mon, Jul 24, 2025 a1 210 PM
To: ahhghek palgishrescemant com

QN the subject cited above Nl is requesied o you thet 8 Co-Processing cerdificate has baen recsivad from M Bhum
green Energy from dated 01-05-2023 to 31-06-2023 has boon generated from your arganisakon ie Shraa FEMEHT
LTDx. May kindly give yaur eanfrmation regarding the abows meantinmed Co-Processing certificate whelhar issusd
frim wour arganization or nod .

s B Shree Cement=1-05-23 10 31-05-2 3. pdi
'J BETK

Abhishek Pal <gbhishek Palistreccement coms Tute, Jud 25, 2023 at 10204 AM
To; Assistand Enginear S84 <aesbmi@mog.govin®
S Arplt Kumar Dicit <Arpit Dixili@shraecemeant, com =

Uhiaar Sar

Wo e vecEved the velvcles of ROF as mentinnog in your afthchad letter at nur Cement lactory at Ras, Rajasthan for
so-premigng, The nat recsived waight i 13308 MT againat the desparch weight of 14451 MT. The rrilner variation in
aantity can be dus to lnsation to location dweighbridge el

Iy Thanks

nEilaApk Fal
Huskwesn Davslspment - AFR
Fhee Ceament Limited
ILF Eglome Tonsee-3. Bailding oS, 8™ Floor,

Ui il 1M F Phasa-3, Gurugriss

Hbpsiia— 1 R aTHIR
E s - Alhikshihpa iR shreacemant cony, Mo - 91086010261

Sljl Shree
Cement

From: Assistant Engineer SBM <aa.sbrmimog.gov.ine
Sent: 24 luly 2023 14:1¢

To: Abnishek Pal =atihishel galfbshrescement.com=
subject: Confirmanion Regarding Co-Processing Certificate

hitpsmed gacsle. BennainTE=mr 2ialnAdesspls earch=alEaumyl =y aod-o @50 02T S REaTa R gl e -B2 21 WASTT,.. T
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UliraldunicinaiC.., »° 8 5 5 Noles Linked with this Document [ <Nane> w] | Go | Go)

e e T R e e pp—

] N1 2 P urnapal Sorperatan Gurpaon bl < Corfinmatian Regasiarng E‘.n.Fr-nuiug Ceisfiue
"\-\‘\_ — -
‘ﬂl f__; Mal | Assistanl Enginear SBM <as sbm@meg

Confirmation Regarding Co-Processing Certificate

3 messmgas

Assistant Engineer SBM <ag shmiimcy.govine han. Jul 24, 2023 at 1;
10, aanchal susheenfadityshina com

Cg: bhumigreensnergy @omail com

Cin the subject cited above i & reguestsd that 3 Co-Processing carffieste has been received trom M's Bhumi Gr
Energy from dated 15-05-2023 to 24-06-2023 has been genarsted fram your crganisation io.UraTech Cement L

May kindly give your confirmation regarding the ebove mentioned Co-Procsszing sorficate whother issusd frams
ofganization o not .

2 attachments

=4 3 Ultratech Cement 15 May to § June.pdf
T 7e1k

- 4 Ultratech cemant & juna to 24 june pdf
426K

Aszsislant Engineer SBM <ae. sbmifmeg govin> Fri, Jul 28. 2023 & 51
To. nitin.malpaniiadityabirda com

Ce thumigreenanergygigmail.com

Z atlachments

- 3 Ultratech Cement 15 May to § June.pdl
TE1K

) i Ultratech coment 6 juna to 24 june.pd!
ATER
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EAST DELHI WASTE mﬁ‘f PLANT GHAZIPLIR

o 8611 65, g Dy @mmmma

'."Ti';"n' j-#:';-;
O . o2

(T T — —

Cerlificate of Destruction
tssued to - Bhomi Green Encepy

Cenificate Mo - EDMCIDGFNIANRZ22 4363

Dawe - 96,23

nl by
This is 1o centifyc that we have successfully used the following quantity of RBI sen I}
Bhumi Green Encrgy Unit-6 (Biomining plant) at Bandhwari dumpsite, F“mgri;‘
Faridabad Road. Harvana-122102 in our unil during the perod 20-April-202 3 TO -

May-2023 TILL located at — J8GH +265 , Ghazipur Dairy Form , Ghazipur, New 1elhi.
Delhi-110096.

RDF guantity =484.580 MT

The same receipt quantity would be safely and completely disposed of within 90 days of
receipt & thereafter will not exist.

FOR East Delhi Waste Energy Plant Ghazipur.

g
BT =1 tasto Procossiag
Conrpeny Lisltid
Authorized Signatory
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BHUMI GREEN ENERGY UNIT-6
Plant Add- Bandhwari Dumpsite, Heor Toll Tax, Gurugram-Haryana ===
RDF DISPATCH DETAILS MONTH OF 20-APRIL-2023 To 2-May-2023 = —
5r. : Gross | Tere -1
o, Date Farty Name ﬁﬂﬁ:ﬂunﬁ Lr.dolVehicle no. welght | Weight Weight
1 |82y 3024 [Fxst Dalli waste erecessive campary e |Dus Entgeprises | 556 |MA-38-5-1783 | 1150 | 36570 11620 18830
2 _|a/20/3023 |East Dalhl waste progessing company ftd.  |Dey Enteeprises | 557 [HR:38-W-3500 | 1151 | 28360 11400 17460
3 [&¢21/7073 [Enst Deihi waste processing company bl [Oov Enterprises | 5680 [WA-38-Aw-3503 | 1155 | 28850 | 11400 17050
4 |%/21/4023 |East Deibl waste orocessng company (0. |Dey Entesoriies | 562 |HR-sB-3-1783 | 1142 | 29300 | 31680 17700
5 [822/3023 [East Delhi waste grocessing company i [Oey Encovprises | 564 [HR-28-9-3503 | 1345 | 30380 | 11400 18980
6_|4/22/2023 |Fast Deli wosle grotessng comparyltd_|ey Eneerprizes | 367 |HR-s8-w-3308| 1151 | 28330 | 100 | 17830
7 14/23/2023 |Sast Delni waste processing company fid.  [Day Encerprises | 588 [MR-88-5-1795 | 3454 | 30540 | 11680 18850
B .u.__E.,_.._Hn_Pu._n-.u"DE-E-EEnq-unﬂ.nnﬂu-:__.:n_. Des Enterprlses | 570 [HE-3BA-3503 | 2161 300 11400 18400
9 |4/23/2023 [Exst Detl waste pracesting compery e, [Dev Entergrives | 572 |HR-38-5-2783 | 1363 | 28640 | 21680 17860
10 {4,/24/2021 [Esss Detyl waein processiog compary .  [Doy Enberprises | 573 [HR-3B-5-3733 | 1174 | 30040 | 11680 14320
7 11 |4/25/2023 |Eas: Delnl waste procsssing compary Its. |Oe Entecprises | 574 |HR-3B-W.3503 | 1176 | 20050 | 13400 1TEED
§ 13 [4/25,/2023 [Ease Delhi waste procsssing company e, |Cuv Entarprises | 577 [HR-2E-W-350E ] 11R6 | 28310 11400 17510
13 [4/25/ 2023 |sast Dalhl wakie processing company [td. |Day Entararises | 578 [WR-28.21703 | 1187 | 30470 | 311680 15753
8 14 .____ﬁmt_m_u_uh.._munn Belhd waste procsesing campiag g, [Das Entarprises LEY |HR-IE-W-3503 _...__.m_“_. m...__ru_uh_u 11440 18740
15 |4/26/2023 iZaxt Dielhi waste procossing company 14, |Dav Enterarises | 581 (HR-33-5-1783 | 1387 | 2900 | 11RO 17830
1§ [4/26/2033 |East Delki wiste gracaising campany ltd. _|Dey Enterarises m@@l HA=38-51703 | 1198 20870 11680 13150
17 |#/27,/2023 IEant Dalhi wastn processing company [t |Dev Enterorses | SBS (HR-38-W-3503 | 1200 | 70064 | 11400 17EE0
18 14/27,/3033 | Eact Dothl waste procedging eampany (e, |Dov Enterorises | 587 [HR-33-5-1783 | 1407 | 30640 | 11680 13%E0
| 19 4f22/9033 |Eazr Dulnl wasls uqunmaummnniuu:q_—n_. Dev Enterprises | 588 [HR-38-W-3503 | 1213 aran 11400 W.___I..m.Wu
20 472872033 |East Delnl wacta provesging compeny ltd. _|Day Entocpries | 586 [HR-38-5-1783 | 1238 | 3060 | 11680 LS80
21 |4/28/2023 |izst Delnl waste processing compeny itd, |Dev Enterdrises 393 JHR=34-W-3503 1 134 27930 11400 16530
.ﬂ 23 [apan /3023 |East Delhi wacte processing compeny itd. |Dey Erterprisas | 593 [HR-13-5-1783 | 1335 | 28360 | 11680 16830 |
s 23 [4/75/2073 |East Delki weste processing compaty [td. {D=v Erterprises | 596 |WR-32-W-3503 | 1229 | 2540 11400 13050
o 34 [£/29/3033 |£2s Delr: wasts i 597 |WR-38-5-1783 | 1230 | 26930 | 11680 | 3s7%0
3 25 |4/30/2023 56 Delnd waste proeessing compény Itd.  |Dev Enterprises | 600 [HA-26-5-1793 | 1137 | 28360 | 11830 | 17280
W. 26 [4/30/2023 |East Delhi waste processing company ftd. {Dev Enterprises | GO0 [HA-30-W-3503 | 1338 | 28660 | 11400 17340
27 [5/2/2073 |East Dethi waste processing compeny lid. [ Erterprises | 603 |HA-38-%5-1783 | 130 | 2egdn 11630 12010 vk
£ AR TOTAL asasm| , N
= o] it .|_ i f.._____l.‘..n_.?_ﬂr
g & jm...;_.______.:. Procezsing East Dathi Weste Procgss’
B Canipy i Compiy (3152
L - Ghagipur”
= 1] -
= o
=
®
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Corlificate of Destroction
1ssoed 10 - Bhuni Green Evergy

Cenificate Mo —HDHCF:‘I‘ENEHAHEIEMM
Do~ 8.6.2023

o This is 1o cenify that we have successfully used the fallowing quantity uF RDF sent by
Bhumi Green Energy Unit-6 (Biomining plant) 3t Bendhwari dumpsite, Gurugram,

Faridabad Road, Haryans-122102 in our unil doring the period 20-April-2023 TO 31-

May-2023 Till located a1 ~ Ol NDMC Compast plamt Mathura rond Behind CRRI Okbla
Diispasal Area tasola New Delhi-110020,

RDF quantity :434.120 MT

The same receipt quantity would be safely and completely disposed of within 90 days of
receipt & thereafier will ot exist

FOR Timar Por Olkhla Waste Management Co.Ltd.

L e—iimmde e
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BHUMI GREEN ENERGY UNIT-0

Plant Add- Bondhwari Dampsite, Near Toll Tax, Gurugram-Haryana
RDF DISFPATCH DETAILS MONTH OF Z0-APRIL-2023 To 1-May-2023
Sr.N : Transport Challa| Gross | Tare MNet
L Party Name s Lr.No, Vehicleno. | weigt | Weight | Weight
1 |4/21/2021 |Ckhla Wasts Manangement  |Dev Enlerprizes 558 |HR-33-0-T028 1133 25743 11500 18240 |
7 |#4/21/2021 [Okhla Waste Manangament  |Dev Enterprites 558 {HR-32.1.9927 1134 | 3137 11750 19620
3 l4/21/2023 |Okhla Waste Manangement _ {Dav Enterprlies 561 |UP-70-GT-2185 1141 G4RAD 14000 0560
4 |4/23/2023 |Oxhla Waste Manangsment Dev Enterprizes 853 |UP-70-KT-0B53 1143 L3840 14200 ]
5 [4f22/2023 |Okhlz Waste Manangemen:  |Dev Enterprises 565  |HR-38-G-F028 1147 298490 11500 13340
6 [4/22/2023 |Dkhla Waste Manangament  jDev Enterpriias 566 |HR-38-U-9527 1148
7 [a4/23/2023 |Okhis Waste Manangzment  |Dav Enterprisas 569 |HR-3E-LFS527 1155
9 8 [4/23/2023 |Okhfa Waste Manangemant _|Dev Entedprises 871 |HR-38-0-7028 1162
T B |4/35/2023 [Okhla Waste Mzanangament _|Dav Enterprises | 375 HR-38-U-9827 | 1177
10 |4/25/2023 |Okhla Waste Manangament _|Dav Enterprises | 376 HR-38-0-7028 | 1178
ﬁ 11 |4/26/2023 |Okhla Waste Manangemant _ [Dav Enterprises 579 |HR-383-0-7028 11E8
12 |4/26/2023 |Okhls Waste Manangemant Gy Emterprizes &30 [HRE-38-U-5537 1159
13 [4/26/2023 |Okhla Waste Manangement Dav Enterprises 584 |HR-38-U-8527 1188
14 |4/27/3013 |Okhla Waste Manangemznt _ |Dev Enterprises 586 |HR-38-0-7024 1201
15 |4/28/2023 |Okhls Waste hanangemsnt |Dev Enlergries 500 [HR-38-U-9527 | 1219
= Ta/28/2025 |Dkhla Waste Manangement _|Dev Enterprises | 581 HR-33-Q7023 | 1330
17 |a/19/2023 |Okhl= Waste Manangement |Dev Enterprisas 504 |HR-38-0-7028 | 1226
18 |4,29/2023 |Okhla Waste Marangement {Dev Entarprises 595 |HA-38-U-9927 1207
19 |4/23/2023 |Dkhla Waste fdananpentent lDav Enterprlses 508 |HR-38-0-7023 1231
20 |4/30/2023 |Okhla Waste Manangsmant Dav Enterprises 599 (HAR-38-U-9927 1235
31 |5/1/2023  |Okhlz Waste Manangement  |Dey Enterprises g3  [HR-33-U-9527 12349
lr. Il (i TOTAL
T e
Y e e

m T
LRI

. ﬂwmma._.__ _..qﬂ..ﬁ,

JEuuedS NINO Yum pauuess )
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Certificate of Destruction

Issued to — Bhumi Green Energy
Certificate No— IKCL/MGRL/AFR/OT2023-24/D005
Date - 04/07/2023

Thisis 1o certfy that we have suocessfully used the To'low ng quantity of RDF gent by Bhumi Gresn Energy
unT-& (Biomiming plant] al Banghwan dumpsite, Guiugram, Fafidabad Road, Haryana-122132 0 our umil
gurng the pened 20-APRIL-2023 TD 05-June-2023 Til located at — Old MOWIC Composed plant Mangro,
Tehsli-Mimbahora, Chittargarh, Raasthan india

¥Ear Challan Oy, [MT)*"
IN-APEIL-2073 T 05 June-2043 24943 520

**This guantity s considersd on basis of LR date

The tame receist quantity would be safply and complately deposed of within 80 days of receipt & thereatter
Wil gy Sxesl

For i CEMENT WSS RAAMERIL
(A unit of I8 -Lement Limited)

Head - Shared Services

e JKSUPER  sme e 3
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UltraTech

Certificate of Co-procassing

Certificate No.- UTCL/AC/AFR/DC/BGE (UNIT-6)/ [MAY-IUNE)-23/01 DATE: 13.07.2023

This is to certify that we have successfully used the follewing guantity of RDF sent by Bhumi Gresn
Energy Unit-G {Riomining plant) at Bandhwsri dumpsits, Burugrase, Fasidahad Road, Haryana-122 102 in
our unit during the period 15-May-2023 TO 05-June-2073 Til located ot - Cid NDME Composed plarg
Adityapuram, Shambhupura, Chittorgark 312622 Rajsthan India.

ADF quantity: 1256.020 MT.

The same receipt quantity would be safely ang completely disposad of within %0 days of receipt &
thereafter will not exist.

—— e — — —— N

_ BHUNI GREEN ENERGY UNIT-6
Plant Add- Bandhwar ﬂul'll?ﬂ'h!.. Near Toll Tax, Emrmﬂarm-
____ Mob.Ne.-5519070090/7775092652
. HDE DISPATCH DETAILS MONTH OF 15-MAY. 2023 TO 05-JUNE-2023 IR
Sr.No. | Date Transport Narms Vehicle na. u:':“ He
1 f‘___:_siqsfmza_f __ ShyamBre | HRO3S-AG6327 | 1320 uam '
2 16452023 _ ShyamBrode =~ HRS5-AG70Z7 | 1330 | 32070
|3 | 1745-}033 _ Shyam Brose RICH-GD-3527 | 1333 | 37380
= _ﬂ&_!_llﬁ Shyam Arose R-09-GC-3417 | 1336 40850
5 | 1805-2023 | ‘Shyam Brose . Ne-DI-AE-3100 1338 | 33050
8 | 19 B 052023 Shyam Brose . NLDL-AB-2137 | 1342 aﬂsm
? | 1905203 ShyamBrose NLOLARGSE | 1345 33520 |
B | 19452023 Sryam Bross _HRSSAGIT7 | 1350 | 30630
E] 19.05-2023 | Shyare Brose WA S5 AG6327 | 1352 | 31790
3 ‘_._E_I.':l._-u‘?-.-zl_:l._?l?_ Lhyam Bsose | NL-01A 7282 | 1354 S:Buu
|11 | 70057033 | _Shyam Beose HA-55-AG-7G27 | 135 | 37680 |
12 | 1053003 Shysmfirose | MLOLAE309% | 13a | grsn
13 NosIoma | Shyam Brose | NLOLAD2071 | 13700 L 38100 |
14 | 31052008 | Sy Brose | HR3B-U0006 | 1371 | 33100
15 12.05.2003 shyamBrose | AMOS.©C3a2/ | 1372 | 30610
18 22053023 StwamBrose | HE-SSAG-1727 | 1373 32840
i7 | 1505203 _Shyarr Brose HA-55-AG-6217 | 1383 | 30280
|18 | 2605-2003 e ShEmBroee RI-0S-GE-5227 | 1386 | 310, 4
|33 mosa0e | Sryam Brase | Ni-O1-AE-3D43 [ 1384 | 3s900 |
20 | 1E-05-2023 Shyam Srose _MNUDLAE3I00 | 1395 | 35790
| 21 545-2013 | Shyafr Brose Ri-09-GC-1927 | 1400 39330
: .-13_. 19—115-1:]_!3 | Shyam Etl_:u_ B HR-55-AG-7027 | 1404 | a3210
B 9052003 | Shyam Brose _MLDL.AE-3084 | WD | 37350
_ 4 | 30052023 | Shyam Brose HH-55-AG-6317 | 140k | 36180 |
5| 0530 | Styam Brose WA-S5-AG-3737 | 1807 | 30000 |

LLTRATECH CEMEMT LIMITED
[Lirik ; Ahitya Camient Warks)

Adityapuitam - 4240 G Chatgrgarn @a; i india

<3 18T MGTLE

=01 1472 235030

MLty it e et EfL el (hymin e oo

FE AL

& WA Amia Oeetal Fed Fioor
e i Cas Mo AngPwr {Eagh



_ —

_ ey - o e :
[ Sr.No. -'[ Daste | Testipont Vehicle no. I Challan No. = Net Weaight |
|3 | 01062023 | ShyamBmse | NLOL-AE: 3448 | jAi8 | amesn |
.' 17 | 01062001 | ShyamBrose | HASSAGI027 | 1418 | 34800 ]
28 | 03062023 | Shyam Brose | HA-S5-AG.6317 | 1473 BT
.22 | 0306-2023 | ShyamBrose | WLOI- ARATSE | 44| 37300
| 30 03-06:2023 | Shyam Brose | MR-55.AG.2877 1425 | 4110
1 03:06-2013 | Shyam Brose | HA-55-AG-3727 1426 | 39440
3] 03062022  Shysm Brosc j RI-D-GE-3427 | 1827 A ¥me
| 33 ] EI-!I IH 2023 Shyem Brose | RI-OS-GD-3517 | _l-q.l_ﬂ'_ ) S0c40 |
34 05062033 shyam Brase NL-D1-Ak-3444 L T 7T
I__ 35 | 0506202 2023 shysmmrose | RLG9-GDM927 | 1434 | 3aamp |
|30 | 0306-2023 _ ShyamBrose | HR 55-AG-2B17 42 | atrag |

This cestificate 15 not valid for availing ITR credi

Autharized Signatory
ULTRATECH CEMENT LIMITED i L MDA Ly M § T )
(Uit * Acitys Cament Works! =91 T 2a0m B Wiy Afwra {evie jna Fipos

ATy mpursn - 317648 Chtgegerh [Raj) b | SRTATEnEPE B abFR raT | ekt Caver Roan. Beainar San
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SCL Ras is engaged in the Co- precassing of Refuse Derived Fusl (R OF) as per the guidatines of
Co - processing In Cement /Power! Steal industry CPCE 2010, The hazardaus and other wasta

SHREE CEMENT LT

867

AN He,
P hona
Tatl Fraa

¢ LZEMIRFTIPLCOO193E
LOA4AL 218100
¢ TR0 180 BO0 | B004

113

Fax L0482 TIREIT I 2amee

EMail

An S0 POOT, 14001, S000T & ONS 18007 Camiad Company

Rugel. Offee;

DANGUR NAGAR, POST BOX NO.33, BEAWAR 366901, RAJASTHAN, INDIA
Ref No: SCLI2023-24/0086

Carlificate of Co- Processing

Date: 27 June.2023

Management and handling Rules — 2018, Plastic waste Managerment & handling Rules — 2016,

The quaniity of Refuse Derived Fuel (RDF) materials has been received during the perisd of 1%
May 2023 to M™ May- 2023 is 134,08 MT. from M/s BHUMI GREEN ENERGY, PUME at our
prant in SCL Ras. The same shall be Co-Processad at our plant in due course of period.

The detalls of the Vehice slong with the Quantity are indicated below:

+ nhrpebwrlihraecemend cam

D.

ci i
W sl Truch Mo “:MT T\:Ttd‘ Het W7 m’;::d'
|  RDF EH!.MEFHEEH ENERGY, PUNE | RMIGCID47 26-May-13 | 23-May-23 4r 66 | 4254
RDF BHUMI GREEN ENERGY, PUNE | RIDIGC4641 | 27-May-23 | 25-May-23 | 3685 | 3644
RDF BHUMI GREEN ENERGY, PUNE | RI4TGAG1E5 | 27May-13 | 24-May-23 | 2428 | 3604
RDF BHUMI GREEN ENFRGY, PUNE | GI128Y4730 | 30May-23 | 25-May-23 | 2068 | 2043
Totsl 13408 | 1445';{.

JAIPUR OFFICE : 8B-187, Bapu Nagar, Opp. Rajaathan Univaraity, JUN Marg, Jaipur 303013
Phone ¢ 3143 4241200, 4241204, Fax (0941 4241213
MEW DELHI OFFICE 7 1224 13, Herns Bhawan, 1, Bshadursbah Zafar Mang, Mew Deinbl 110dal

Phona : 011 23370828, 313744, 2IIFATTE, Fax : 041 11370430

CORP. OFFICE ; 3, Sfrand Hoad, Kolkala 10001 Phone 2 033 T2I00E04.4 Fax 1 028 224206
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MUNCIFAL CORPORATION GURGRAM
BHUMI GREEN ENERGY-UNIT-6
Bandhwari SLF . Site. Near Guragram, Haryana

Product wise Dispatch Summary month of 22-March-2023 To nov-23
COMPOST[ G,
DATE 20man 40mm) C&D INERT RDF  |TOTAL
| 22/03 /2023 2856.650 63,300 211310 (004 3131.260
23/03/2023 2604820 107,310 252510 i,000 AD54 A4
| 24/0372023 | 2561900 BGZ200 473470 0000 121570
| 25/03/2023 2503790 Al.GAD ZB5690 1676 3325.780
26,/03/2023 270,150 94,500 260130 | 1R900 3153680
27/03/2023 27619400 97200 261.010 {00 120,110
| 28/03/2023 283790 65,600 171 860 000 3121250
29/03/2023 £798,100 54220 274590 f,000 3131510
30/03 /2023 2653.010 34660 297680 (000 2985.350
31032023 1616820 51.930 T34.420 (L000 3003.170
010442023 2546.120 42,010 255.880 0,000 284401 1)
02/ 0472023 1463480 37600 227210 BR00 2728.200
03/04/2023 2488.590 72.030 322 5RO (L0 ZRR3.500
04704 2023 55504910 41,530 217350 16610 2811.430
05 /042023 336,430 180,400 182.230 4 560 2793720
D6 0472023 | 2415360 4,040 361670 57080 2H90.150
07/04/2023 2424.080 20,00 06910 204110 2955 180
08 /04 /2023 E4 76,680 5487 237070 156.850 2925470
09/04/2023 1607230 53860 184870 135,610 2ORLATH
10/04/2023 £315.230 43550 329530 AR 272740
11/04/2023 2481.100 61510 250280 112500 2905,390
| 12/04/2023 1517.770 155.780 29266 fL000 2966210
13/04/2023 2603.620 +6. 300 176640 0.000 ZAZA.AID
14704 /2023 2218.160 38470 FETASD 4501540 2529420
L5/04/2013 1353.840 THIO0 311.250 14H.050 PG B
| 16/04/2023 2255890 9700 260650 207.5%90 2822830 |
170442023 2424920 39.410 TIHS500 0.000 ?302.830
18/04/2023 |  B57310 0,000 0,000 120,040 87 F.350
| 19/04/2023 0.000 [ 0.000 {000 0004
_20/04/2023 | 1317250 39.370 184070 149.960 1690.650
21,/042023 2555940 | 35280 198240 344.000 FE37.460
| 22 /042023 2506400 59740 220520 267640 3054.300
23/04/2023 2al2 2T o550 224,040 J66.850 J271.710
24042023 26A1.290 120,090 364,000 433.750 3575.130
2510402023 2275010 7LATO A75.TH0 356020 3078180
26/04/2023 2604970 100350 3684350 354,630 F144.300
2702023 2474590 fE.340 30015010 Z9HIN00 F158.030
20/042023 2367770 115.510 367990 F9B.060 64330
| 29/04,/2003 [ 2353.920 92750 42780 3383520 3234970
| 30/04,/2023 1976.040 TR.940 269,270 139.540 2463.790
01/05/2023 1812430 0.000 67420 59,780 1935630
0/05/2023 | 2196300 35.810 102930 176960 Z512.000
03 /052023 213,820 163,300 438,500 319.840 3060450
{4 /052023 L3449.660 58570 31180 0.000 1435410
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05/05 /2023 232.340 0.000 i, 0N 122880 555,220
06/05/2023 37.430 0.8 0.008 244200 281630
07 /05/2023 1.000 0.000 {0 210090 210,090
08052023 0.000 0O 0008 230.650 230,650
0%/05,/2023 0.000 [ 0,008 173.370 171370 |
13/05/2023 0000 0,040 0000 204.330 204.230
11/05/2023 0.000 LM 0.000 107.010 107010
| 12/05/2023 307.190 L0 o000 2041050 RO7.240)
13/05/2023 1405.150 116.030 168610 211410 1201210
14/05/2023 1720.970 71.550 210,280 204.550 2207.350
15/05/2023 2231.370 0.000 74590 291.110 2597.070
16/15/2023 2384050 1.000 L) 266,300 2650.350
17/05/2023 £987.160 1000 0.000 183.350 2170.510
18/05/2023 1691.330 .00 84920 212 66 1989.110
19052023 1919.370 19.250 142870 412120 2494610
_20/05/2023 2107.400 {000 15040 210140 2352540
210542023 2035.950 36900 446,440 162390 2681720
22/05/2023 1483.770 {.000 1097200 67450 2641420
| 23/05/2023 | 1633100 0,000 TR6.750 0008 2410.850)
240552023 1977610 69430 AEG. 230 234390 2070.450
25/05/2023 2115.120 0.000 317470 165.320) 2597910
26,/05,/2023 2163.660 0.000 £1R.2490 245.710 2827 6450
| 27/05/2023 2194.080 0,000 368.220 69.730 2HIZ.030
28/05 /2023 2430370 54.540 311,180 120.730 3016820
29/05/2023 2462360 0000 246.510 117890 2A26.750
30/05/2023 2320610 (00 205830 162540 2700980
31/05/2023 26443710 0.000 315480 AZ.300 3142150
| 01 /06,2023 2494.060 34880 275,130 298,560 3102630
02/ 06/2023 2649.480 0.000 209410 ADLODD F018 A%
03/06/2023 2529430 107.990 2B5.610 234.420 3157450
04 /06/2023 2702740 106.420 252,600 156.930 3218690
05 /062023 2B17.870 92.950 227.260 168.990 3307.070
0/ 06/2023 2499.150 118,840 0,000 275.750 2R93.740
07/06/2023 2822050 G65.730 124320 165920 3172080
08/06/2023 2662.290 621110 CLe00 188480 3132.BA0
09/06/2023 2539.150 0000 308900 288,850 3134900
_10/06/2023 3101240 63.050 102650 277,680 3544650
11/06/2023 3221.980 [ 206,950 414,360 3743.200
_12/06/2023 2859.964 55.230 164.490 2076090 | 3377370 |
13/D6/2023 |  2899.130 74300 229490 | 254870 3457.790
14/06/2023 | 3030330 112,244 18,620 279.640 3440.830
15/06/2023 2355.430 73010 | 132860 311320 3473520
16/06/2023 3073790 | 89160 113260 107970 A364.200
1706 /20023 k6,620 55,6590 106300 F058) _3259.190
18/06/2023 A018.940 37420 141220 145650 3343270
19/06/2023 |  2517.510 71630 90.550 71410 2751.100
20/06/2023 2528.550 36.130 77.310 128900 2770890
21/06/2023 2648840 72670 30,360 35470 2837 560
23/06/2023 2266860 32.130 80.300 106820 2786.110
23/06/2023 2173.320 41.970 130218 106920 2852420
24/06/2023 2697.190 0.000 76.070 156,620 2029.950
25/06/2023 2414760 | 000D 32900 0.000 2453580
26,06 203 1596, 460 225,130 0.000 (LD 1825,590
27/ 06,2003 1 866,380 0.000 121700 0000 1988.080
| 28/06/2023 1753.370 0,000 59.690 0000 1813.060

oS
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I_;mw_zuza 1430.960 G000 39820 0.000 1520.780
30/06,/2023 1589.220 12930 O350 0.000 1672.510
01/07 /2023 1571260 35.170 145.560 0000 1751990
the/07,/2023 1741.780 0.6t 39.280 0.000 TAF1.060
03/07,/2023 1790.450) 0.000 94,590 00400 THH5. 080
04,07 /2023 1330990 0,000 590680 0040 1428070
05 /07 /2023 1263530 21510 BR920 0.000 1376.960
0607 2023 1451.280 51450 _231370 f.000 17367440
07 f07,/2023 1345.150 35.450 56271 0.000 1446870
| DE/07/2023 | 1047540 13.040 12,5490 0.000 1073.270
(K07 2023 562,400 0,00 51180 0,000 613.580
10/07/2023 Thd. 140 0.0 37.820 0.000 81.960
11707 2023 647,700 L0 1 6.480 0.000 664,180
1207 /2023 964.340 LCH 10640 0,000 974.980
13/07,/2023 910.230 67.250 £3.890 0.000 1041.370
1407 /2023 570.180 37.320 1B&ATD 0.000 794170
15/07,/2023 522210 THH20 125040 0.000 724070
16/07 /2023 139,200 37.710 106870 0.000 1183860
17/07 /2023 1082410 19.580 124.020 000 12260110
180772083 | 1178850 1546400 94850 0,004 1388350
19/07 /2023 1141710 41,760 34.010 0.0 0H) 1277.500
2007 /2023 203.740 0.000 0.000 0400k 203.740
2107 /2003 1534.160 131830 144.870 40500 1851.360
22/07/2023 1633.340 TLE4D 167,330 39.300 1913810
23/07,/2023 1717410 61140 186,040 3IBB20 2003410
24,07 /2023 1618.720 20970 133,450 101980 1887120
25 /07 F2023 1443840 10040 442210 41170 1927.220
26/07 /2023 561470 0.000 38.550 AB.0F0 638,390
2T /07 2003 757.780 (000 178,760 74710 1011.250
2B/07/2023 1183.770 0.000 119.800 0L1H1] 1302570
29/07/2023 | 404950 0.000 .00 (L0 404.950
/07,2023 | 1172670 31100 206860 | 150790 1561.420
31/07/2023 1514.990 1h.620 151,210 36,060 171 0,660
01 /08/2023 1A H60 0.000 167.270 35.270 2009.400
0Z/0B/2D23 1656.840 0.000 272.100 38.650 1967.590
03/ 0R,/2023 1657.020 14.650 151480 116810 19359.950
04/08,/2023 1111410 0.000 95.950 159340 1366.740
05 /0872023 974,950 0.000 133600 | 232040 134h651
06/0B/2023 | 13896590 0000 77270 158840 1625.600
07 /08/2023 1100950 0.000 116310 183.180 L4440
(4 /08,2023 1788.490 0.000 24 7H0 0,000 1813.270
09/08/2023 1686.130 0.0 48780 £.000 1784.910
10/08/2023 772260 0.000 15.580 38,110 25950
| 11/08,/2023 L4680 0.000 0.000 02220 216,900
14/08/2023 482.540 (LK) 94.720 123.010 700,270
13/08/2023 76830 T, 0.000 111310 18H.140
14/08/2073 0,000 0.000 0,000 344570 344,570
15 /08,2023 000 0000 0.000 101610 10110
L5/08/ 2083 115.880 0000 14.9720 01610 432410
17/0B/2023 234,750 0.000 £1.510 273.980 502400
| 18/08/2023 tL0 0.000 0,000 118060 11E.080

Yok
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1%,/08/2023 LA 0.0 2.000 269.800 2E9.800
20/08/2023 0.000 (.000 0404 F39.H490 239.8590
21/08/2023 (00 0,000 0,000 157.770 157.770
23/08/2023 060 0.000 0.004 118630 118,630
23/08/2023 27810 0.000 000 7H.300 106,110
24/08/2023 726,890 16,150 £7.500 230.780 1061.320
25/08/2023 1386.140 0.000 75270 577316 20368.720
L6/08/2023 1101.770 B9.620 f.000 349830 1541240
27/08/2023 H74.970 0000 137550 | 271430 1333970
28/08,/2023 B4Z.680 Q000 14,554 17 B0 SR5.040
29/08/2023 BE5.760 L.O00 44480 339630 1249870
30/08/2023 240.570 0.000 (.00 BEG.040 06610
31/08/2023 677.330 Q.000 .00 302190 479520
01/09/2023 1031.550 21810 .00 L00 1051360
020042033 390,210 0000 54500 66,050 510840
037092023 (L0 0.000 4,000 228.150 228,150
470972023 0.000 0.000 0.000 299.080 299080
05/09/2023 Q.06 D000 0040 306.320 306320
06/09/2023 157520 0000 {000 272960 430.480
| 07/09/2023 [ 648150 62.740 0,000 222030 32920
| 08/09/2023 1333.110 24.500 15.070 152760 1525.440
| 09/09/2023 1627.850 0000 29.110 148730 1305690
| 1070972023 | 217960 Q.000 0.00:0 o008 217.940
| 11/03/2023 420,660 89.430 L000 38.540 S56.650
| 12/09/2023 1072880 24.200 15.100 000 1112.180
13/09/2023 579.540 14880 47850 3H.E50 BHOT20
14/0% /2073 1173.430 0.0 88670 230,450 1492550
| 15/04/207% RI5.310 D000 99.180 220210 1154.900
16/09/2023 1045.100 27.720 70.980 148.800 1292600
17/09/2023 204640 11.940 136450 FHT00 67TA0
L6,/09/2023 907.220 13.330 G220 156270 1137.140
1909 /2003 5530 13.200 TLAED 160,000 1230.770
20092023 1142800 14910 11400 258,510 1427.620
21/09/2023 1125.790 G420 143910 214.60H) 1544, 760
22092023 B41.230 108 250 84710 154.450 1188650
23/08/2023 740340 44900 104650 113480 13370
24/09/ /2023 339450 37920 148.120 74200 1199.690
_E5,/09/2023 1220100 | 15740 E39850 160,750 1556.480
26/09/2023 ] 1029210 | 64100 | 267580 116.560 1477.450
2705 2073 | 1252380 126380 | 171090 | 38220 1589.070
B9 2023 1503.080 42,420 181500 73210 1800.210
290972023 1293.000 10.170 ZZB.750 35530 1567450
30/09/2023 1133.520 21 800 434070 263,960 1854.170
D1/10/2023 1214.750 41.370 103.070 TIRE0 1433.070)
D2/10/2023 1433.980 31.000 554320 111.330 2130.530
03,/10/2023 931.110 0000 742000 T35 1743.500
(/10,200 950090 116441 336,754 114810 _1683.250 |
05/10/2023 711.620 8330 728020 2300 1487.260

p
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06/10/2023 1229280 (1000 310,240 114,330 1653850
07/10/2023 1451110 | 15280 739,530 0000 2215920
08/10,/2023 1423250 30.570 776470 000 AR 90
09/10/2023 1036.200 13.690 565000 72140 1687030
10/10/2023 151AG80 27670 471,530 100,060 2117 340
11/10/2023 | 1058510 0.000 613420 35 0@n 1767.010
12/10/2023 1530550 26.941) 561370 101,190 Z2A0.050
13/10,/2023 1350090 570080 533640 9 180 2030.000
14/10,2023 1676840 32.540 595590 24r9.530 2517900
15/10,/Z023 1372320 17.730 TH1470 170,570 2322.000
16/10,/2023 1150770 A4 6600 485,350 158400 1830100
17/10/2023 935.770 0.000 333,030 6210 1335010
18,/10,2023 10Z0.6A0 10A.250 333350 104480 1566960
19/10/2023 1184940 25,860 463850 141,570 1816.260
20/10/2023 1480370 67480 438,850 99 620 206320
21/10/2023 1658.520 SELTIH) 45350 109.110 2260180
22/10/2023 13R6.040 TZH90 613300 9 B0 2171110
23/10/2023 1161390 0.000 £13.930 99 550 1874.900
24/10/2023 1616530 0,000 441450 950210 2153400
25/10/2023 1455520 27.990 441,040 91450 2016.040

| 26/10/2023 1640020 59.170 377.210 102.070 2179.470
27/10/2023 1672.050 10240 01,520 169,690 2160800
20,/10/2023 1910340 56,620 272760 261610 25012 340
29/10/2023 1807530 63.970 65 T80 (e 2307200
300,/10, /2023 1929750 30,0150 338070 | 142540 2440.450
A1/10,/2023 1577.780 217.820 304 630 178.340 ZIRA5TD0
017112023 1656440 29520 466,540 139,790 2792 690
02/11/2023 1641370 91,730 292110 31070 2055 730
03/11/2023 2143520 0.0} 76530 0.000 2520.050

Lol 348946.730) 8149400 45197.040] 29797660  432090.830

lo8
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DISPATCH GHALLAN

Municif@ @3 poration Gurugram

]
iﬁg_@f il ____Bhumi Green Energy i
. Address - Bardhwean S1F Ste. Near Gorusram - Fandabad Toll Tax, Gurugram, Haryana

| meewn GREEN EneRsY Mok No, 951907050 _T775002692
s 2972 s ~ -
ITIHEWH HName [%El:'l.l I‘_ ﬁt.mrl E__{ﬂl :"t ﬁd."i Dﬂh at ?—{:? I’u '—'f} ?ﬂ ?3 ___

meieNo 9 3YEUE[ST]
i HR-TY- Fi- 3970

Driver Name

Modile No

Fﬂﬁmﬂm.mm#}mEmrw Consigree Name: Munisipal Corporation Gurugram
Adaress- Bandowarl SLF Site, Near Gunugram. Faraabad Tol |DspaichTo_ ~J €€ 3 120)

:TH:I.. E}Lxmm,Hm'yw /Ewwlkuﬂil

Materisl —  [Compost Lo [inent S| CaD € [Rucyeaiog Pisie B

sosswapker 30350 newmumer (0350 pawmps 9970
't 15 Certified that paricular given above are true and cofrect 1
|

Maw Gate Security By MCG
Ng, E

—
GURUGRAM MUNICIPAL CORPORATION
BHUMI GREEN ENERGY
HANDHWARL SLE SITE GURUGRAM HARYANA PH-
RST %o 22661 VENICLE NO HRE-73-A-3472
CLSTOMER fetrul SMATIRIA Bio Sl
:‘;Ft Ll-b'u 'ﬁl 3035600 kg Dhte & Tiae SBDA2023 0).62:00
TARE Wi IS0 00 kg Date & Time 28002023 00:02.00
_ — 1 Nmneteen Thoutand Waie
Net Wi 1997000 kg Wiight in words Hundred And Seventy kg

This s compuier generated and verlfied shp.

L i Sy o S S B RS




l' ' Hunici;ﬁ@@oralinn Gurugram

St Bhumi Green Energy .
ot Addross - Bandhwan SLF Sde Near Gungram - . Fardabad To!l Tax, Gursgram, Haryaia
NHUMI GREEN [NLAGY Mok To, 5510070800, 1775007652

S 21873 T
Transponer Name ﬂ\""-lm] G_“”ﬂ L’[f'*-"-'lrd"j Date - 19 16\ fﬂ'?a N
Motrée No 734YFUKIS2 |

VeceNa 1 0-3%- T- D73

Diriver Nama ]

Mobie Ma |

Cmﬁwm Bt Green Energy ,Emnmﬁmu Munizipal Corparaton Gurugram
Address- Bandnwarl SLF Site, Near Gurugram. Fandabad Tol fumrnmfu 'jtf?i e

Tax, Gurugram, Haryana W

‘Material [Compost <25 [inen > m.u e:::: [Reeycatng Plastic £1e

Gosswikg J|Z2U0 TeewmKe) 100 Net Wt (KG) NelYo
It |s Certified that particutar given above are tue and coTect

Main Gate Secunly mmﬁ
A igna Signatura
F o
GURUGRAM MUNICIPAL CORPORATION
BHUAMI GREEN ENEROY
RANDIHWART SLF SITE GURLGRAM TTARYARA PH-

RST Mo Tasn? VEHICLE NO HR-I%TATH
CLISTOMER feetpal MATERIAL : BBl

GROSS “ i 1124000 kg [Date & Time 18.04. 2023 001100
TARE W! 1T100.00 kg Dhale & Timie s M SO REELL
el W 2014000 kg Weight in words Tuwcnty Theuand One

Humleed And Porty kg

0 M e e e e e o A =TT

This Is computer generated and verified slip.
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GURUGRAM MUNICIPAL CORPURATION

B S PTG

RANTE AR BLP SITE GUR DDA BT PH
LT i la ] VEHIELE W0 RlowiE-sar
LN TR LR IR £ swmrny Ry MATIN A R
GEOSE WL - SRR S Eiety & Tiese R0 3NEE 1)
TALY W (RO B Gy Date i T o DALY 1 Feah
i * ety Frop Tt Bivim
bt WL Syraling g orgu & wl Mo o Bamty b

— e

isin o8 astepastp* gt et ol wort b wlin
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ummmmmuntmwlmrmm
AET s Tl WL B0 st BRI
ClrsnindEa suarpls wEIE I LTy Sart AATFRIAL I
e | D T seaasal 31 500
SOET W SRS iy [y & Thme o] T
gjflﬁ'] (it B0 Lg ok Shps T 201500
Eorwy Thussd Tee
e Wi s g I-I-Hl-prll G Al Thirmy b

e pm———

e

——

i

2L



213

-ﬁ“%
& o =—

N uratiun_ _Gu rugram

whifl Green Energy

e g .._FFT%"'-!“‘I_ full Tan, Guiugtam, Hargana
S AOTO0R0, 7T 75092600

Transporer Nams %ﬂ& {]nrm E-*"-'?I'E_ﬂ_ Dabe - ﬂSIE:E; ’ln"l,?; —
Spaning 33485152

Vehicie No HE-55-w- 0037

Oirtver Name

Matsie No ¥

| Consignor Name . Bhumi Green Energy

Consgnes Mama: Municapal Comomton Gursgram

Address: Bandhwan SLF Site, Neac Gurugram- Faridobad Tol!

DispachTo. Ject, Pl

(el ¥

Tax. Gurugram, Haryana
Material Compost Inet L7 >

-

cC&b

e )

Recycaling Plastic Hﬂt:_':';l

It is Certfied tha! particular gven above are true and cormact

Main Gate Security

I -

coswe) ZRT5C mewmge [2500

16250

y MCG
: Ebﬂﬂ.ﬂu
Signaturs

Nat Wi (KG}

s

GURUGRAM MUNICIPAL CORPORATION

HHUMI OREEN ENERGY
BANDHWAR | SLF SITE GURUGRAM HARYAMA PH-

RST No 2TI6R VEHICLE NO HE-55-W. 119G
CUSTOMER Jeetpal MATERIAL C&D and Inen
CIROSS Wi JETS0.00 kg Pate & Time 13052073 12:13-00
TARE Wi 12300,00 kg Dute & Time : 03-05-2023 12:13:00
Net Wi 16250.00 kg Weight mwords | Sroeen Thousand Two

e e mEmE———— s LE S

This is ecomputer generated and verified ship.

S CTEEETEEE R G S A 254 A

LTS

Vundred And Fifty kp

WEEETE D5 S e R E S



9
HEEE Munhimnn Gurugram
% A - Bndae SUF i, Noa Garvgpiam - Fauoosd Toi T 1

H.H._nm ERERiY Tu e el 5 H-]m. - -d Im:l: Iha Gﬂ.ﬂ!ﬂlaﬂl. I tﬂ HH’IH

Emw“m B]h"i"‘"'l Gireep Enr;“ﬂ-{j_ﬂllﬂ- E,r_;'J.aj 1Y e
s 934848152 |
e HR-38- 7- 513]

Diriver Noma

-
Mobilg No

Cansignor Name | Bhumi Green Energy Consignes Name. Municipal Gorparatian Gurugram
:;TTMWM%.HWM-FWM Dmpatch o ey Pﬂj

. : R e %%Mﬂﬂﬂiﬁfl

Matoria Compost < O linent <% C&0 < _ > |Recysaling Plastic Ete <

Somw kG 2T 5UYC  Tarewn k) oo
nuwmmmwnm“mmmu

Nnetwipeey JEMU O

- ? - w-?ay MCG
Mﬁﬁ‘mﬂ Signature

F<
GURUGRAM MUNICIPAL CORPORATION
BHLIMI GREEN ENERGY
BARDITWARI SLT SITE GURLGRAM HARYANA PH-

BS1 No : 27168 VEHWLE %O HR-18-1-5731

CLSTOMER Jeetpal MalERIAL c UKD and Inert

GROSS Wi 11540 00 kg Date & Time 03-05-2023 12:22.00 i
TARE Wt L1000 kg e & Time . 030582023 12:12400

Nt Wy |6440 D0 kg Weight iy words ainteen Thousand Four
Hundred And Fony kg

T & ——

TSR R S . S s

This bs computer generated and verified <ip.

e S R T T R R ML S G S e e




DStaToH LA

Municip

o -

tirnn qug_ragn

Enat
| Addross - Bandhwl SL F_ﬁ@g_ﬂm Gurugtam FMEHMTTTM humbt:l'll  Haryina

BHumGrEmMENEmGy)  Mob No 8519070060, 7T TSR
Sr Mo, e U1lo
ihampnﬂm Narme ﬂﬁmg&. Ln} ryP;_,_gr-;; h Umn_ o }Jﬂ_"‘i'?ﬁ,‘? 3
el T BMEYSIS A
Vahicia Mo Mp-07 - HB- 3872
Driver Name
Emm

Consignor Name  Bhwmi Green Enangy

Consignos Nama. lnl:.mdgalﬂmnlmﬁmw

Address. Bandhwan SLF She, Near Gurugrare- Fandabad Tol
Tax, Guragram, Haryana

Despich Yo 27 (! FCA 3

(1% P
JIlrH.}a--lik.l 5"‘0”

Material | Compest <>

InertC___ >

4D 75 |Recycaling PasticEte C___

Gross WG 30430
It 15 Certfied that particular grven above am true and correct

Tarn Wi (HG) f'i”ﬂ

weewtike) |53 2

By MCG
Segnature

GURUGRAM MUNICIPAL CORPORATION

VEHICLE NO
MATERIAL

. MP-07-[13-2872
i)

B R

30523 100 0O

-
BHLUAL GHEDS FHNERGHY
BANDHWARL 1Y SITE :ji_m.i.'lhmi HARYANA PH-

BS5T o 2T
CTISTOMER Cyriray Bhadana
[rﬂl'n,'-‘,. Wi KR LT kr Thate & Tume

PARE WY AR kg Diate & Tirpse
Ml Wi

15120 00 kg Werght o words

This iy compater generated and veritied ship.

i B

OXNE203 8 L1 4000

Erghtcen Thousand Thiee
Hundred Anmd Twemy kg

215~
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ospirc crutian|

— S

Municipg} Gosporation Gurugram

=

roen Encrgy

S

EN- A -
Transoorer Name A T1oa 8k Faderfrises

—_— e —

Addreas - Bondbwarn SLF sm,mmw
Mob., No, 9518070650, 77 7anh265y

Eﬂ*ﬂ “m

m - Farllabid Toll Toe, Gurugram, Haryina

e3lo5[ 2023

belo 9 3454EI5 2]
venice N MP-03- HB-8L5S

Driver Name

Mabile No

Consignor Name * Bhuns Green Enargy |Consigree Name, Municipal Cosporation Guragram

Addtess- Bandhwar| SLF Site, Near Gurugram- Fandabad Toll

*g:;}ja =y

Diepaich To - (3, 7' Fers

It 18 Certified that particular given above are true and corract

Main Gate Security

il e

Tax, Gurugram, Haryana r’-t_‘:im Yoon]
Material Compest > nen< > |cap IS | Rucyeating Plastic Ble
Grossmke 30FTFH0  teewming [2020 netwg) [ER50

By MCG

Au wm

GURUGRAM MUNICIPAL CORPORATION

BHUM! GREEN ENERGY

BANDHWARI SLF SITE

GURLIGRAM HARYANA PH-

RET Na 217165 VEHICLE NO . MP-07-HB-8633
CUSIOMER Clirirg) Bhadana MATERIAL C&D
GROSS W L7000 kg Date & Time 03-05-2023 11-:49 00
TAREW: 1202000 kg Date & Tumne O3-005.2027 114900

_ : il * Bighteen Thousand Eight
Net Wi IRSS0.00 kg Weight m words Hundred And Fifty kg

R N R

PERE

This b computer generated and verified slip.
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